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LOK SABHA

Monday, November 15, 1966/
Kartika 24, 1887 (Saka)

The Lok Sabha met at Eleven of
the

[MRr, SPEAKER i the Chair]

ORAL ANSWERS TO QUESTIONS

Assistance to Border States Affected
by Pak. Aggression

*210. Bhri Bhanu Prakash Biagh:
Shri Yashp -~ Singh:
Bhri M. L. Dwivedi:
8Shri 8. C. Samants:
Shri Kapur Singh:

4
4

Will the Prime Minister be ploased
to state:

(a) whather Government have
under comnsiderstion any proposal to
pve financial assistance to the border
States, which have been affected s a
result of the recent undeclared war
by Pakistan, for rebuilding of damag-
od houses and for the relief and re-
habilitation of displaced persons; and

(b) if so, the amount allocated or
likely to be allocated for this p
Siate-wise?

The Minister of Rehabilitation (Shri
Tyagi): (a) and (b). The Centra
Government are providing financial
assistance tp the Governments of
Jammu and Kashmir, Punjab and
Rajasthan States for the relief and

1730

rehabilitation of persons affected by
the receng hostilities.  No fixed alloca
tions have been made to the State
Governmenis, bug funds are being
provided 1o them frem time to time
acrording to their requiremoents

Shri Bhanu Prakash Singh: I 10l o
fact that the rate of gssistance given
to Rajasthan is much lower than Pun-
jab and Kushmir: if so, why this dis-
crimination®

Shri Tvagi: It is unfortunately so,
but it all depended upon the respece-
tive State Governments. They are
making arrangements,  we are only
Just reimbursing  the  expenditure
which is wneurred hy them.

Shri Bhann Prakash Singh: s at
algo a fawt that those people whose
houses have been demolished by  the
infiltrators in Jommu  and Koshmir
have been given er gratig payment:
if so, why not to other people in
nther States?

Bhri Tyagi: Generally, the Govern-
ment of India has agreed to the iden
of giving somge I gratia graniy to
persons whose houges elc.  have been
damagidd nn account  of the  recent
attack from Pakistan. For that pur-
pose, the ° residents, whether  they
helong to Jammu and Kashmir, Rajas-
than or Punjab, will be all dealt with
alike

wt oo fay : fae femd wr
At gd sy Aam N T Y Mo 1w
1r zael spaTfawa Y

ot el wEAT ¥ fAm gE AT
gatam wag g7 Aferdr 7=
T w1 A1 famA qwm R vx A gl
WE AT ATGA AL AW UTCTI ®T HAA
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A A% & fao a3t & aed 59 go
ar-afon &4t 97 fzaramom

o1 wo Ao fyadt : a7 Tl ¥
[T A0z 31 AT § WYT IART FAIR
AT Anz 3% 1A, 3T AAAT T IFHY AT~
ma g7 feaar o€ grmar,  ga
Ft§ aaarar s &afz g1, 7t ag 7
2 MY FUIATT , GAIE FT A A
oA T gHT AR AT I R, qg
a ?

steamt ;. AT aE I EH 5ol
? g atvg & faafaa o, v arag
sarET 47 nya-afirgr aie & A o &
ok #, A8 A F g drdraf
t 1 Agy aam FfE oft T w1
o § w1 T fF gifsarm & §F s
agt ¢ Afwa amardr &1 qwg @ 3A%
HHRIATT K AHT 990 & T qwr
w9 &1 arfaa 70 @ ¢, gafam 39
FATE T AAa fagrra g @y aw
g EfE 39 & AT 9399 & a2 7%
"EAT F{FAE ITE §1 TAFT T8
Agrat Fargt 7 i feqr sqq 3a9
g aivg & fam wifey  ww oz
garar M fAm o A1 3w sqm
fam argar

ot wo aro fygad : A7 qrgwrr *
FirE AR 2

o Wl . ATAATE FT 9ETAT A0
w1 § a7 fwgr s

Bhri 5. C. Samanta: May I know
the amount that was demanded by
these State Governments and what
has been made available to them?

Sbri Tyagl: The State Government
have not yet been able to give any
complete figures about their require-
ments. We have assured them that
whatever they are spending, we shall
supplement the expenditure incurred
by them.
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Shri Eapur Singh: May ] know
whether, so far as Punjab is concern-
ed, the Government propose to asso—
ciate directly the zila parishads with
the disbursement of the finances, in-
stead of letting the Government at
Chandigarh do it?

Shri Tyagi: Actually, the procedure,
as I have ptated, iz that the State
Governments themselves are spending
money over relief and rehabilitation
of these families and we are reim-
bursing them.

S8hri Kapur Bingh: Do you propose
to reconsider in the light of what I
have gaid? To obviate communal
considerations in the disbursement of
aid, do you propose to associate the
zila parishads of the areas concerned
directly in the disbursement of these
finances?

Shri Tyagl: It is for the
Government to decide.

Shri P. K. Deo: May [ know if the
scheme is likely to be extended to the
other States not in the border, as a
conflict of this magnitude is likely to
affect other areas also?

Shri Tyagi: No such demand
came to our notice.

State

has

SNAR W T A T a3
AE F1 TH WFEHE AMGE W WH #
F AR A FUTETAF F | oA w1
smg =34 gy o frfadz feor ¢ fe
®t el gy § 3 @t &
% g1 a0 g WY gAueeThe @@ T
& | T 0T § WO 5 a9 aF AT
maAdz & e e 7

off mTit g aEdRE F ana
frdeaie Tz AT WEA AT
w3 wgw AAe frmomn § owfw
ofr wfas = g g3 A K
arz, fema feae " & T8 a@
fem amr  gw A AW TEAHE
¥ aeATe ¥ wig FT AwE™H
wrwrfemr ¢
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Shri Nath Pal: Does not the hon.
Minjster believe that prevention is
generally better than cure?  Rather
than waiting to see that people are
displaced once again by Pakistani
aggression and then go hastily to re-
habilitate them, will it not be desir-
able to take steps in advance to pre-
vent their being displaced by (a)
training them in the use of basic
arms and (b) giving them those
arms? With your background of de-
fence have you been giving thought to
thig kind of idea?

Bhri Tyagl: Yes, Sir. On the border
areag some arrangements are being
made to enable the population to pre-
pare themselves for self-defence to
the extent possible.

Shri Kapur Singh: 1s the hon.
Minister suggesting that the civilian
population can withstand the on-
slaught of an army, no matter with
what arms.

8hri Tyagi: That will be done by
the army.

Shrimati Akkammo Devi: The
refugees from Khem Karan and other
villages in Punjab want that they
should be given land and jubs even
if these are given temporarily and
they look forwarq to rchabilitation
rather than relief measures, Will
the Gover t consider this request
favourably and take immediate ac-
tion on this?

Shrl Tyagl: Wherever people are
displaced and the area is in possession
of Pakistan we hope that that area
will soon have to be vacated and thev
will be persuaded to go bark to their
homes. In case their return is delay-
ed, some other arrangements will be
made here.

8hrl Vasudevan Nair: Is it a fact
that a large number of workera are
now going without employment as a
result of the dislocation af the fac-
tories hit by the war in various ways
and what steps are taken by Govern-
ment to see that thesc factories are

1887 (QAKA) 1740

opened ag early as possible go that
the workers ars re-employed?

Oral Answers

Shri Tyagi: Steps are taken to en-
sure adequate orders for good. Ex-
tension has been given in the delivery
period for the orders which were
placed with these factories, and delays
in the delivery of goods for which
orders had already been placed have
also been waived and orders are not
being cancelled, and the DGSD had
been requested to give orders in ad-
vance. Demurrage and wharfage
charges, etc. have been waived
Movements of raw materials and
finished goods have been expedited
and liberal credit to industry and
trade iz being given by the Reserve
Bank.

Walk-ont by the Indian Charge
d'Affaires in Peking doring Chima's
Anniversary Celebrations

+
*311. Shri P. R. Chakraverti;
8hri P. C. Borooanh:
Shri Basappa:
Shri Rameshwar Tantia:
Shri Himatsingka:
8hrl Hukam Chand

Kachhavalya:
Will the Mhister of Extermal
Affairs be pleaned to state:
{a) whether the Indian Minister
and Charge d'Affaires in Peking

walked out of the ‘Great Hall of the
People' in Peking during China’s anni-
versary celebrations on the 30th Sep-
tember, 1965 protesting against the
Chinese Premier's remarks about
Kashmir and Pakistan's aggression on
India; and

(b} the further steps taken to lodge
a protest agsinst these remarks of
the Chinear Premier and to ounter-
act the Chinese propaganda?

The Minister of State I the Minis-
try of External Affairs (Nhrimati
Lakshmi Menon): (a) Yes, Sir,

(by Chincse allegation and arctsa-
tion against India regarding Kashmir
and Pakistani agrression  apamnst
India have been effectively answered
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by the Government of India in its
statements and notes to China. In
these statements and notes the Chinese
attempt to intervene in the Indo-
Pakistan conflict and to widen the
conflict have beem completely ex-
posed

Shri P. R Ohskraverti: While
wppreciating the rcalistic stand of the
Government  in refusing to  sewver
diplomatic relations with China, may
I know what steps have been taken
10 yend a fully zecredited ambassador
and not ;i charge d'affaires?

Shrimati Lakshosl Menon: There is
no such proposal now.

Shri P. R. Chakraverti: In view of
the statement made by the Deputy
Premicr of Singapore, what special
steps do Government propose to take
in ulilising the service of Singapore
which is & common centre of Indian
and Chinese cultures?

Shrimati Lakshmi Menon: | do not
know what statement the hon. Mem-
ber refers 1o

Mr. Speaker: Would he repeat his
question?

Shri 1I' R. Chakraverti: In view of
the statement made by the Deputy
Premicr of Singapore, who has just
now met our Prime Minister, may 1
know whether the Governmenl pro-
poses 1o utilise the services of Singa-
pore, which iz the common centre
where the Chinese and Indian cultures
mect?

Shrimati Lakshmi Menon: Singa-
pore and China have no diplomatic
relations.

St Basappa: In view of the
Chinese collusion with Pakistan and
her violalions on the border line, and
also the ultimatum they have issued,
may | know why our representative
had been allowed to go to that func-
tion and. in future, will the Govern-
ment prevent such things happening?

Shrimati Lakshmi Menon: Diplo-
matic docorum requires their pres-
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ence, but they also have the freedom
to walk out when the oceasion
requires,

ot gem o wgam F A
Tz Z fo o T myems fw
a7 ¢ fe FJifam 7 zane dfan
FTTET YT § A W Aa I E
TiA B IATI TN 6 FAa 53 faoe
wFRarE srat 2

Shrimati Lakshmi Menom: All these
things do not urise from this question,

Shrj P. C. Borooah: While China
has lent unreserved support to the
demand, of self-determinstion of the
Kashmiris, may | know why we did
not, in pur own interest, give support
to the d d of self-determination
of the Tibetans, and may I also know
whether the Government will hence-
forward be more vocal gand give
support to that move of the Tibetans
and thus counter the Chinese?

Mr. Speaker: Hu. she been uble
tu follow?
Shrimail Lakshmi Memon: No, Sir.

Mr. Speaker: Why twice “may 1
know"? One question was put start-
ing with “May I know' and then
another with another ‘May T know",

Shri P. C. Borooah: The Chinese
are lending support to the demand of
self-determination for Kashmiris and
so may I know whether we can now
give support to the demand of the
Tibetans for self-determination?

Mr. Speaker:
warl Sinha.

Shrimati Tarkeshwari Sinha: May
I know whether the Government is
aware that this is not the first inst-
ance of this kind when an Indian
representative in a reception has been
under the pressure of hearing
abuscs hurled against Indin and the
policics of the Government of India,
and may I know, in view of that, whe-

Shrimati Tarkesh-
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ther the Government has taken any
attitude about not permitting the
Indian representatives to go and
attend those receptions in which they
know these abuses would be coming
forth?

Shrimatl Lakshmd Memen: [ have

already answered the question.

Sta¥  FriAagiF g9 F oW
Afzzgz 712 3 71 IT g A I
F gmy mwrfaar &1 5177 2 w17 aTe-
qI A 97 g fmigwr @ aA
g7 &, & argan g fe o
Tergmwer Aqt ad f2h WA ffEoea
F fadr 7 AFywa §aerq @ for-
Feifeg A A

Shrimati Lakshmi Menon: Yes, Sir.

Shri Ranga: Why not we break off
diplomatic relations with China? The
varlier question was different. It was
very limited in its scope,

Mr. Speaker: It cannot be decided
in this way,

Shri Ranga: Let her give the rea-
sony, Sir.  (Interruption).

Mr, Speaker: Order, order.

Shri Hem Barua: In view of the
fact that instructions were given not
once but twice, asking our diplomats
not to attend the Chinese celebrations,
may I know why, in yiolation of these
instructions issued by the Government
twice, the Charge d'affaires in Peking
attended this Chinese show and pgot
insulted there?

Shrimati Lakshmi Memon: As long
as we have representation in Peking,
decorum requires that we should

An hon. Member; What is this

decorum?

KARTIKA 24,
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Shrimati mm lhun The deco-
rum here is and
the Charge d'affaires did not have any
previous knowledge that they were
going to make any such statement.

Shrl Had Vihnn Nammth: The
point is different. (Interruption).

Mr. Spoaker: Order, order. Bo far
ag | ean recollect, it appeared at one
time, probably, if ‘my memory helps
me,—it was said that if an invitation
comes from the Chinese ambassador,
then probably we might not attend,
but that it it is on behalf of some
other diplomatic representative, then
it is desirable that we should attend.
though China might also be onec of
the invitees. I do not know whether
that was the correct position.

Shri Hem Barua: We raised a half-
hour discussion and it wes =aid like
that. We threw the instructions right
in the face of the Government tn
prove otur contention

Shri Harl Vishnu Kamath: In Cairo
as well as in Pekinp.

Shrl Dinesh Singh: That answor
you have referred tn was in connec-
tion with the attending of functions
by Indian representatives in other
countries when the Chinese may in-
vite them. The question refers to
the attending of the function by our

representative in Chinn The two
are slightly different.

Some hon. Members rosr.-

Mr, Speaker: In this r I can-

not nﬂow id thpy want further dis-
cussion or clarification, they can cer-
tainly ask for it, but not in this
manner.

Shri 5. M. Banerjee: May I know
whether it is a fact that our Charge
d'Affaires in Peking has repeatedly
rent requests to the Government of
India that definite orders should be
Issued to him not to attend such part-
ies and despite hia repested requests,
it is the Government of India which
has furced him to attend such func-



Oral Answers

1745
tiong and face all sorts of humiliation?

Mr. Speaker: If that is the policy
of the Government, the Government
must have said it.

Shri Dinesh Simgh: I don't think it
wil] be desirable to discussg the con-
fidential reports thal our representa-
tivey may send to the Government.

Shrl Ranga: On a point of order,
Sir. We cannot allow this sort of
thing to go unchallenged. We were
given an assurance not only in re-
gard to the Cairp incident but in re-
gard to the Peking incident also that
instructions had been given. They
owned it that such and such instruc-
tions were given. But in spite of it,
our representative had consulted the
External Affairs Ministry and as an
exception, they advised him to attend.
That is how it was stated  There-
fore, these instructions are not con-
fidential, 1 take objection tp the
Deputy Minister taking umbrage
under the so-called confidential ins-
tructions, which are not confidential
at all and which hed already been
brought to the notice of the House,

Mr. Speaker: Whether the Govern-
ment have given instructions or not,
in either case, the Government are
certainly responsible and they can be
criticised if they have done something
which the hon. members think is
wrong. But why insist on what they
wrote 1o the ambassador and what
wag the content of that? If they say
that is not to be disclosed, I cannot
compel them.

Shri Rangn: Earlier they have men-
{ivned thosg instructions. 1 do not
sec why we should not refer to that
at nll. He had no right to refer to
confidential things,

Shri 8. M. Banerjee: On a point of
order, Sir. My question was whe-
ther our representative in China sent
repeated requests to the Government
of indig that he should not be asked
to attend such parties. The answer
to that is that that is confidential. ¥
want to koow whether such a request
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was made or not. There should be a
straight answer to my straight ques-
tion,

Mr. Speaker: What is the point of
order? I have already requested the
members not to insist on asking what
communication has passed betwren
the ambassador and the Government
But the Government js responsible for
everything that is done.

Shri H. N. Muokerjee: Are we not
in & position to ask for information
as to whether our diplomatic repre-
sentatives in Peking—the Charge
d'Affaires or anvbody else—have not
been feeling so aggrieved by the vul-
gar conduct on the part of the Gov-
ernment of China that they are rep-
resenting to the Government, so that
they might be freed of the responsi-
bility of having to attend meetings
where our couniry is subjected to
humiliation? Aren't we entitled to
know the facts of the situation, quite
apart from disclosure or not of the
correspondence  between that officer
and the Government?

Shri Hari Vishou Kamath: Sir, if I
heard the hon, Deputy Minister aright,
he referred to some report, Are we to
undersiand, is the House to under-
stand, that what is claimed to be con-
fidential are the instructions sent by
the Government or some report, some
correspondence that passed between
the Government and the Ambassador?
If instructions are supposed to be
confidential, it is wholly incorrect,
because on a previous occasion, on the
Cairo faur pas, to say the least, to
put it on » low key, the faur pas by
our Cairo Ambassador, the copy of
the instructions was given to us, those
of us who raised the half-an-hour
discussion on the matter, and I think
we still have a copy with us, We
want to know what is confidential?

Shri Hem Barua: The hon. Deputy
Minister said that what transpired
between our diplomatic mission there
and our Government here is conflden-
tial. May I draw your attention, Sir,
w0 another occasion when we raised
a half-an-hour discussion here regard-
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ing our Ambassador in Cairo attend-
ing a banquet in Cairoc in honour of
the Chinese Prime Minister? What
happened then? We hed copies of
the instructions with us and we
accosted the Government with those
copies of the instructions with us.
Then the Government came out with
the cablegram our Ambassador in
Cairo had sent to our Government lnd
the instructions of our Gover

KARTIKA 24, 1887 (SAKA)
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mg?nﬂr:ﬁ fegrara &Y T &
A W T AT g ag W A
grar ¢, dat o i S w1 dgmw wen
1gd 2 | Tfaw w1 A oA £ aw
TEA WY AT F wrasd & AE)
g afw g fs v @y awdm
it A faqd 7 97 79

the previous instructions issued on the
subject and all those things that trans-
pired between Cairo and New Delhl
On that gecasion all those things were
divulged or disclosed before us. It
wag never claimed on that occasion
that what transpired between Caire
and New Delhi was confidential.
Therefore, when it suits them they
divulge, they disclose things and when
it does pot suit them they conceal,
they hide and they camouflage.

WMo TR wAET wifgar T AT AL
q9a #q7 Aifqw

TR AgRa v gAA ¢

Mo TR WAL Afgar : 72 A 7
frafo Ao S vEE, W A wawr
TEE AL, wOR Targd A &
WY &1 AT qwA FE oA H AR
oTE HET & |

WS WY . GTET 1 AT
Faw #7

o T wAT wfgur - swEEd
AW 7z & | & e w9 g
& 19§ 391 9F AT A1 IH 97 6B
Y geAT SR § 1 AfE aw e
g AYRIT @ FAA A R AT,
aar grgw g @ feoaw A frAw
fag #1 for 27 8, w9 "aefor dam w1
few g & v %3 WA faRw g
#1 for gm & 1 217 o7 A F FIIA
ATAT AT TI7TH FAT AT AR T 7 MR
3 fam w1 afrem gz @ fa e we
AYHT 97 oEw wAT K e gl

Mr. B : Would the
ment ‘.llke to say anything?

The Prime Minister and Minlster of
Atomic Energy (Shri Lal Bahadur
Shastri): As far as | am aware, Sir,
we have not received communications
from our representulive in Puking
that he felt any spu.cial d:fficulty in
attending such functiong or ther: vus
any such thing which should be pre-
vented as a matter of rule—thnt is,
he should not attend any functions at
all. The convention is— the general
diplomatic convention in  all cuuatr-
ies—that the Ambassadors, even those
who have not good relations wi‘h the
particular country to which th.y ave
accredited, go and attend thess func-
tions, and in casc anything is said
against their country they walk out
In sg far as other countrieg are con-
cerned, as the Deputy Minister had
staled, there arc definitg instructions.
But in regard top China thure is no
such instruction that he wil] not
attend any function lield either by the
Chinese. ...

Shri Harl Vishnu Kamath: Are they
eonfidential?

Govern-

Shri Hem Barua: There are instruc-
tions. I can quole them.

Shri Lal Bahadur Shastrl: Well, it
that is so, 1 shall certainly look into

that. As far ay I am aware, there
are no clear instructions.

Shri Hem Barua: There arc,

Shri Lal Bahadur Shastri: 1 shall,

ag 1 said, look into that. In th;s parti-
cular instance, as is the pracltice, he
went there, attended the function and
when certain remarks wore made he
walked out of the function,
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Shri Ranga: Why not withdraw that
Fmbassy?

Shri Lal Bahadur Shastri: 1 would
say that it would be wrong to pre-
vent our representative from going
and attending such functions. After
all he hag to keep some contact with
others and this is one of the ways in
which he can keep contact. Other-
wise, he does not get much opportu-
nity. Therefore. it would nnt be ad-
visable to make a rule that he will
not go and attend such functions....
(Interruptions),

Mr, Speaker: Next question.
Shri Nuth Pai: No supplementaries”

Mr. Speaker: No please. His col-
leagues have come nut with points of
arders and 1 have allowed them,

Hindus Sobarred from comimg te
India

+
*213 Shri Himatsingks:

Ahri Rameshwar Tantia:
Shri D. . Sharma:
Bhri Bagri:
Shri Madho Limaye:
Shri Ram Sewak Yadav:
Shri P. C. Borcoah:
Shrl P R Chakraverti:

Wil dhe Minister of External
Aflalrs be pleased to state:

(a) whether it is a fact that sbout
1,000 Hindus mcluding women and
children of Faridpur and Jessore dis-
tricts in East Pakistan were turned
back from near the Pakistan border
by the Pakistani Armed Forces when
they were trying to cross over to
India;

(b) if so, whether it is sieo a fact
these Hindus were coming to India
with migration certificates issued
sbout six months ago by the Indian
Deputy High Commissioner at Dacca;
and

(¢} W 30, the steps being taken by
Ciovernment for their safe arrival in
Indis?

NOVEMBER 15, 1965
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The Minister of State in the Minis-
try of External Affairs (Shrimati
Lakshmi Menon): (a} to (c). As
communication facilities with East
Pakistun have not yet been restored,
it has not been possible to obtain
authentic information about  this
matter.  As soon ag such information
is gathered, a statement will be laid
on the Table of the House

Shri Himatsingka: In view of the
high-handed attitude of the Pakistan
Government in such matters do Gov-
ernment propose to take any sieps to
stop this?

Shrimati Lakshmi Menon: These are
newspaper reports which we have not
been able Lo verify, Nor have we got
any definite information for the State
Governments. As soon as  anything
comes to the notice of the High Com-
mission certainly action will be taken.

Shri D. C. Sharma: In view of the
fact that about 8 million Hindus have
crossed over to India ever  since
partition of India took place and in
view ulsu of the fact that sometimes
these Hindus find it very difficult to
erass over the border because the
Pakistani Armed Police or armed
torees harass them, is it the intention
of the Government to ask Pakistan to
give us some  territory in order to
rehabilitate all those  persong who
have vome as g result of oppression
and persecution by  the Pakistan
Government of Indians?

Shrimati Lakshmi Menon: It is not
the intention of the Government.

st g fomr: T g & AT |
YT g8 qran oA @ i gefaa
#t zfoz & woar grda SR E ) Afe
& g ¥ I qEa g fgoww
T | &% 71 97 9T WRRTa gy
2 o 3y agt g F A1 wxar gt
A FgTg dear @ o e favier
T Y A Aomew A R
A FGT GTETT A AT A TTAATAT
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9EY & IAE AT F AN, ATW KT AGE
farsa st & g wy o,
f& was T4 gegrare WA @EH AL EW
TAF AL T WA FATAT TEAT |
fargeam # ga wsrder®) #1917 7TH
#1 g fgwraT #¢, ¥fws w77 g g
AT R TET A1 ag A7 gF Ferk

T KT F7 THAT F RY FOOAT FAT |
FIT ATET TN F L g2 F F1977 AT
g!

Shrimati Lakshmi Menon: We have
not received any Information about
the excesses that the hon. Member
was mentioning. As I pointed out
there are no proper facilities for com-
munication even for our High Com-
mission in Dacca, Only two or three
days ago the communications were
restored. As I have stated in the ans-
wer, as soon as we get informatiom
we will take the necessary action.

St agfand 71 e 33 &
AT FIF FAFEFS 1 FE AT A
At =ifaw | T wAT S o 43 g
¥ agyar d 1 & dewSaea w
wY AT FFT AT

A SNy wop vl WA (s
e agge mredt) 5w oEwT A oW
HATH FY TS a5 qAriaa g} § wifw
IR € g T a9 qifeear & Ay
FTEY AE A werd F § ) 3w owww
a7 T AT FOA §, ag wfoww ¢
g ot wg awe fe 3oy g 0wt
awa § 1 Afew gard fad farQe s,
auAt Ty g, I aaeTT Oy A
wefy & o IEET g w3, Afer oy
*gA e gy gw =yt &7 ST AT
R 3 R g

oft 7y femd : v frig Tom £
Ffrarz @ g et @, wrvee dwm
&
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sul¥P. C. Borooah: Do these inci-
dents go to show that normal func-
tioning of the Indian Misglons ih Pakis-
tan has become impossible; if go, what
next step does Government propose to
take in this regard?

Shrimati Lakshmi Menon: As [
have already said, we have not got
any definite information.

Bhri P. B. Chakravertl: May I know
whether the Government has any
record of migration certificates issued
to East Pakistani minorities and, if
they are not allowed to come now,
whether the Government will allow
that certificate to be extended?

Shrimat! Lakshmd Menom: Yes, Sir;
certain certificates will be given ex-
tension as a result of this.

Shrimati Savitri Nigam: The hon.
Minister has just now replied by say-
ing that these are mere newspaper
reports. Has she made any inquiries,
after getting notice of this gquestion,
from our own representative there; if
so, what was his version: how far has
this news been correct and how far
are people being pr ted like this?

Shrimati Lakshmi Menon: The hon.
Member has not listened to my pre-
vious answer. We arc in constant
touch with the Governments of
Assam and West Bengal as well as
with our Deputy High Commission;
but, as I pointed out, the Deputy High
Commissioner was able to communi-
cate with us only recently because
these facilities were denied to him as
a result of the conflict.

it wwerfre wrest - wrw wORTT
o & ot fm, = fem g
AT ¥ g AwrarT wTe g ke
fawrom & qvamy aifeenT & 0 s
90w ¥ ww oY figeg & T Hwar
w1 gfave: agx vz w } @ fr
wrraad # A 3 ¥ AR T T
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wfawa: 5 #0% & wows o= §
& & s STgm fE wTeTe { g9
T 9T T ZH A KT AR A
tfe 1 w37 o0 w1 feg ot Fis aifis-
& # 9% wfored: 923 w1 e
ag & fs ag W< fad o gt o o
qifq T o ot v & @ f2F @
&Y FUT HIFTL A qg A FTATTA famy
& fe gaw gl wigarg ?

8hri H. N. Mukerjee: Sir, on a point
of propriety. 1 think, I heard him use
the word “yavan”. ‘That word has
certain connotations which smack of
chauvinistic contempt for aliens or
that sort of thing. I think, that kind
of word should not be given currency
on the floor of this House.

o wq famd @ wegw W,
AT WER &1 FEed on S0 F e
waifaar & frarfadi & & &few agr o
AATATT TAA § wAT TiweaE § A
ferg o gaeam awy § @ o feg-
AT § WY A &

8hri Kapur Singh: Sir, “yaven" is a
word which signifles racial strangeness
and connotes a Westerner who does
not belong to the Arvan stocks of
India, while Muslims are our own kith
and kin. Therefore, they should not
be referred to as “yavans”. I want
your ruling on this.

Shri Bade: Sir, "yavan", according
to my knowledge, is not a bad word.
A non-Hindu is ealled a "yavan"”, that
is, who is a Muslim, The contemp-
tuous word is “mlechha". He has
not used the word "mlechha”; he has
said “yavan". It is always used In
Marathi and Sanskrit.

Shri Harl Vishnu KEamath: Shri
Bade said, " Yavan' i3 a non-Hindu"™.
Does it include Sikhs also?

Shri Bade: A Sikh is @ FHindu

Hindu law is applicable to Sikhs also.
TR WETW . OF THET T99 T
rraw fem WX agw wr g &

NOVEMBER 15, 1065

Oral Answers 1754
379 ¥g AT fr 0w €@ (T A
L2 d]

ot yeTmfte wrelt 0w @
ara § ot & e fag smn g o

VIR WY . W T A 9T 36
i g ag fag ¥ fe ag qaw
HEA S e guT & Iahy afew
o feifeeg # qiw-gtw s 23 AT
wagy s A fefrda sl fe
wgi & ag " 9T ¥ § A e
& &Tdr fRemesl gt ov A s A
T grere # 7Y fag &1 a8 ameem @
wfwe g1 omen § o & 990 5 o
Bl I F1 AT TR T30 7 9fw-
qq ¥ wmar AT E |
Shrimati Lakshmi Menon: Sir, in
this confusion I have not understood
the question. It I understood him

aright, he said that the diminution of
numbers is due to conversion.

Mr. Speaker: He says that such a
reduction in numbers has taken place;
and he wants to know whether they
have been converted to Islam, elimi-
nated altogether or what has happen-
ed. What are the causes?

Shrimati Lakshmi Menon: We have
very little informmation about mass
conversions except one or two cases
which have come up before the House.
Otherwise, we do not have any news

at gl about mass conversion of
Hindus to Islam.

oft geTITET el seEr -
I, g famgm e & .

WSO WEIAW . WA W19 3§ sifEr
Lugterd clad:ofio b4l

Y ST SNt : wens AR,

e wERE T T w
w2 & 99t & fag 2 fifsdr

wft seTETC e o age et
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Shri Basumatari; Thousands of
Pakistani nationals who had infiltrat-
ed into India had been deported from
Assam to Pakistan and the Pakistan
authorities have even turned them
back. May I know what steps Gov-

ernment propose to take in this
regard?
Mr. Speaker: That is a different

thing. I had 5 Calling Attention
notice also about those inflitrators who
had crossed into India and we want-
ed 1o send them back and they were
also being turned back,

Shrimati Lakshmi Menon: We have
no information.

Shri Basumatari:
today's papers.

Shri Hem Barua: In view of the
Yact that certain members of the
minority communities in Pakistan,
both Hindus snd Christians, as dis-
«losed recently by the Assam Minister,
have  surreptitiously entered into
India, rather into Assam, through
Garo Hills may I know why is it that
our Government have not given wide
publicity to this fact as an Instance
of how not a single Muslim has mig-
rated from India to Pakistan during
this crisis whereas hundreds of people,
both Hindus and Christians, from
Pakistan have migrated into India?

Shrimati Lakshmi Menon: The only
source of information is from the
State Governments of Assam and
Bengal. We have not been able to
get the information from them. That
is why I have said that I will collect
the information and place it on the
table of the House.

Mr. SBpeaker: His question was as
10 why publicity had not been given
1o this. Swami Rameshwaranand,

st TR - T & A qE-
dfed quv arar § arfevaa qvwr 3w
=1 ot g} A 9 a7t 397 A fegan
*( wagdw fawrar =1 T B, A A
favam = A I O v fem

It is reported in
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mrwl[mawmttqu
T ¥ w § ) o frg st
wgra weelt & fir emrrorEt o an
W EAF1 ¥S @7 Y & a7 & o
wTEN § % aoeT ¥ ww o @ gar
AT § A WA & 7T aTE awh
It § T T fearw A owoh 7
Wﬁmmmwgaﬁﬁ
HEI-E W T a7

wEw wgh gy a T e
fe 2z miie FeTerAT A g

W W 3 wgh g fe @
&z iz § gy 3w R et
RO TR g A cretrima
gy

ot T wit gdT wR e
ER

weIw wghw - QT dfsn

it TRTTeY oWt g sg
7 w1 a1 fe g TgA & w0 ¥
fasr & a1 w398 W 7=, wOE =
GWT & ABTEIN  EW g AT A1 oeEr
!rﬁizirrma{?wgr TARITRYA
F%! forer avefy & ag &8 w1 Frmr g 7

Shri 8. M. Banerjee: I would like
to know whether the attention of the
hon. Minister has been drawn to the
continuous radio broadcast by one
radio station said to be Poorva Ben-
gal Viplavi Radlo Station to the effect
that attempts are being made by the
East Pakistan citizens that there
should be communal harmony and
that even on the Crush India Day
they did their best to prevent com-
murnml clashes and to establish com-
munal harmony and, if so, how far
this is true and what steps Govern-
ment contemplate 1o take to help
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indirectly this organisation not
through Government sources but
through other sources.

Shrimatl Lakshmi Menon: It is true
that we have also listened to this
broadcast by the Revolutiomary Coun-
cil and every attempt is being made
by the people of East Pakistan not to
create any kind of communal dis-

harmony. It is mnot easy for us to
give d to what appears in the
ewspapers sbout e, etc. That

is why 1 said that
authentic information.

Shri 8. M. Banerjee: My question

we should get

Mr. Speaker: First the question is
put; second is explanation; third is
point of order; and fourth is criticism.

Shri §. M. Banerjee:
part of the question.....

It was only

Mr. Speaker: She has answered that
purt; that is enough.

sft s arew & o AAT H
ag w1 wga g oo 33 & aw
FtaeTl & fe mgem it A e
ASYET K TR & FTEY ¥ g7 €47 971,
Ty wmvared i a, e afy fedt 2
& T ot 7 7T AW, A IH & fan
qz Wt fear o

wam HNt war ww wfer s
(st ww wggT wrewlt ) : R A
are At & | o T A

wron-arierye w9 fimw
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o g s (s ’
(%) acwTT 91 farar T

g or garfe 0w feew Ame
T OFTOR

(&) am ®vf Adr g e
TR

(m) afe &, a1 ww frm & famreh
Wﬁ(".f ¢ O

(7) #m wx fwew fadoit w1 ot
s a7

g Wi gErow s (sl
fra mwt) (%) o7 (@)
LA

(7) 5 fwef foem fawm 77
Tarf o g7 & W7 6 feeE awi o
o1 # 1 e gfafoe aafas s
fam, “wrdAm mnsT? mefen’ ® A
qaT A @1 ) § § wArs v Gvam
=7 & mfeEt gy & st g
§ | 4w gwzere § meafeas faem
T 3 el feew fawm gy da17 )
o1 & o o Ao o ocEr 2

(7) v gk fmi Frdeii & o)
W wo )

ot wy o . & o ST g
g f& g qamm @1 A% feem T3
AT THT §, WA IA & 177 A A W@
fawrt @y g f& o @ AW
§ oz <) wrewt & A9 R T g,
fm w1 0% fign wawEl & ST
¥ wg 7w § 0\ @@ & W AW
Y9 T ! W gTRA AT awm e
fgg WY qHAWAT T wAET 9 71
aear §, Afer 3 &1 amfoen swra
t o = www nen A ¥ Afea
meosk W w frwr oW o
foeat & g7 =R =P IWwm T
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¥ WFAIY G0 OF WTeW #
o1 g 7

ool gfra ot ag fa=re W
gardr fwedt & var o §

off wy foerlt © & &w WY faam
F ATt § TF A4 (T AETE
Fm TA fRewi & 3@ o9 917 w7
qraA T A fE 717 R1R O A
a5t @1 ot fgg-aaama w1 A g,
AT & qg wrer feg qEenmAl @
agt &, afes faoft wrwmwerd ot
Zot AW FT wATr g W7 gafan e
W KT WAL FAAT &, AT Aot
wfrar a1 afem sevwsasl §
@t fyad gm &, 3 %1 faviy geav fao
IR A7 vw gRfaree Tew aanm
a7

Wt 3o Ao fadlt  aw A1 mam
FA R AT R0

sitemt gy ot oz A1 oA
v7 f&7 & gur T ®

weW WG . T4 TAT &1 O
a famr @@

Dr. L. M. Singhvi; Will the Gov-
ernment tell us why it has been slow
to the point of being inert in releas-
ing these films and why no full length
documentary has yet been released on
the entire conflict outlining the under-
lying issues?

Shrimati Indira Gandhi: One film
called “Now and Then™ has already
been released and has been shown in
many cinemag in the country. In our
News Reviews, as 1 sald earlier in
reply to a question, various eventx
concerning different parts of the story
have been shown. Other films are In
the procesy of being made. It is true
that there has been some delay for
which I apologize, but all the fault
was not our; it was dificult for
eameramen to go to the front to take
plctures,
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Dr. l,hl.. Singhvi: My question
about the full-length documentary has
not been answered. I wanted to
know whether g full-length documen-
tary was being produced, outlining
the underlying issues That it the most
important thing.

Shrimatl Indira Gandhi: That is
about to be released any day,

ot mre fey wEE & &R
gu W % gwd ofma ¥ 6 o,
FA TR gl #1 freder qT Atk
# g famr @ oY AN wY A rwR
femi & | & ag s TEAT g froam
= AT ¥ avy g fwewi § Aol
LA

sfrawt gfora it - fwemt & 24
¥ faa M & oY7 39 & qg ofY Sraar
?fE F wwdmr & aF gud

o W wATET mifgm ;T A
foeal & Gt wwvgal off ardf fe
7 feamT § 10 faAaT A qz W
a7 & {23 gu Fani & wgar gErd
gee HAWYT #, A1 fF Al w1 o
qEer §, e g @t A7 A &
g1 S w & §7 99 ) Q7
A # gEd Y oare of, Afem o1
faema™ & a3 ¥ ag A1 o e oW
Al wraen #m ma wafaa § faa-
frara &1 §, xafam & off = wdey 7

iy wie wieft foent w1
Ll s A i

ﬂomw I']f[!'l: oy
agwa, uw & 9 ¥t ggrmen wee f,
wifs ¥w & faar gy oft & &% a1 Tw
o w owew W W & Al
it mfemad’?

woow it - yw A § fed
T gq &, & o ¥ e g
Aot & e K fe ™ o W



761 Oral Answers
# adr @ ot foeni ¥ fearf g
o & 37 fesdat w1 faear &t 1 Ot
g@ # fafaeer surar & samar o)
wg @t § fF I T £ e
feara w1 77 foar @ o @ T @
w1 W WE fs s @ S
foent & arf ar gt § W17 F¥ AT
ECAE e L O

¥o Tw wAMgT Wifgm : F ww &
s W g g fF i s fad
ag ¢ f& wur T fed weark aamay
1 gG-INT AT Y AT B FI,
TS AT F, TF HT AT qTHA ATFAT
e TE FOT R

sfeeft gfica otdt : o wee
arga fvew &, At 39 w1 gz W
LA oL gl

o T WA ertfygar - W AF
wg faari €, &1 wrepw &1 svim, i
w7 wrEE gwr ?

WS WEWU  ardT, WiEv |
Shrimati Vimla Deshmukh: May 1
know what efforts are being made to
show these filmg to the rural people?

Shrimatl Indira Gandhi: All our
films are shown both in the cities and
in rural areas,

Shrimati Savitrl Nigam: In view of
the fact that in many foreign countr-
ies our very justified stand has been
mijsunderstood, may 1 know whether
the hon. Minister is thinking of send-
ing such newsreels and such mews
items as the battle of Dograi to be
shown and broadcast respectively in
other countriez in order to keep our
<ase explained fully?

Mr. Speaker: Let these be prepared
first and then we can consider whe-
ther we can send them outside.

Shri Kapur Singh: Hag the hon.
Minister of Inf 4 and Broad-
casting taken note of the publicly ex-
pressed  allegations  that studied
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attempts have been and are being
made to play down the Sikh role in
these films and if so....

8hri Raghunath Singh: No, that is
not correct.

Shri Kapur Bingh: These allega-
tions have been publicly and widely
made

Bhr RaghuBath Singh: No.

Bhrli Kapur Singh: May ! know
whether a note has been taken of
them and, if so, what action ig being
taken in that regard......

Shri Raghunath Singh: That is not
fair, and that should be expunged.

8hri Kapur Bingh: My hon friend
always wants everything to be ex-
punged from the procecdings. There
is no question of expunction here. I
want to know whether a note has been
taken of those allegations and, if so,
what action is being taken in that
regard?

Shrimati Indira Gamsdhi: I do not
think there ig any truth in this alle-
gation. 1 had certainly not heard it
before. In fact, starting from the
Prime Minister downwards, all the
Ministers and all members of the
public who have spoken on this issue
have very greatly praised the role
played by brave Sikh jawana and
officers in those areas,

Shri Kapur Singh: She iz not well
informed.

wTETSTAT™ ¥ Wi

+
%314, ot e et
ot writw oy Fagrah:
sft wo wWro fyilt :
st ®o Wo ®TWW :
st 9T
oft € Aro Wy :
w1 e Wit gurew w5 ag
ory ot g wE fie
(%) wnagewg g E wee-
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There are 62 news bulletins in the

qifwaT #Had & QoA qrerrare
aadt & wfire saww warfor §q;

(w) w1 ag ot &= § f wrehiT
wraTel % wEwEi & et w1 i
wrdwdl & garen B afas Are Ag
;e

() war ag ot wa & fF W
wfierd} oY weft & oo wed g #
SHETTOT ®Y §TWAE ALY AATAT AT EET
a?

g wre gqreer sy (ol
ghra wt) - (%) o Adt | wTETR-
aroft & o fora Wzt & Wi s
fie g WY Forer S T T AT
& wraFw 1 fxar qar, IEE A
@Y g - A9 & A
grErmaTit & A waAr wvd w_
F1 guar wfus 58 d1

(a) o1, 7
() aft, ad

il TETTEr e g
¥ dvewid@m  RATIAT ® AEE W
FuraTel ®1 oy 39aT o At
G Av g A aA g A At wgee
& ag e e  fwreefa v
w1 sfvm o1 aod Wit ¥ v §
fomrare fraT & &g aT€1 AroATa wraTet
w1 sfrwma femma B ar qow quw adt
wrasi & sfava feemn & 7 w6
st Ty oz # T st w7 sfrer
wredfra WA wgeT A ogAT
st & wrewree 2T 9 aga wfaw
qr

The Deputy Minister in the Minis-
try of Information and Broadcasting
(Shrj C. R, Pattabhi Eaman): We
have prepared a stalement on this.

1743 (Ai) LSD—2

home services of which only 9 are ia
English, Taking the Delhi statiom,
there were 12 talks in English and 23
in Hindi; Urdu and wvarious other
languages.

ot gETRElc WTeW) . wETATO &
FT AT Frae farz et o = o W
& f s e il & Aare feg o
A gt v # Fww IAE WA
g ar 7w g o Aw e
TR & At et & o At fen amy
¥ o feelt & ot waw faeelt v
¥ foi g ¥ o gl & o @Y 2w
% #& FwTs, 97T sty 37 7 of frAy
aft feaama g 7

et ghro atdt gz g A fr
wf Fra9 9 9rat § fad aw et
arr # 3 fedt ® gAaTT gon
s manfrrai fag m |

«ff geTTaTe et | ww A
AR

simat gfera wiwdt - oft A€ st
¥ v A ot | g7 e g e oy
# ot forma a1 i A EYA e w7
% fear v et g M fawA g @ g amm
fereft i aft ¥ 1 Sfww aw o o agy
¥ Wit w29 gaw faan v Tae
T W |

st wake fag fagrat . w1 aF
wea & fe porer i ot frresdr g ool @
oft e T W W faa & arf-
FATAT STEES § FTO AV AT AT
gvT, FAw qeAT Hafr 7 g e h
wt ? ofr g, § oz e &t gt ?

sfrelt gfrre ot < A TEET caTA
i
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s o dro fyiar: wa ¥ wgi aw
moart @ fw 34 SARAT F groey &
FaaT daraa gra wad A geni
Tt wrwiaaTofr 1 4z 3w a1 fi
a0 g1 fF A1 qqr FO08, (AT,
wgreer, A, FA7 AT AAITHR
it gAWY F IR TOAT § 77 WX A7 FL
&t oy w17 IW § g9 gEY W AW
a faeg faeedt a1 o F@  1

sfraeY i miwt ot 7

Bhri §. C. Samanta: How many
complaints were received during the
conflict about the use of these Eng-
lish programmes?

Shrimail Indira Gandhi: I do not
think we have received any com-
plaints.

Shri S, N. Chaturvedi: May I know
why the very important broadcast by
ihe Prime Minister was first made in
English and then in Hindi, although
the number of listeners in Hindi, the
nationul language, is far greater than
those in English?

Shrimatl Indira Gandhi: The lan-
guage of the broadcast is the choice
of the speaker.

Shri P, Venkatasubbalah: Do Gov-
ernment feel it necessary to broadcast
these programmes through All India
Radio more in English so as to make
people outside also understand our
cause and also sp that Government do
not succumb to a sort of linguistic
jingoism?

Shrimati Indira Gandhi: We believe
in doing it in all our languages.

Shrimatl Reng Chakravarity: May
1 know whether we sent out reporters
of the All Indm Radio to reporting the
fighting on the spot? How many such

reporters went, and how well have
they done?
Bhri C. R. Pattabhl Raman: I can

gel the figures. Quite a number of re-
porters went there.
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Shri Harl Vishnu Kamath; Iz it a
fact that the programmes beamed by
Akash Vani during the brief but his-
toric September war to South-east
Asian countries and African countries
were weak and inaudible because the
transmitters were not powerful enough
and so failed in their impact on those
countries?

Shrimatl Indira Gandhl: This is
true to some extent, As the hon. Mem-
ber knows, we do not yet have high
power transmitfers, and until they
are installed, we will suffer from this
defect.

it 3o o Fyddr: T TR WA
for gafem & ot Sw wEET gT =
T & TR Iq awa OH greiahi &
ot e g o fndine wresmez oy
o fof gorfy e qE A T R
g greHt Fw W TE & 7 SR way
& g st saET Wy o g E AT
AT TaAHE FA qAC G 2 AW AE
arzwree gATY agr & fea a7 ?

sirat gfrm iy Fraward fa
farefY o wyreret & 1€ ot AT FE 2T
gt agAtfa 7 &2 fF a3 w14
& Hraw ¢, Ia91 A w7 A fram
A | WAT FrE TR AT FEAT A
% § wa® @ ¥ 7w Ew FE awA
g1

st gwaw feg o gw gfRar &
fore® g0 gons 7w gl @ IaF fan
T Ea & fafm frew g €y owre
afw gt & ggae & Wt arw gfear
et & gar wEe w1 A DA A 7y
woe @ & s e g frogg
BT Mg WIW &4 33 fawar smoay ?

WEOW WEIXY : Wio TT |
Shrl Ranga: I wanted to raise this

as a point of order, but I will now
put it as a supplementary, Why is it
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that the hon., Minister is saying that
it is quite possible that some one of
the many reporters who were speak-
ing on the All India Radio might have
made that mistake? May I know whe-
ther Government would really en-
quire into this matter and find out
who had committed such a blunder
and warn him suitably?

Shrimati Indira Gandhl: This was
not done by any employee of All
India Radio. This was done by an out-
side broadcaster.

Shri H. N. Mukerjee: I am very
puzzled, In view of the practice, as far
as we know, of All India Radio hay-
ing prior intimation about the texts
of the talks, except in the case of live
broadcasts, which, I take it, are offer-
ed o people on whom we can have
mmplicil trusi, in view of this rule
being in pperation in All India Radio,
how iz jt that at least in one case the
Minister says that false statements
were made and derogatory allegations
were made against our country at a
most crucial stage of the Indo-Pakis-
tan conflict? How is it that this kind
of default could have taken place and
how can the Minister take shelter
under the plea that it was an invited
talker who was given the frecdom of
the land to malign our country in
those desperate times?

Shrimati Indira Gandhi: The hon.
Member has used rather strong *erms.

Shri Ranga: Who was that?

Shrimati Indira Gandhi: I am sorry
T do not remember his neme at this
moment, but 1 do not think that we
need.....

Shri 5. M, Banerjee: Was he a for-
eigner?

An hon. Member:
Moraes.

Shrimat! Indira Gandbi: [t may
have been Mr. Moraes, but I do not
remember. You can say we should
not allow anybody to speak freely,

He was frank
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but 1 cffftainly think that it a point
is raised in a discussion and that
point can be countered by other ar-

guments, that is much better tham
having a whispering campaign.
Shrjy H N, Mukerjoe: There are

what are knowp as live broadcasta
when people go and take part in g dis-
cussion, I can quite understand a
discussion being sponsored by the
All India Radio where you do 1ot
nave prior censorship of the text of
the talk, I can quite understand that,
because, in that case, the arguments
can be countered by other people
taking part openly in the discussion.
But if it is a talk which is not part
of a general discussion going om
at the same time, it is the
most dangerous and mischievous prac-
tice for the Government to allow in-
dividuals 1y get away wilh making
statements which may or may m.t be
countered later on by somebody clse
cffectively.

12.00 hrs.

Shrimatj Indira Gandhl: This argu-
ment was countercd and after that
we were more careful,

Mr, Speaker: It appears very
strange that from our own radio we
should allow such discussions at criti-
cal times, when the enemy might take
advantage of that. Whep really the
script i given before hand, our em-
ployees, those officials in the AILR.
must have known what is going to
happen. .. . {Interruptions). The
script is not not given beforehani?

Shri Hem Barua: We had the privi-
lege of listening to this talk and the
overal] sentiments were patriotic. ...
(Interruptions).

Mr. Speaker: We take up the next
item.

W W ;ST "o Ao AT |
it TRAVTRT (FTATR ) - wew
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(&) %7 @i § o5F mr wTr AqT
grafer o ¥araT & fay sq7 qa g felr
argd?
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T E

Indians in Indonesia

*216. Dr. L. M. Singhwvi:

Shri Marandi:

Shri Utlya:

Shri Rameshwar Tantia:

Shri Himatsingka:

Bhri Yashpal Singh:

Shri R. S, Pandey:

Shri M. R. Krishna:

Shri S, M. Banerjee:
Will the Minister of External

Affairs be pleascd to state:

(a) whether the siluation has im-
proved for Indians residing in Indo-
nesia and whether their lives and pro-
perty are safe;

{b) whether it is a fact that there
was en incipient move by the Gowv-
ernment of Indonesia to take over the
assets of all Indiens residing in Indo-
nesia; and

{c) it so, the present position and
the steps taken by Government to en-
sure safety for Indian life and pro-
perty in Indonesia?

The Deputy Minister in the Minis-
try of External Affairs (Shri Dinesh
Singh): (a) Yes, Sir.  Recently there
has been no report of hostility against
indians in Indonesia.

(b} The Government of Indonesia
had issued a De-ree by which all
firms, immovable properties and secu-
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rities owned by Indian nationals have
been placed unier the supervision of
the Government,

(¢) The Government of India had
expr.ssed their serious concern to the
Indunesian  Government and  had
sought assurances about the safely of
the Indians and their property in
Indonesia,

Independence for Maurltius
*217. Shri Madhu Limaye:

Shri Bagri:
Dr. L. M. Singhvi:
Will the Minister of External

Affai-s be pleased to state:

(a) whether Mauritiug is due to
gain its  Independence in the near
future; and

(b) the special steps being taken to
strengthen our relations with Mauri-
tius?

The Deputy Minister in the Minls-
try of External Affairg (Shri Dinesh
Singh): (a) Ycs, Sir, during 1966,

(b) Iniia is represented by a Com-
missioner in Port Louis, and we al-
ready have close political, economic
and cultural relations with mauritius.
Bteps are being taken to further
strengthon them through exchanges of
visits and co-operation under our eco-
nomic and technicel assistance pro-
gramme,

Permanent Secretariat of Afro-Asiam
Solidarity Organisation

*218. Shri Marandi:
Shrl Utiya:
Shri Kameshwar Tantla:
Bhri Himatsingka:
Shri Yashpal Singh:

Will the Minirter of External
Affairs be pleased to rtate:

(a) whether a mesting of the per-
manent secretariat of the Afro-Asiam
Solidarity Orpanisation was held in
September, 1965 at China's request;

(b) whether during the course of
the medmg, China demanded self-
determination for the people of
Kashmir;

we) if so, the reaction of Govern-
ment thereto; and

td) the reaction of other countries
attending the meeting?

The Deputy Minister in the Ministry
of External Affairs (Shri Dinesh
Singh): (a) No special meeting
at Chinese request was convened to
discuss Kashmir although this ques-
tion was on the agenda of one of the
regular meetings held on 28th Septem-
ber, 1065,

(b} Yes, Sir.

te) Governn: ar of India is not re-
pr ted at the Solidarity Organiza-
tion which is a non-official body. How-
ever, Government deplore the activi-
ties of the Chi repr tatives
to try to misrepresent facts
give support to Pakistan's false claims,

(d) The Chinese draft statement did
not find support from other members.
The statement previously issued by
the Becretary General of the Organi-
zation calling for a peaceful settlement
of the Kashmir problem was endorsed.

aifewma % fipy
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Remilitarization of 20 EM. Demili-
tarised Zene by China
*220. Shrimati Tarkeshwari Sinha:
Will the Minister of External Affairs
be pleased to state:

(a) whether China has virtually re-
mllitarized the 20 K.M. demilitarised
Zone in Ladakh;

(b) whether this amounts to clear
contravention of Colombo proposals;
and

(e} whether it has been brought to
the notice of Colombo Powers?

The Minister of State In the Minis-
try of Extermal Affairs (Shrimati
Lakshmi Menon): (a) and (b). Yes,
Sir,

(c) On the 21st September 1965 the
Government of India handed over a
note verbale to the representatives of
th Colombo Powers in Delhi, drawing
their attention to the tense situation
on India's northern border, created by
China's deliberate and unprovoked
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aggressive activities. It was also
pointed out that China in re-militaris-
ing the 20 km zone in Ladakh had
clearly violated the recommendation
2(a) of the Colombo proposals.

Cease-Fire Violations

*221. Shri P. C. Borooah: N
Shrl Onkar Lal Berwa:
Shri Yashpal Singh: “

Shri Prakash Vir Shastri:
Shri Kapur Singh:

Will the Minister of Defence be
pleased to state:

(a) the number of cease-fire viola-
tion incidents reported by India and
Pakistan to the U.N. Observers, re-
cently deputed to make the Cease-fire
between India and Pakistan effec-
tive, up-to-date;

(b) the number of violations for
which (1) Indian and (2) Pakistani
troops had been held responsible;

(c) whether it is a fact that the
Observers ignoring the provocalive
and hostile Pakistani moves includ-
ing infiltration of armed Pakistani
troops in violation of the Cease-fire
have held India as largely responsible
for these violations; and

(d) if so, Government's reaction

thereto?

The Minister of Defence (Shri ¥. B.
Chavan): (a) According to reporis re-
ceived upto 10th Nowvember 1965, 652
wiolations of the cease--fire by Pak-
istan have been reported to the
UNTPOM and 614 to UNMOGIP. The
number reported by Pakistan is not
wet known.

(b) to (d). Findings of the UNI-
POM/UNMOGIP on all the complaints
lodged by us have not yet been com-
municated. UN Secretary General
has, however, issued some reporis on
the observance of cease-fire between
India and Pakistan. These reports are
not comprehensive in the sense that
they cover only some incidents and
not all those reported to the Obser-
wers. Though there are shortcomings

177 4
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in the investigations of, and action
taken by the UN Observers, no such
conduct as suggested by the Honour-
able Member can be attributed to the
UN Observers. Government are con-
tinuing their efforts to help the UN
Observers to do their job more
successfully.

MIG Faotories

*222 Shrl 5. M. Banerjoe:
Shri Madhu Limaye:
Shri Bagri:

Shri Kishen Pattnayak:
Dr. Ram Manohar Lohla:
Shri Ram Sewak Yadav:
Shri Sidheshwar Prasad:
Shri P. C. Borooah:
Shri D. D. Purl: -

Dr. Mahadeva Prasad:
Shri Basappa:

Shri Shiv Charan Gupta:
Shri D. C. Sharma:
Shri R. Barua:

Shri R. 8. Pandey:

Will the Minister of Defence be
pleased to state:

(a) the progress made by the end
of October, 1965 in the setting up of
MIG factories of the Hindustan Aero-
naufics Limited; and

(b) the time by which the
planc will be produced?

The Minister of Defence Production
in the Ministry of Defence (Shri A. M.
Thomas): (a) The Civil Construction
programme for the first phase of
manufacture ie, manufacture of air-
craft from advanced assemblies at
Nasik, is nearing completion, and all
the buildings required for this phase
are expected to be ready by the end
of ths year. Civil Works at Nasik,
Korapul and Hyderabad are on the
whole progressing satisfactorily, Pre-
paration of detailed project plans
(working project reports) has reached
an advanced stage and is likely to be
completed by tnc beginnine of pext
year. Trainnz of technicians and
translation of documentation is in
progress with the assistance of Soviet
experts,

first

(b) The first plane from major
ies will be produced during
1966. ¥Subsequently the manufacture
of aircraft from Sub-assemblies, de-
tails and raw materials will be taken
up. The first aircraft manufactured
from raw materials is expected to be
delivered in 1960.

Nuclear Weapons

+223, Shri Harish Chandra Mathur:
Will the Minister of Exiernal Affairs
be pl d to state whether the major
nuclear powers have made any pro-
gress on destroying the nuclear stock-
pile and stopping further manufac-
ture-

The Minister of State in the Minis-
try of External Affairs (Shrimati
Lakshml Menon): Despite protract-
ed negotiations, the nuclear powers
have not been able to reach agree-
ment on cessation of production of
nuclear weapons and reduction of
existing stockpiles.

Submarines for Indlan Navy

*224. Shri Shree Naayan Das:
Shri Hem Barua:
Shri Bagri:
Shri Madhu Limaye:
Shri M. L. Dwivedi:
Shri 8. C. Samanta:
Shri Yashpal Singh:
Shri Vidya Charan Shukla:
Dr. Ram Manohar Lohla:
Shri Kishen Pattnayak:
Shri Ram Sewak Yadav:
Shri D. C. Sharma:
Shri R. 8. Pandey:
Shri Rajeshwar Patel:
Shri Sidheshwar Prasad:
Shri P. C. Borooah:
Shri Sham Lal Saraf:
Shri Bhanu Prakash Singh:
Shri T. Subramanyam:
Shri Onkar Lal Berwa:
Shrl Hukam Chand

Kachhavalya:

Shri R. Barua:
Shri Basappa:

Will the Minister of Defence be

pleased to sate:

(a) whether the proposal for the
dcquisition of modern sub-marines for
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the Indian Navy has met with suc-
cess; and

(b) if not, the further steps taken
in this regard?

The Minister of Defence (Shri ¥. B
Chavan): (a) Yes, Sir.

(b) Does not arisr

aaex §ari & fag wifwa s
gl 7 ereafasica
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Naval Base in Indian Ocean

*226. Shri Hari Vishnu Kamath:
Will the Minister of Defence be pleas-
ed to state:

(a) whether reports have been re-
ceived that the Government of Indo-
nesia is building a naval base in the
Indian Ocean region;

(b) whether China is aetively
assisting Indonesia in the said project;
and

(c) if so, the details of reports re-
aeived?

The Minister of Defence (Shri Y. B.
Chavan): (a) to (¢). Government is
not aware of any report that Indonesia
is building a naval base in the Indian
Ocean region with the assistance of
China.

afrew Qe
%227, & TWHATW qUAW :
Mo Tw wAIET wifga :
st fewm qzamw -
Fa1 wfeown 59 ag aow w7 397
v fa
(%) B #1 o qroAn w
fearfeafa @ wa aw feed st g
2
(w) €@ Fvmsfa qrwan w1 arfew
waara few et §, ifew g @



»

1779 Written Answers KARTIKA 24, 1887 (SAKA)

¢ AT ma %1 At & gefeaa w1
g, Wit

() Far grar & 7877 F a4qr
HA 97 {5 kommr & 7

stfereat saY (st aaraen T Ao )
() & () qARAT 9qTeT
FAMTax-735 wfax g o @
a it A gfmerr wdsw g7 o
sEifam g1 T4 & 1 FwATEA &
smafrfts, A TmEA wwT ¥
oo &3, aqr v & gafa a3
& wrd s & §3 ol g & | 7€ geneT
raw, o gemdr oow g fm w
# % 947 T § ) g7 AAT H AT
T & w@fEa sd g gv
a7 far it @ @, areganfa waghm
s & §0 19E gl @ 1 ofvadani
s foafa o gtem &t aa
&Y T T fAeat AL v
wit & | G FwEE & qeq ¥
¥o ¥l g wiaay & s, w7 9gy
w1 39rET ® woifad T oEr g
aft , Awleow o A AT G E |
wfos fomrc swe sTm amefgr &
oo
U. N. Office of Public Information
*228. Shri Sidheshwar Prasad: Will

the Minister of External Affairs be
pleased to state:

(a) whether it is a fact that the
United Nations Office of Public Infor-
mation showed special treatment and
allowed its facilities for propaganda
to the Pakistan's Foreign Minister;

(b) whether hiz Press Conferenee
records were re-broadcest which is
unusual;

(¢) whether our Government have
lodged any protest to the UNO.

mat the 1 faveur sh to
Pakistan; and

(d) if s0, with what results?
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The Minister of State in the Minis-
try of ternal Affai:s (Shrimatl
Lakshmi Menon): (a) and (b). The
Pakistan Fureign Minister held a
press confervnce for UN. correspon-
dents on tne 29th September, 1965.
The United Nations Office of Publie
Information made  pdministrative-
arrangements for this press confer-
ence. The recording of the press
conference was not broadcast but was
played back over the internal com-
munication line available to corres-
pondents. These facilities are availa-
ble to all member States of the United
Nations and the United Nations Office
of Public Information did not show
any preferential treatment to Pakistan,
in this matter,

fc) and (d). Do not mrise.

Reilel to Familles of Jawans.

*229. Shri R. 5. Pandey:
Shri Jashvant Mehta:
Shri Linga Reddy:
Shri R. Barua:
Shri Vishwa Nath Pandey:
Shri Krishnapal Singh:
Shri Basappa:
Shri Bam Harkh Yadav:

Will the Minister of Defence be
pleased to state:

{a) whether Government have tak-
en any steps to provide immediate
relief and compensation to the fami-
lies of the Jawans who lost thelir
lives during the recent Indo-Pak con-
flict; and

(b) if so, the various measures
adopted by the Central and State
Governments in this regard?

The Minister of Defence (8hri ¥. B.
Chavan): (a) and (b). Families of
Jawans who lost their lives during
the conflict with Pakistan are en-
titled to the following flnancial bene-
fise from the Central Government:—

(iy An  immediate
grant.

(ii}) A lump sam family pratulty
depending on the rank of the-
deceased.

ex-gratie
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(iii) The family allotment, if any,
which was in issue, or an
amount equal to the special
family pension and children’s
allowance, if  admissible,
whichever is higher for a
period of 2 months.

{iv) A special allowance equal to
the special family allowance
and children's allowance, if
admissible, for a further pe-
riod of 2 months.

(v

-

Special family pension and
Children’s allowance, if ad-
missible, thereafter.

Such families are getting ex-gratia
grants from some of the State Gov-
ernments but complete information
in this regard is not available. This
information is being obtained and will
be laid on the table of the House in
due course.

No compensation as such is payable
to such families on account of the
death of the jawans.

Pak. Propagands against India In
Africa and Latin America

*330. Dr. Ranen Sen:
Shri Dinen Bhattacharya:
Shri Brij Raj Singh:
Shri iOnkar Lal Berva:
Shri Gokaran Prasad:

Will the Minister of External
Affairs be pleased to state:

(a) whether it is a fact that of late
Pakistan has mounted its propaganda
drive apainst India in African and
Latin American countries; and

(b) if so, the steps India has taken
to counteract the same?

The Deputy Minister in the Minis-
try of External Affairs (Shrl Dinesh
Singh): (a) Pakistan is always car-
rying on propaganda against India.
Mo specific facls have come to  our
notice aboul Pakistan mounting its
propaganda drive lately in African
.and Latin American countries.
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(b) Our Missions abroad keep a
watch over Pakistani propagand\

apgainst India and every opportunity
is taken to counteract it. The Heads
of our Missions have explained our
point of view to the respective Heads
of the Governments and the respec-
tive foreign offices personally. One
Indian goodwill delegation is at the
moment visiting East Africa to explain
India's point of view. Such delega-
tions are scheduled to visit other
parts of Africa. Two senior members
of the Cabinet have toured a number
of Latin American countries for the
same purpose,

ALR. Offices Contacts with Enemy
Countries

*231. Shri U. M. Trivedi: Will the
Minister of Information and Broad-
casting be pleased to state:

{a) whether it has been brought to
the notice of Government that
some of the Officers of the ALR. are
directly or indirectly having contacts
with unfriendly nations like China
and Pakistan;

(b} whether Government have re-
ceived complaints about the AIR.
employees visiting Pakistan; and

(c) whether complaints have been
received by Government that the
ALR. employees conspired to give
anti-Indian views and news during
the August-September, 1985 conflict
with Pakistan?

The Minister of Information and
Broadcasting (Shrimati Indira
Gandhi): (a) Yes, Sir. Certain com-
plaints regarding officers of All India
Radio having direct or indirect con-
tacts with China and Pakistan were
received by the Government but om
enquiries made, the allegations were
found to be baseless. In two cases,
enquiries are still in progress.

(b} and (c). No, Sir.
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‘Mediation in Sino-Indian Dispute

*232. Shri Dinen Bhattacharya:

F‘ Dr. Ranen Sen:

Yo Shri Yashpal Singh:
‘Shri P. R. Chakravertl:
Shri K. N. Tiwary:

to Shri Bameshwar Tantia:
Shri Himatsingka:
Shri Yasudevan Nalr;
Dr. Mahadeva Prasad:
Shrimati Maimoona Sultan:

k. Shri Bibhoti Mishra:
Shri D. C. Sharma:

Will the Minister of External
Affairs be pleased to state:

(a) whether it is a fact that recent-
ly some f{riendly foreign countries
have offered their good offices for me-
diation in the dispute between India
and China; and

(b) if so, Government's
thereto?

The Minister of State in the Minis-
try of External Affairs (Shrimati
Lakshmi Menon): (a) On the eve of
President Radhakrishnan's visit to
Rumania during October this year,
there was some speculation that the
Rumanian Government was interest-
ed in mediating between India and
China. During the President's dis-
cussions with the Rumanian President,
however, Rumania did not make any
offer or suggestion of good offices or
mediation between India and China.

reaction

(b) Does not arise.

~Office of Pak. Deputy High Commis-
Sipner in Calcutia

*233. Shrl D. C. Sharma:
Shrimati REenuka Barkataki:
Shri Onkar Lal Berwa:
Shri Yashpa] Singh:
Shri Kapur Singh: .
Shri Bibhuti Mishra:

Will the Minister of External Affairs
be pleased to state:

(a) whether the Pakistan Deputy
High Commission in Calcutta has dis-

pensed with the services of all its
Indian employees and also given up
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some of its rented buildings as g pre-
lude toffks closure by Pakistan;

(b) whether Pakistan has asked for
reciprocal closure of the Indian De-
puty High Commission in Dacca too;
and

(c) if so, the reaction of Govern-
ment thereto?

The Minister of State In the Minis-
try of External Affairs (Shrimati
Lakshmi Menon): (a) Pakistan
Deputy High Comission in Calcutta is
reported to have dispensed with the
services of all its Indian employees.
Government is not aware of any
rented buildings having been given
up by the Deputy High Commission.

{b) No, Sir.
(e) Does not arise.
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Forclble Capture of Sikh Girls and
Women by Pak. Army Personnel

*236. Shri Kapur Singh: Will the
Minister of Defence be pleased to
state the details about the forcible
ocaplure and transportation to Pakis-
tan of over 5 dozen Sikh young girls
and women by Pakistani army per-
sonne! from Fazilka sector during the
recent Indo-Pakistan conflict?

The Minister of Defence (Shri
Y. B. Chavan): According to inquiries
made by the Government of Punjab,
@ number of families of villages,
Jhangar and Puccu Chishti, situated
close to the Indo-Pakistan border in
she Fazilka sector, are missing since
6th September when the villages were
attacked by the Pakistan army.
Inquiries are being made by the Gov-
ernment of Punjab to ascertain whe-
ther they were killed or captured by
the Pakistanis or whether they were
sble to move to other places in India.

aqrferam § wrofn gvw-grdtn &
wiwfoai & ame gutegre
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Map Circulaied by Pakistan
Commissioner in Indla

Shrl Ram Harkh Yadav:
Shri Vishwa Nath Pandey:
Shri P. C. Borooah;

Shri Madhu Limaye:

Shrl Kishen Pattnayak:
Shri Ram Bewak Yadav:
Dr. Ram Manohar Lohia:
Shrl Jashvant Mehta:

Shri 5. M. Banerjec:

‘Will the Minister of External Affairs
be pleased to stalc:

#

High

238,

(a) whether it is @ facl that the
Pakistan High Commissioner in India
has recently circulate] a map faisely
showing large tracts of Indian terri-
tory under the occupation of Paki-
stani urmed furces;

(b) if s0, th> details of the false
map with referenze to the Indian
territory concerned; and

(¢} the reaction of the Government
of India and the counter mensures
adopted by them to meet the false
claim?

* The Deputy Minister In the Minis-
try of External Affairs (Shri Dinesh
Bingh): (a) to (c). The Pakistan
High C issi has circulated a
map showing 340 sq. miles in the
Akhnur Chhamb gector, 36 sg. miles
in the Khemkaran sector, 40 sq. miles
in the Sulemankie-Fazilka Sector and
1200 sq. 'miles in Rajasthan as being
under Pakistan occupation after the
fighting. The fact is that at the time
of cease-fire on September 23, 1965,
‘Pakistan had succeeded in occupying
only the followlng Indian territory:

(a) In Jammu & Kashmir, apart
from areas across the original
ceage-fire line in the Akhnur-
Chhamb sector—180 sq. miles.
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(b) the Khemkaran sector 20
#q. mil

(c) In Rajasthan the border out-
post of Munabao.

The Government of India have
lodged a protest with the High Com-
mission of Pakistan in India against
the dissemination of this false infor-
matlion and have asked the Pakistan
High Commission not to distribute
such material.

On Tth October, 1965, the Govern-
ment of India had released a map
correctly showing the areas occupied
by Pakistan at the time of the cease-
fire and the areas in Pakistan occu-
pied by Indian forces at the time of

cease-fire. This map was widely
distributed and reprpduced by the
news media,

Border Roads

525, Shri Madhu Limuye:
Shri Bagri:

Will the Minister
pleased to state:

of Deleuce be

(a) how many special cases hnve
been filed against Army Officers en-
gaged in the construction of border
roads;

(b) the number of Officers involved
in these cases and their ranks;

(c) the progress made so far and
whether any conviction or acquittal
has resulted from these prosccutions;
and

(d) the reasons for not following
the usual Army procedure of depart=
mental investigation, court of inguiry,

y of evid and Court
Martial in these cases?

The Minister of Defence (Shrl Y. B.
Chavan): (a) Nine cases have se
far been filed by the SPE.

(b) Twelve military and civil Of-
cers are involved in these cases, as
under:—

(i) Lieutenant Colone.s 2
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(ii) Majors 6
(jii) Ordnance Officer (Civ)
(iv) Executive Engineer 1

(v) Assistant Executive
Engineers 2

(c) The cases are still under trial

in the courts of Special Judges
appointed for the purpose.
(d) According to authoritative

legal opinion these cases cannot be
tried by Court Martia] but only by
Special Judges under the Prevention
of Corruption Act.
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National Defence Fund

B527. Shri Kolla Venkalah: Will the
Prime Minister be pleased to state
the total amount of contributions
received from the people of Indian
origin living in different foreign
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countries to the National Defence
Fund since the 5th August, 10657

The Prime Minister and Minister of
Atomic Energey (Shri Lal Babadur

Shastri): According to the existing
procedure, contributions for the
National Defence Fund in foreign

countrics are reguired to be received
by our Missions abroad whe afford
necessary credit for the same in the
Missions' accounts which are received
and adjusted by the Accountani-
General Central Hevenues in due
course. The details of the individual
contributors are not received. In
certain cases contributions to the Fund
by persons residing abroad are sent
direct by the donors to various col-
lecting agencies all over the country.
Such remittances are not  routed
through the accounts of our Missions.
The nationality of such donors is not
known in all cases. In view of these
reasons it is not possible to furnish
the information required in this gues-
tion without very detailed enquiries
from all our Missions abroad from all
the collecting centres in India. They
in turn might have to enquire about
their nationality etc. from the donors.
These enquiries are not considered teo
be practicable.

Survey of Unemployed Persons
In Kerala

528. Shri A. K. Gopalan: Will the
Minister of Labour and Employment
be pleased to state:

(a) whether there is any scheme
for conducting a survey of unemploy-
ed persons in Kerala by the State
Bureau of Economics and Directorate
of Employment;

(b) if so, when it will begin; and

{c) the names of the districts select-
ed for this purpose?

The Minister of Labour and Employ-
ment (Shri D. Sanjivayya): (a) Yes.

(b)Y The survey commenced om
16-9-1865 and is in progress.

(c) All the 0 districts of the State
will be covered by the survey.
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Construction of P. & T. Offices and
Staff quarters in Kerala
529. Shri A. K. Gopalan: Will the
Minister of Communications be pleas-
ed to state:

(a) whether it is a fact that the
sites acquired for the construction of
offices and staff quarters for P.&T.
Department are lying vacant in
important towns in ferala for years
together;

(b) if so, the reasons therefor; and

(c¢) whether there js any proposal
to post an Engineer ani an architect
attached to the Central Punlic Works
Department for each Circle to expe-
dite the construction ‘work?

The Deputy Minister in the Depart-

ment of Communications (Shri
Bhagavati): (a) and (b), Steps
are being taken for utilizing the
sites, Certain siles are lying

vacant for some time, as lands are
acquired in pursuance of the policy
of avquiring land for future reguire-
ments, since it is difficult to get the
land immediately when required. This
is particularly so, because P&T offices
have to be situated in central loca-
lities for the convenience of the pub-
lic as well as for economy.

The construction programme is
based on availability of resources and
relative  priorities. Time is also
taken in preparation of designs esti-
mates, invitation of tenders, etc. be-
fore construction can be taken up.

The economy measures adopted in
1962 and 1964 duec to emergencies have

also contributed to delays in com-
mencing construction.
(¢) The posting of staff is related

to the workload and when there is
additional work, additional engineers,
architects etc. are posted.

P. & T. Staff in Kerala Circle

- 530. Shri A. K. Gopalan: Will the
Minister of Communications be pleas-

ed to state:

(a) whether there is a shortage of
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staff in the Kerala Circle of Posts

and Telegrfs Depariment;

(b) whether it js a fact thal the
filling of sanctioned posts is being
delayed; and

(c) if so, reasons therefor?

The Deputy Minister in the Depart-

ment of Communications (Bhri
Bhagavatl): (a) Yes, Sir. To a small
extent.

(b) Delay does occur to some ex-
tent in filling up posts.

(c) In many cases, the posts were
sanctioned only recently and the can-
didates selected have to undergo the
prescribed  training.  Moreover, all
the candidates selected for appoint-
ment do not turn up and further re-
cruitment  hus to  be undertaken.
P.M.G. Trivandrum is being request-
ed to expedite recruitment to fill up
the vacant posts.

fast wrandi w wifgza
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P.&T. Buildings In Orissa

532. Shri Gokulananda Mohanty:
Will the Minister of Communications
be pleased to state:

(a) whether it 15 fact hat lend
measuring about two acres was pur-
«<hased eight or ten years back in the
heart of the town of Balasar (Orissa)
for the construction of postal build-
ings; and

(b) if so, the reasons for delay in
construction?

The Deputy Minister in the Depart-
ment of Communications (Shri
Bhagavatl): (a) The land was pur-
chased on 24-9-80.

(b) P&T require land for its offices
and staff quarters and it is very diffi-
cult to get land immediately when
required. It is, therefore, the policy
to try and acquire land for future
requircments.

After acquisition of site, design ete,
have to be prepared and tenders
invited. This takes sometime (about
a couple of years). Also the construc-
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tion programme is based on availabi-
lity of resources and relative priori-
ties,

The economy measures adopted in
1982 and 1064 due to emergencies
have also contributed to delays.

The State P.W.D. have been asked
to take up the comstructions.

P&T Directorate, Orissa

533. Shri Gokuolananda Moshanty:
Will the Minister of Communications
be pleased to state:

(a) the number of Class 1 and Class
11 Officers now serving under the
Directorate of Posts and Telegraphs
in Orissa State;

(b} the number of those belonging
to the State; and

(e) whether recruitment ta these
posts is made direct or by promotion,
and if by promotion, the salient con-
siderations on which promotions are
made?

The Deputy Minister in the Depart-
ment of Communications (Shri
Bhagavati): (a) Class -8

Class 11—29

(b) Class I —Nil

Class II—11.

() (i) Recruitment to Class I posts
is made partially by direct recruit-
ment and partially by promotion of
Class II Officers on an all India basis
purely on the basis of selection.

(ii) Recruitment to Class Il posts in
the Postal and Telegraph Traffic Ser-
vices is made by promotion of eligi-
ble Class III officers on an all India
basis purely on the basis of selection.
As regards ‘ccruitment to Class II
Posts in the Telegraph Eng. and Wire-
less Services, the same is made by
promotion on an All-India basis on
the basis of selection of Class III
Officers who have qualified in the
prescribed dept. examination.
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U.A.R. Film Festival in India
534, Shrl Ram Harkh Yadav: Will

the Minister of Information and
Broadcasting be pleased to state:
(a) whether Government have

arranged for a U.AR, Film Festival
in India;

(b) if so, the venue thereof; and
(¢) the participants in the festival?
The Minister of Information and

Broadcasting (Shrimati Indira
Gandhi): (a) Yes, Sir.
(b) New Delhi from 3-12-65 to

8-12-65 and Bombay from 10-12-85 to
16-12-85.

1887 (SAKA) Written Answers 1708
protectionilas recognised under Inter-
national law, to Shri M. L. Dasz

Indian Embassy officials have alsp
been visiting Shri M. L. Das in jail,
when permitte] by the Chinese autho-
rities. A copy of Government of
India's latest protest to the Chiness
Government on this issue, together
with the Chinese note under reply,
is placed on th: Table of the House,

[Placed in Library. Seq No, LT-5143/
65].

Alreraft Accldents In NEFA

536. Shri Dhuleshwar Meena:
Shri Ramachandra Ulaka:

Will the Minister of Defence he

(¢} The U.AR. Gover t
send a del

will
tion of film per 1

Persecution of an Indian National
in China

535. Shri Ram Harkh Yaday: Will
the Minister of External Affairs be
pleased to state:

() whether an Indian national
named M. L. Das, has been malici-
ously convicted for a long term of
rigorous imprisunment on a charge of

pl d to state:

(a) the number of aircraft acclh
dents in NEFA during the last five
months; angd

(b) the causes thereof?

The Minister of Defence (8hri ¥. B
Chavan}: (a) There has been one 1AW
aircraft accident in ‘NEFA since 15th
June, 1965.

(b) A Court of Inquiry has beem
inted to investigate the accidenk

a heinous offence by a Shanghai Court
in China and was refused proper
legal aid;

(b) if 80, the details thereof; and

(c) the reaction of Government
thereto and the relief rendered to the
said national?

The Minister of External Affairs
(Shri Swaran Singh): (a) Yes, Sir.

(b) and (c). On the 28th October,
1963 Shri M. L. Das residing in Shan-
ghai, China, was arrested by Chinese
police authoritics, who, despite
repeated protests by the Indian
Embassy in Peking, have failed to
acquaint Government of India with
the full details of the allegat:ons
against Shri M. L. Das. The Govern-
ment of India have lodged several
protests with the Chinese Govern-
wnent against their refusal to permit
the Indian Embassy to extend consular

1743 (Ai) LSD—3.

Full details will be known when the
report of the Court of Inquiry Is
received, e

Postal Services in Orissa

537. Shri Dhuleshwar Meena:
Shri Ramachandra Ulaka:
Will the Minister of Communications
be pleased to state:

(&) the number of villages covered
by Postal Services in Orissa till the end
of October, 1965; and

(b) the details thereof?

The Deputy Minister in the Depars-
ment of Communications (Shri Bhage-
vat): (a) and (b). By the cnd of the
First Fie Year Plan itself all the ip~
habited villages in Orissa had the
facility of delivery of mails either
through the regular staff of Post Office
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or through special mazdoors. The delivery service as obtaining on 31st
pesition regarding the frequency of October, 1965 is given below:
Number of
Frequency of delivery scrvice villages served
on 31-10-6%
Daily . . . " - ” " . 20,19
Tri-weekly . 2 ] . . . 18,726
Bi-weekly . P 2 i . H F i Z 7,050
Weekly . . i ¥ . . . . 497
Over a week . . . i i . . i . . Nil

As regards the extension of postal
marvices by opening Post Offices, there
were 16 Head Offices, 377 departmenta)
Bub-Offices, 37 Extra-departmental
Sub-Offices and 4255 Branch Offices
as on 31st October, 1965.

B.C. & BT. ALR. Artistes at
New Delhi

£38. Shri Dhuleshwar Meena:
Shrl Bamachandra Ulaka:

Will the Minister of Information and

th P d to state the
mumber of staff artistes and employecs
af the New Delhi Station of the All-
India Radio belonging to Scheduled
Castes and Scheduled Tribes as on
ihe 30th September, 18657

The Minlister of Information and

4 1

Broadcasting (Shrimati Indira
Gandhi):
Scheduled Scheduled
Castes Tribes
Safl Artistes . 3 1
Regulsr employees 36 1
TotaL 38 a

Telephong Revenue in Orissa

539. 8hri Dhuleshwar Meena:
Shri Ramachandra Ulaka:

Will the Minister of Communica-
tlans be pleased to state:

(a) the total amount of telephone
revenue outstanding at present in
Orissa; and

(b) the steps taken by Government
to recover the same?

The Deputy Minister in the Depart-
ment of Communications (Shri
Bhagavati): {a) As on Ist July, 1865,
the amount outstanding, for bills
issued upto 31st Deccmber, 1964, was
Rs. 961 lakhs.

(b) Steps, such as, personal contact
with the defaulting subscribers, re-
course to legal action, where neces-
sary, are taken with a view to secure
settlement. Action has also been taken
to enforce the disconnection of tele-
phones of defaulting subscribers both
private and Government.

Consumers’ Price Index Number for
Delhi

540. Bhri Shree Narayan Das:
Shri Yashpal Singh:
Shri Bhanu Prakash Singh:

Will the Minister of Labour and
Employment be pleased to refer to
the reply given to Unstarred Question
No. 2666 on the 22nd September, 1965
and state:

(a) 'whether the recommendationa
made by the Committee on Consum-
ers’ Price Index Number for Delhd
have since been considered;
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(b} if so, with what result; and

() if not, the time by which its
tonsideration is likely to be finalised?

The Minister of Labour and Employ-
ment (Shri D. Sanjivayya): (a) and
(b). The re.ommendations of the
Committee are under consideration,

(c) The decision is expected to be
taken very soon.
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Firing by Naga Hostlles

542. Bhrimati Renuka Barkataki:
Will the Minister of External Affairs
be pleased to state:

(a) the number of occasions on
which the armed Naga Hostiles fired
on our Security Forces during
September-October, 1065; and

(b) the extent of damage caused by
the Naga Hostiles?

The Minister of Extermal Affairs
(8hri Swaran Singh): (a) During
September-October, 1965, Naga Hos-
tiles fired on our Securily Forces on
three o.casions in areas outside the
area covered by the suspension of
operations.

{b) No damage to property has been
caused by the Naga Hostiles during
this period.

Migraton from Borma of Persons of
East Pakistan Origin

543. Shrimati Renuka Barkatakij:
Shri Yashpal Singh:
Shri Ravindra Varma:
Shri P, Venkatasubbalah:
Shri Indrajit Gupta:

Will the Minisler of External Affairs
be pleased to state:

(a) whether it is a fact that a large
number of persons of East Pakistan
origin, who had settled in Burma, have
applied to the Indien Embassy in
Rangoon for permission to migrute to
India; and

(b) if so, the action taken on their
request?
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The Minister of External Affairs
(Shri Swaran Singh): (a) Yes, Sir.
The Indian Embassy in Rangoon has
received applications from a number
o!isuch persons.

(b) They are given facilities to
migrate to India in accordance with
thelr eligibility for such assistance,

Indian Students in London

544. Shri Karnl Singhfi: Will the
Minister of External Affairs be pleased
to state:

(a) whether Government are aware
of the bitter feelings being on the in-
creage against Indian students in Lon-
don inasmuch as PhD. students in
London and Cambridge Universities
are said to have been manhandled in-
side King's Cross Railway Station;
and

(b) whether it is a fact that the
Police refused to take cognizance
when approached?

The Minlster of External Affairs
(Shri Swaran Bingh): (a) While a few
cases of assault on Indian students
have occurred, it will not be correct to
eay that bitter feelings are on the in-
crease agninst Indian student in
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Pension to Dependents of D a

Armed Forces Personnel

546. Bhri Yashpal Singh:
8hri 8. M. Banerjee:

Will the Minister of

Defence be

London.

(b) No, Sir. On contrary, addi-
tional policemen have been placed on
patrol duty in the area in which the
assaults had taken place.

qiferrfl wrw & dom gRT

wt gt wfe
s45. ot Wo &o  fyddr :
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pl d to state:

(a) whether the first payment of
pensi to the dependents of the
armed forces personnel killed recently
bas been made; and

(b) if not, the reasons therefor?

The Minister of Defence (Shrl ¥. B.
Chavan): (a) and (b). The families
and dependents of the Armed Forces
personnel killed in the operations
against Pakistan are entitled under the
recent orders to a lump sum gratuity;
special family allowance/family allot-
ment for a period of two months; and
thereafter special family pensionary
awards or dependent's pension (in the
case of unmarried officers). Provis'io»
nal payment of special family pension
in the case of officers and Pending En-
quiry Awards in the case of personnel
below officer rank, equal in both cases
tothespeculhmnypmslnn,mbﬂ
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wnade in the event of delay in sanction-
Ing fina] pension. The admissible pay-
inents have been made in the vast
inajority of cases. In the remaining
tases, which are comparatively few
in number, certain information is
uwaited from the claimants. These
eases are, however, being expedited.

wfa =i wmw
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Fundamental Research in Nuclear
Sclences

550. Shri Basappa: Will the Prime
Minister be pleased to state:

(a) whether steps have been taken
to foster fundamental research in
Nuclear Sciences in laboratories in the
Universitics and Research Institutions;
and

{b) if so, the details thereof?

The Prime Minister and Minister of
Atomic Emergy (Shrl Lai Bahadur
Shastrl): (a) Yes.

(b) Apart from substantial grants-
in-aid to certain seientific inst.lutions
devoted to research work in this fleld,
the following are some of the impor-
tant steps taken in this direction:

(i) Grant of scholarships to under-
graduate and post-graduate students
in all the universities sn{ importiant
institutions in the relevant subjects;

(ii) Award of Senior and Junior Re-
search Fellowships for study and re-
search in various discipline of Nuclear
Science;

(iii) Grants-in-aid for specified re-
search projects;

(iv) Supply of specialised electro-
nic instruments made by the Atomic
Energy Establishment Trombay;

(v) Refresher courses for University
teachers in Nuclear Physics, Electro-
nics and Nuclear Chemistry;

(vl) Organisation of training courses
in the use of radioisotopes and opera-
tion of electronic instruments;

(vii) Provision of facilities to univer
sity teachers to work with the reac-
tors and other specialised equipm:nt
avajlable at the Trombay Establish-
ment;

(viii) Deputation of trained scienti-
fic and technical personnel from
Trombay to universities in India to
help meet their needs for trained
personnel.

It is also proposed to set up two
Inter University Centres, one each In
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the Southern and the Northern region
of the country for nuclear research or
advanced research in various scienti-
fic disciplines making use of tools pro-
vided by the development of atomic
energy. These centres will provide
such facilities as a reactor or an acce-
lerator or a sub-critical assembly etc,,
which are beyond the means of indi-
widual universities.

Laboratory at Vell

551. Shri Bhang Prakash Singh;
Bhri Yashpal Singh;

Will the Prime Minister be pleased
to refer to the reply given to Unstar-
red Question No. 62 on the 16th
August, 1965 regarding Laboratory at
Veli near Thumba and state the pro-
gress made so far in acquiring land
for its approach roads?

The Prime Minister and Minister of
Atomic Energy (Shri Lal Bahadur
Bhasiri): A major portion of the land
for the construction of the approach
road to Veli Hill has since been hand-
ed over to the Atomic Energy Depart-
ment. The remaining land consisting
of a few pockets is expected to be
handed over to this Department short-
ly. The approach road is expected to
be completed by March 1966.

Heavy Water Plant

§52. Shri Bhanu Prakash Singh:
Shri Kishen Pattnayak:
Shri Madha Limaye:
Shri Bagri:

Will the Prime Minister be pleased
to state:

(a) whether Government have
taken any final decision for establish-
ing a heavy water manufacturing
plant;

(b) i so, the location thereof; and

(c) the capacity of the same and
the amount likely to be spent?

The Prime Minister and Minister of
Atomic Energy (Bhri Lal Bahadur
Shastrl): (a) and (c). A proposal to
set up & Heavy Water Plant with a
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capacity of 200 metric tons pur
annum Is under the consideration of
Government. The cost of the project
is estimaffd to be Rs. 21 erores

(b) The location of the plant will
be decided after the proposal =
approved.

Delhi-Narela-Sonepat-Babadurgarh
Direct Telephome Lisk

Shrl Yashpal Siach:
Shrl 8haun Prakash Singhe

Will the Minister of Communion-
tions be pleased to state:

(a) whether there is any proposal
to connect D.lhi with Narela, Sonepat
and Bahadurgarh by direct telephobe
caonnection; and

(b) if so, when It is likely to Da
Analised?

The Deputy Minister in the Depars-
ment of Communications (Shri Bhaga-
vatl): (a) and (b). There is a pro-
posal to connect Narela and Bahadur-
garh with Delhi on direct dialling
basis. There is no such proposal fer
Sonepat. The schemes for Narela and
Bahadurgarh are expected to be
implemented during 1966 after com~
missioning of automatic exchanges In
these places.

Atomle Power Statien In M.P.

K64, Bhri Yashpal Singh:
Shri Bagri:
Shri Madhu Limaye:
Bhrl Bhanu Prakash Singh:

Will the Prime Minisier be pleased
to ate:

(a) whether it is a fact tha: Madhys
Pradesh Government has osked the
Centre to set up an Atomic Power
Station in that Stale; ani

(b) if so, the reaction of Govers-
memt thereto?

The Prime Minister and Minister of
Atomic Energy (Shrl Lal Bahader
Shastri): (a) and (b). The Govern-
ment of Madhya Pradesh has not at
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#ny time msked the Department of
Atomic Energy to set up an atomic
power station in that State, but there
wus an enguiry from that State
regarding the criteria which deter-
mine the economics of setting up such
a station in a particular region. The
Department found that the peak
demand for power in the Morena
region, which was under comsidera-
tion by the State for locating an
stomic power station, was insigni-
ficant at present and was hot expected
to rise substantially in the immediate
future.  As atomic power stations
generate electricity at competitive
rates provided their cdpacities are
falrly large, the State was advised
that it would not be economical to
#et up an atomic power station in the
region of Madhya Pradesh.

Indlan Armed Forces with UN,

§55. Bhrl Yashpal Singh:
SMti Kapur Singh:

Will the Minister of Defence be
pleased to state:

(a) whether our Armed Forces are
#till serving in foreign countries with
the U.N. teams; and

(b) if s0, whether there is any pro-
posal under consideration to call
them back in view of the require-
ments of the country?

The Minister of Defence (Shri Y. B.
Chavan): (a) Yes, Sir.

(b) No, Sir. Their withdrawal has
not been considered necessary.

Indastrial Truce

§56. Dr. L. M. Singhvi: Will the
Minister of Labour and Employment
be pleased to state:

(a) whether there hag been a com-
plete observance of industrial truce
during the entire period of FEmer-
pency to-date;

(b) if so, the factors responsible for
the same; and
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(c) if not, the main causes of unrest
ond how they were dealt with?

The Minister of Labour and Em-
ployment (Shri D. Sanjlvayya): (a)
Yes, on the whole.

(b} Both employers and workers
were anxious to maintain industrial
peace and promote the defence effort
of the country.

(c) The few infringements that
occurred were on account of econo-
mic reasons or were connected with
non-industrial matters. Every such
case was analysed and necessary
action was taken to remove the cause
of unrest.

Welfare of Families of Jawans

57. 8hri P. R. Chakravertl:
8hri P. C. Borooah:

Will the Minister of Defencs be
pleased to state:

(a) whether army officers and
N.C.C. personnel have been appointed
to work as Welfare Officers to wvisit
the families and next of kin of the
service personne] who suffered due to
recent Pakistani aggression;

(b) whether these persons have
been attached to the various recruit-
ing areas and have becn advised to

work in close co-operation with
Soldier's, Seilors' and Airmen's
Board; and

(c) the special facilities made avail-
able to the families of war victims to
secure promptly their entitlements
and concessions granted by Govern-
ment from time to time?

The Minister of Defence (Shrl Y. B.
Chavan): (a) and (b). Yes, Bir.

(c¢) The welfare officers are aware
of the entitlements of pay, pensions,
gratuity, relief grants and other
facilities and concessions granted by
the Central and State Governments,
and will acquaint each family éon-
eerned of their entitlement and Melp
in expediting payments thereof.
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For securing prompt payments, the
following sperial measures have also
been taken:

(i) Remittance at State expense
of the pensionary entitlements
and concessions, by tele-
graphic money order where
necessary, in respect of Ser-
vice personnel below officer
rank who are killed or are
missing in action;

(ii) Remiitance of family allot-
ment in such cases in advance
by the 20th of the month for
which it is due.

(iii) Grant of special family
allowance at 45 per cent of
the pay of rank of unmarried
Service officers to their depen-
dants (for a maximum period
of three months if the officer
is missing and two months if
they have been killed in
action) without walting for a
report of the civil authorities
that the dependants were
mainly supported by the
officers but on the basls of a
certificate of dependancy from
the individuals concerned.

Bomb Explosion in Bankura

558, Bhri P. R, Chakravertl:
8hri P, C, Boronah:
Shri Kapur Singh:
Shri P, K. Deo:
Bhri Seolanki:

Will the Minister of Defence be
pleased to state:

(a) whether it is a fact that nine
persons, Including & woman and three
children were killed, as a result of an
explosion on the 29th September, 1065
in Suritari village in the district of
Bankura in West Bengal;

(b) whether the said explosion
shook a wide area and demaged
several houses;

(c) whether the statement of the
villagers, that a bomb fell from the
#ir 4t 7T am on a cluster of houses
#03 burst, his Been enquired ito;
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(d) whether military authorities in
Calcutta have been contacted and

whether tir experls undertook the
investigati®n,; and

(e} if so, with what findingsy

The Minister of Defence (Shrl Y, B.
Chavan): (2) Because of an explo-
sion at Suritari village on 208th Sep-
tember, 1865, 7 persons including one
woman and two children were killed
and 4 persons were injured.

(b) Slight damage was caused to
two houses by splinters.

{c) The object, possibly a 2" to 3"
mortar shell, was found by a villager
from a nearby area and it exploded
when he tried to break it. It was not
dropped from the air.

(d) and (e). The Military and police
authorities have investigated the
matter. They consider that the cause
of the explosion was a mortar shell
picked up from here. No sabot-
age is suspected.

Indian Labour Conference

Shri P, R. Chakraveril:
8hrl P. C. Borovah:
Shrimati Vimla Devl:
Shri Sidheshwsr Prasad:
Shri Himatsingku:
Bhri Rameshwar Tantia:
Bhri Krishna Deo Tripathi:
Will the Minister of Labour amd
Employment be pleased to stale:
(a) whether the Indian Labour

Conference met in New Delhi on the
30th and 31st October, 1985,

(b) the main proposals discussed
and recommendalions made;

(¢) whether the Conference examin-
ed the suggestion of the Centra] Board
of Family Planning urging restriction
on maternity benefits to women em-
ployees after the birth of the third
child; and

(d) whether the Conference exa-
mined the question as to how far the
public sector undcsi:kings implement-
ed essential protective and welfare
meagures statuterily provided?
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The Minister of Labour and Em-
ployment (Shri D. Sanjivayya): (a)
Yes.

(b) to (d). The Conference devoted
most of its time to a review of the
situation arising from the present
Emergency and adopted a Resolution,
& copy of which is laid on the Table
of the House. [Placed in Library.
See No. LT-5144/65). The unemploy-
ment Insurance Scheme, placed before
the Comference, alsn came up for a
brief discussion but its consideration
was deferred to the next Session of
the Standing Labour Committee.
Consideration of the other subjects
placed before the Conference, includ-
ing those referred to in parts (c) and
(d) of the Question, was also defer-
red to the next Session of the Stand-
ing Labour Committee,
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Atomic Power Station at Kalpakkam

561. Shri 8. C. Samauta:
Shri Subodh Hansda:
Shri M. L, Dwivedi:
Shri D. C, Sharma;:
Shri Mathiah;

Will the Prime Minister be pleased
to state:

(a) which preliminary works have
been taken in hand to hasten the
establishment of &n atomic power
station at Kalpakkam near Madras;

(b) the cost of equipment that will
have to be imported,;

(c) whother technical personnel
are being trained here and atread to
nmran the Power Station; and

(d) if so, how many?

The Prime Minister and Minister of
Atomic Energy (Shri Lai Bahadaor
Shastrl): {a) So far, only site investi=
gations including hydrographic sur-
vey and bore-hole drilling to deter-
mine the most suitable location for
the power reactors have been taken
in hand.

(b) The cost of imported equip-

ment is estimated at Rs. 15 crores
approximately including freight, but
excluding imported raw material

required for fabricating equipment in
India.

(e) and (d). Approximately 200
technical personmel will be reguired
for the operation and maintenance of
the Station. Most of them will be
trained in India.

Minimom Wages for Agricultural
Labour

562. Shrl §. C. Samanta;
Shri M. L. Dwivedl:
Shri Subodh Hansda:

Will the Minister of Labour and Em-
ployment be pleased to refer to the
reply given to Starred Question No.
586 on the 13th September, 1965 and
state:

(a) whether any of the State Gow-
ernments have revised the minimum
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wages already fixed for agricultural
labour;

% (b) if so, the result of the revision

and review made in the matter;

(c) the minimum wages fixed for
the agricultural labour engaged in
model agricultural farms run by the
State and Central Governments; and

(d) how the rate has been cal-
culated?

The Minister of Labour and Em-
ployment (Shri D. Sanjivayya): (a)
and (b). The Government of Andhra
Pradesh, Bihar, Kerala, Madhya Pra-
desh, Myso e, Orissa, Punjab, Rajas-
than, Uttar Pradesh and Tripura have
revised the minimum rates of wages
fixed under the Minimum Wages Act,
1948. A statement furnishing the
details of wage rates initially fixed
and the rates on revision is laid on
the Table of the House,

(e) and (d). A statement showing
the minimum rates of wages fixed for
agricultural labour employed in
model agricultural farms run by the
Central Government is laid on the
Table of the House. [Placed in Lib-
rary, See No. LT-5145/65). As regards
the model agricultural farms run by
the State Governments, the States
have generally not fixed any separate
rates for agricultural labour in these
farms but have made the rates flxed
for the rest of the agricultural
labour, applicable to labour employed
in these farms.
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Rewarg for Propaganda Work during
Pak-Aggression to ALR. Artists

564, Shri 8. M. Banerjoe: Will the
Minister of Information and Broad-
casting be pleased to state:

(a) whether it is a fact that some
of the staff artists have been reward-
ed for their excellent propaganda
work during Pakistani aggression;

(b) if so, the number of such artists;
and

(c) the nature of the reward?

The Minister of Information and
Broadcasting (Bhrimati Indira
Gandhl): (a) No, Sir.

(b) and (c). Do not arise.
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Wage Board for working and non-
working Journalists

565. Shri 8. M. Banerjee: Will the
Minister of Labour and Employment
be pleased to state:

(a) whether it is a fact that the
Wage Board for working and non-
working journalists has not so far sub-
mitted its report; and

(b) if so, the reasons for the delay?

The Minister of Labour and Em-
ployment (Shri D. Banjivayya): (a)
Two separate Wage Boards have been
set up for working journalists and
non-journalists, Both the Boards
have made recommendations for grant
of interim relief but their final reports
are awaited.

(b) The Boards have to deal with
important matters and they have to
consider the view points of various
interests before making recommenda-
tions. They are proceeding as expedi-
tiously as possible.

EM.E. Workshops

586. Shrl 5. M. Banerjee: Will the
Minister of Defence be pleased to
state:

(a) whether discharge notices have
recently been served on employees in
many EME. Workshops in the coun-
try;

(b) it so, the number of employees
who are still on notice period;

(e) the number of those already
discharged; and

(d) the number of those provided
with equivalent alternative joba?

The Minister of Defence (Shri ¥. B.
Chavan): (a) Yes, Sir.

(b) to (d). The information In
regard to Central EME Workshops
and Vehicle Depot Workshops is avail-
able, 201 employees in these work-
ghops are on notice period. Nome of
them has been discharged as yet. 381
surplus employees of these workshops
have been given alternative equi-
valent or lower jobs in semi-skilled
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rategories. Details in respect of other
EME Units, e.g. Station Workshops,
Mobile Units, etc., are being collected
and will be placed on the Table of
the House.

Negotlating Machinery in Defenee
Establishments

567, Shri 5. M. Banerjee: Will the
Minister of Defence be pleased to
state:

(a) the reasons for the delay In
restoring the negotiating machinery
for the civilian defence employees;
and

(b) the steps taken to expedite the
final action in the matter?

The Minister of Defence (Shri Y. B.
Chavan): (a) and (b). The matter is
linked up with the scheme of setting
up a Joint Consultative Machinery
for all Central Government employees
and is under the consideration of the
Government. In the meanwhile, it is
proposed to discuss certain connected
issues including the question of set-
ting up of a negotiating machinery
for Civilian Defence Employees pend-
ing the setting up of the Jofnt Con-
sultative Machinery for all Central
Government Employees with the
Defence Workers' Federations shortly.

Pak. Firing on Latitilla Area

568. Bhri S. M. Banerjee:
Shrl Rameshwar Tantla:
Shrl Himatsingka:
Shri Kajrolkar:

Will the Minister of Defence be
pleased to state:

(a) whether Pakistan armed forces
still continue firing on Latitilla and
Dumabari areas;

(b) if so, whether any reply has
since been received to our protests;
and

(c) it not, the steps taken to meet
this unprovoked firing?

The Minister of Defence (Shri Y. B,
Chavan): (a) Pakistan! armed forces
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continued firing in the Latitilla and
Dumabari area in the months of Sep-

'g‘.ember and October. No firing has
been reported in this month,

(b) No.

{c) Our security forces have also
fired in self-defence and other mea-
sures as and when considered neces-
sary will be taken.

P. & T. Employees killed in Enemy
Actlon ’

569. Shri Bhree Narayan Das: Will
the Minister of Communications be
pleased to state:

(a) whether any scheme has been
considered and evolved for giving
special reward and other facilities to
those employees of the Posts and
Telegraphs Departments who have
been kHled by enemy action while
performing their duties; and

(b) if so, the broad feature there-
of?

The Deputy Minister in the Depart-
ment of Communications (Shri Bhaga-
vati): (a) The enhanced pensionary
awards sanctioned by the Govern-
ment of India to Government servants
killed in enemy action in the opera-
tion against Pakistan on or after Sth
August, 1965 will be admissible in the
case of P. & T. employees also. No
other scheme exclusively for the
benefit of P. & T. employees has been
considered or evolved.

(b) A copy of the orders issued by
Government is placed on the Table
of the House. [Placed in Library.
See No. LT-5146/65].
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Alr Space Violations by China

570. Shr' S!ru Narayan Das:
Shri D, C. Sharma:
Bhrl Vishwa Nath Pandey:

Will the Minister of Defence be
pleased to state:

(a) whether the number of Inci-
dents of violation of Indian air space
by China has increased during the
last month;

(b) it so, the number of such viola-
tions; and

(c) the measures adopted to check
them?

The Minister of Defence (Shri ¥. B
Chavan): (a) No, Sir.

(b) Nil

(c) Does not arise.
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Development of Goa as Naval Base

572. Shri Harl Vishnu Kamath: Will
the Minister of Defence be pleased to
refer to the reply given to Starred
Question No. 273 on the 30th August,
1865 and state:

(a} whether the examination of the
report of the firm of Consultants on
the development of Goa as a naval
base has been completed; and

(b) if so, the outcome thereof?

The Minister of Defence (Shri Y. B.
Chavan): (a) No, Sir. It is still
under consideration.

(b) Does not arise.

LN.A. Memorial, Singapore

573. Shri Harl Vishnu Kamath: Will
the Minister of External Affairs be
pleased to refer to the reply given to

Starred Question No. 1437 on the 14th -

April, 1856 regarding the reconstruc-
tion of the IL.N.A. Memorial in Singa-
pore and state:

(a) whether the matter has been
further taken up with the Govern-
ment of Singapore; and

(b} if so, with what result?

The Minister of External Affairs
(Shri Swaran Singh): (a) The Gov-
ernment of Indie have not taken any
initiative in the matter for the
reasons g.ven in answer to Lok Sabha
Question No. 1437 on 14th April, 1956.
The Government will, however, be
glad to offer its full cooperation and
help to any scheme that may be con-
sidered by the people of Indian origin
in Singapore with the approval of the
Government of Singapore.

(b) Does not arise.

1822

¢
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Cross Bar Switch Equipment

™ 574. Shri Rameshwar Tantla:
Shri Himatsingka:
Shrl P. K. Deo:
Shri Solanki:
Shri Narasimha Reddy:
Shri P. R, Chakraverti:
Shri P. C. Borooah:
Shri Sezhiyan:
Shri Basumatari:
Shri Vish-am Prasad:
Will the Minister of Communica-
tions be pleased to state:

(a) whether it is a fact that cross-
bar switch equipment worth Rs 1
lakh shipped to India by the Bell
Telephone Company of Belgium has
been seized by the Pakistani authori-
ties in Karachi; and

(b) it so, the steps being taken to
get this shipment released from the
Pakistani authorities?

The Deputy Minister in the Depart-
meng of Communications (Shri Bhaga-
vatl): (a) Yes. But the FOB value
of the equipment ex-5.5. RABENFELS
is Rs. 18.9 lakhs and not Rs. 1 lakh. In
addition, it ls understood that tele-
phone equipment from another ship
‘CELEBES' has also been offloaded at
Karachi. The FOB wvalue of this is
Rs. 4.2 lakhs.

(b) The ships belong to neutral
countries and have been released by
Pakistan after the offloading of Indian
Cargo. All possible steps are being
made through diplomatic and other
channels by the Government for
recovery of the cargo seized by
Pakistan Government.

wif gt wegsl ot eyl
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Wage Board for Motor Transport
Workers

576. Shri K. N. Pande; Will the
Minister of Labour and Employment
be pleased to refer to the reply given
tu Unstarred Question No. 2062 on the
13th September, 1965 and state the
progress made go far in the appoint-
nient of a Wage Board for the workers
engaged in Motor Transport?

The Minlster of Labour and Em-
ployment (Shrl D, Sanjlvayya):
Heplies from some of the State Gov-
ernments are awaited.

waaT & wiafre wifar

w1 dtfreerd gt ag a6
s fw o

(%) wr goere & g & ad
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Loss of Military Equipment by India

. 980, Shri R. 5. Pandey:
Shrl Daljit Singh:
Shri Jashvant Mehta:
Shri Krishna Deo Tripathi:

Will the Minister of Defence be
pleased to state:

(a) whether Government have
assessed the loss of planes, tanks and
other armour sustained by India
during the recent Indo-Pakistan con-
flict;

(b) if so, the flgures in that regard;
and

{c) the steps taken to make good
the loss on this account by procuring
or manufacturing the planes and
armour?

The Minister of Defence (Shri Y. B.
Chavan): (a) to (c). We lost in the
recent Indo-Pakistan conflict 35 planes
in the Air and B0 tanks. 48 tanks
were seriously damaged but are re-
pairable. Necessary steps to mmake
good the losses have been taken.

qATH ¥ TICATAT § AAT THH

581. o rorite fag @ o1 ac
AT T T FV A 5 1 gEay
1965 A% Moy 947 LA F LANA
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1 XA, 1965 7 31 AT 1965
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a=a &% 4 39 faasT 86437314
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feg a7 £
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Funeral of 8ix Generals Killed in
*urtu

582, Shri Kajrolkar; Will the Minis-
ter of External Affairs be pleased to
shale:

(a) whether the Indian Ambassador
alongwith other foreign envoys attend-
ed the funeral of six Generals who
were killed in Jakarta recently; and

(b) whether our Mission's flag in
Jakarta was flown at half-mast in
hemage to the murdered Generals?

The Minister of External Affairs
(Shrl Swaran Singh): (a) The Indian
Ambassador did not attend the fune-
ral of the six Generals.

(b) Yes, Sir.

Manufacture of Cartridges

583. Shri Karni Singhji: Will the
Minister of Defence be pleased to
state:

(a) the progress made by the
Indian Ordnance factories in develop-
ing a higher quulity .22 target cart-
ridge; and

(b) when this will be available in
the market for the use of Rifle Clubs?

The Minister of Defence Production
in the Ministry of Defence (Shri A. M.
Th : (a) Pr bly, the Hon'ble
Member has in mind .22 cartridge
(Match Shooting ammunition). The
Ordnance Factories have not so far
pl d for any de for this
type of ammunition.

(b) Does not arise.

wfy aeioy
584 . &t wiwTe wWrw Fvav :
it gty iy
{1 AW ANt 77 T €
w47 fw -
(¥) war ag 7= § fe a=hg wan
wry & fog o 3 & fmg 30 faamare
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International Symposium on
Desalinisation

585. Shri Ram Sewak Yadav:
Shri Madhu Limaye:
Shri Onkar Lal Berwa:

Will the Prime Minister be pleas-
ed to state:

(a) whether Government's attention
has been drawn to the announcement
of Joint US-Mexico desalinisation pro-
ject using atomic energy at the recent
international symposium on desalinisa-
tion at Washington; and

{b) if =0, the work which India is
doing in this matter on its own or in
eo-operation with other countries?

‘The Prime Minister and Minister of
Atomie Energy (Shri Lal Bahador
Shastrl): (a) Yes. The International
Atomic Energy Agency is also asso-
ciated with the project.

(b) The Department of Atomic
Energy is currently carrying out
studies independently with a view to:

(i) optimizing the quantity of water
and the electrical power which
could be produced in a desalina-

tion plant-cum-atomic power
station, and
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(ii) estimating the cost of water
and electricity which could be
produced in such a dual purpose
plant.

Land for Ex-servicemen

586. Shri Heda: Will the Minister of
Defence be pleased to state:

(a) whether it is a fact that Punjab
Government have made an approach
to UP. Government in consultation
with the Centre for allotment of land
in U.P. to the Defence personnel on
their retirement; angd

(b) if so, the details thereof?

The Minister of Defence (Shri ¥. B.
Chavan): (a) Government have no
information regarding any  such
approuch by the Punjab Government.

(b) Does not arise.

Radle Statlons at District Head
Quarters

588. Shri Balakrishnan: Will the
Minister of Information and Broad-
casting be pleased to state:

(a) whether the existing Radio sta-
tione are sufficient to sprcad the war
news more effectively in the rural
ureas;

(b) whether short wave Radio sta-
tions are proposed to be started In all
the important district headquarters;
and

(¢) if so, the names of places in
which the Radio stations will be
established?

The Minister of Information and
Broadcasting (Shrimatl Indira
Gandhi): (a) No, Sir. Reception in
some rural areas is still through a
second grade short wave service.

(b} It is not proposed to set up
more short wave transmitiers for
home services as this is against the
recommendations of International
Organisations. However, as part of
the Fourth Plan, it is proposed to
install more medium wave transmit-
ters to improve coverage throughout
the country.
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(c) Locations of the proposed radio
stations/medium wave transmitting
centres are yet to be finalised in con-
siltation with the Planning Com-
mission.
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Indian Embassles and Diplomats

591. Shri Krishnapal Singh:
Shri M. L Dwivedi

Will the Minister of External Affairs
be pleased to state:

(a) whether it is a fact that in spite
of a large number of Embassies and
Diplomats employed by our Govern-
ment, India's case has not always been
presented to the world in the proper
TNaNNer;

(b) what arrangements exist in the
Ministry for the guidance of the staff
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of Embassies and for the supervision
of their work; and

(¢) whether mny action is ever taken
against o« member of the Foreign
Bervice whoee work is not found satis-
factory, if so, the nature of action
taken?

The Minister of External Affairs
(Shrli Swaran Singh): (a) No, Sir.
All our Missions abroad present
India's views on all important topics
relating 1o bilateral relations and in-
ternational affairs with vigour and
clarity. Our diplomats have function-
ed effectively with patience, persever-
ance and tact, with 1 degree of
success whirh  doe: nol necessarily
make newspaper headlines, and which,
for ohvious reasons. cannot all be
publicised.  Indeed, it can be fairly
stated that despite very limited staff
for many tasks Imposed on them
abroad, our Missions have functioned
well on the basis of instructions given
to them from time to time from Delhi.

(b) There are territorial Divisions
in the Ministry of External Affairs
which analyse carefully all despatches
and special reports from Indian Mis-
sions abroad whereafter in accordance
with the principles of our foreign
policy decisions are taken and instrue-
tions issued.

(¢} Annually assessment is made of
every individual's performance in-
cluding that of the Heads of Missions.
Weaknesses and deficiences are point-
ed out to the individual concerned in
writing, and further action is taken
against anyone found deficlent in ac-
cordance with prescribed rules,

Malntenanoe of Families of Armed
Foroes

583, Shri Harli Vishnu Kamath;
Shri ‘Warler:
Shri Daji:
Shri Jagdev Singh Siddhanti:
‘Will the Minister of Defence be

plensed to refer to the reply given to
Short Notice Question No. 10 on the

Written Anstwers 1836
23rd September, 1966 and to supple-
mentaries .&n‘cn and state:

(a) whether the question of grant-
ing of educational scholarships, free-
ships and other concessions io the
children, of allotting land to other
dependents of officers and men killed
or permanently disabled in action has
been further considered;

(b) if so, with what results;

(c) whether the question of reising
the salaries of other rankg (Jawans)
has been examined; and

(d) if so, the outcome thereof?

The Minister of Defence (Shri X. B.
Chavan): (a) and (b). Yes Sir.
Various educational concessions have
already been sanctioned by the Cen-
tral and State Governments for child-
ren of service personne] killed or dis-
abled in action, but al present a
comprehensive scheme is  being
worked out by the Ministry of Educa-
tion in the matler. A scheme for the
rehabilitation of disabled soldiers and
the families of Jawans killed in ac-
tion by grant of agricultural land in
Rajasthan is under consideration in
consultation with the Governmcent of
Rajasthan.

(¢} and (d). This question is under
examination,
famt & Evfimir yrateety
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Unidentified Jet Plane over Assam

594. Shri P. C. Borooah: Will the
Minister of Defence be pleased to
ctate:

(a) whether it is a fact that an un-
identified jet plane was sighted near
Dhubri in Goalpara district of Assam
en 16th October, 1965 for over 10
minutes which headed towards FEast
Pakistan; and

(b) if so,'the steps taken by Gov-
ernment to verify the origin and pur-
pose of the jet to be there?

The Minister of Defence (Shri ¥. B.
Chavan): (a) No, Sir.

(b) Docs not arise.
Postal Services

595. Shri Onkar Lal Berwa:
Shri Brij Raj Singh:
Shri Gokaran Prasad:
Shri Hukam Chand
Kachhavaiya:

Will the Minister of Communica-

tions be pleased to state:

(a) the maximum delay recorded
so far after the 15th August, 1047 f_gr
the delivery of (1) ordinary letter (ii)
express letter (iil) money order (iv)
telegram; and

(b) the details of each case?

The Deputy Minister in the Depart-
ment of Communications (Shri
Bhagavatl): (a) and (b). Information
i not available as no records of such
information have been kept. Even
from current records it would be diffi-
cult to obtain the information from
about 7} Mlakhs of complaints from all

over India.

NOVEMBER 15, 1965

Written Answers 1838

Wireless Link with UN Headquarters

596, Shri Heda: Will the Minister of ¢
External Affairs be pleased to refer
to the reply given to Unstarred Ques-
tion No. 1547 on the Gth September,
1865 and state:

(a) whether a direct wireless Com-
munication link between Government
of India and UN. Headquarters has
been established; and

(b) if not, the target date fixed?
The Minister of External Affairs
(Shri Swaran Singh): (a) No, Sir.

(b} Does not arise.

Radar System
597. Shri D. D. Puri:
Shri Sidheshwar Prasad:
Will the Minister of Defence be
pleased to state:

(a) whether Government are satis-
fied that the existing Radar net-work
along the Pakistan borders is ade-
quate;

(b) if not, the steps being taken to
strengthen the same; and

(e} whether Government propose to
provide an automatic alarm system to
avold human error in times of war?

The Minister of Defence (Shri X. B.
Chavan): (a) and (b). Government
have this matter under consideration.
Details cannot be disclosed in the
public interest.

(¢) Therc is no such proposal at
present.
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Exch and Teleph
Offices in Punjab

599. Shri Daljit Singh: Will the
Minister of Communications be pleas-
ed to state:

(a) the number of Telegraph
Offices and Public Call Offices to be
set up 2 Punjab State in 1965-68 and
thelr location; and

(b) whether the capacity of existing
telephone exchanges is likely to be
increased?

The Deputy Minister in the Depart-
ment of Communications (Shri
Bhagavati): (a) (i) Five Telegraph
Offices are to be set up in Punjab
‘Stote in 1065-88, Their locations are:

Telep

1. Kahnuwan (opened)

2. Sector-20

Chandigarh
3. Dukhniwaran e
4. Chanaur -
5. Ani
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(ii) Four long distance Public Call
Offices are be set up in Punjab

Written Answers

Stnte in 106%-88. Their locations are:
1. Kahnuwan (opened)
2. Balachaur g
3. Bamadh Bhal
4 Ani
(b) Yes. In Yact some exchange

capacities have already been increased.
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'
Pakistan's Representative or apamst
the Minister of External Affairs in
reporting his und the Pakistan's Re-
presentative's speeches in the UNT
General Assembly,

(b) United States Radio wnd tcle-
vision is wholly privately controlled
and no representation to United Stales
Government was considered necessary
in this case.

Kerala Grandhasala Sangham

603. Shri Vasudevan Nalr:
Shri Warlor:

Will the Minister of Information
and Broadcasting be pleased to state:

(a) whether it is a fact that the
Kerala Grandhasala Sangham has
requested that the Plan publicity
work may be entrusted to them; and

(h) if so, the reaction of Govern-
ment thereto?

The Minister of Information and
Broadcasting (Shrimati Indira
Gandhi}: (a) A proposal has been
received from the Kerala Grandhasala
Sangham requesting Government of
India to provide some gudio-visual

L3

802, Shri Sham Lal Saraf:
Shri Vasudevan Nalr:

Will the Minister of E:lernal Affalrs
be pleased to state:

(a) whether notice has been taken
of the partial treatment given by
US.A. to broadrasting of his speeches
delivered in the United Nations
Assernbly and Pakistan's Representa-
tive on its Radio and television; and

(b) if su, whether the same has
been brought home to the American
Government and  their reaction
thereto?,

The Minister of Externmal Affalrs
(S8hri Swaran Singh): (a) United
States Radio and television did not
devote much time to the speeches in
United Nations of the Minister of
External Affairs or to the Represen-
tative of Pakistan. They did not show
any obvious partmlity in favour of

eg nt and a vehicle for doing
Plan publicity work through their
libraries-cum-social centres.

(b) The Ministry does not normally
give such grants, In view of the pre-
sent need for extreme economy, it is
not possible to render assistance fYor
the purchase of equipment or a vehi-
cle. However, the facility of the im-
portant librarics out of the chain
maintained by the Sangham will be
utilized to the fullest extent for Plan
publicity.

Field Publicity Officers

604. Dr. Mahadeva Prasad: Will the
Minister of Infy tion and Bread-
casting be pleased to refer to the
reply given to Unstarred Question
No. 1040 on the 30th August, 1965 and |
state: {

(a) the nature of work done by the
Field Publicity Officers in connection
with defence preparedness during the
present conflict with Pakistan; and
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(b) the amount spent thereon?

The Minister of Information and
Broadcasting (Shrimati Indira
Gandhi): (a) Field Publicity Officers
helped in promoting defence pre-
paredness in the country by organis-
ing programmes through the various
media al their disposal. The follow-
ing programmes were specially under-
taken:

Written Answers KARTIKA 24,

(i) Exhibition of films showing
India's defence preparedness.
In talks given on such occasions,
the importance of national
defence and people's role in
promoting defence preparcdness
were emphasized.

(ii}) Public meetings were organised

in which talks on the subject

by the Field Officers themselves,
other officiuls and prominent
non-officials were given.

(iii) Special attention was given to

students and vouth throughout

the country and a large number
of programmes were grranged
in colleges and schools and
under the auspices of non-
official and official institutions
and in co-operation with volun-
tary organisations in which the

importance of defence pre-
paredess was brought out in
talks and di i !
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Labour for Cu:l Mines

605. Mahadeva Prasad: Will the
Minister®of Labour and Employment
be pleased Lo state:

ta) whether any decision has been
taken about the necessity or other-
wise of making changes in the recruit-
ment policy regarding the labour for
coal mines; and

(b} if so, the details thereof?

The Minister of Labour and Em-
ployment (Shri D. Saniivayya): (a)
and (b). The existing wdministrative
and financia] arrangements regarding
supply of unskilled labour through
the Lmbour Depnt, Gorikhpur will
continue.

Complaints about appointments in
Fertllizer Factory, Gorakhpur

606. Dr. Mahadeva Prasad: Will the
Minister of Labour and Employment
be pleased to refer (o the reply given
to Unstarred Question No. 47 on the
16th August, 1965 and state:

(a) the details’ of complaints made
to him about appointments in Ferti-
lizer Factory, Gorakhpur; and

(b) Government's reaction thereto?

The Minister of Labour and Em-
ployment (Shri D, Sanjivayya): (a)
The following complaints about ap-

mented by exhibition of films
and other programmes.

(iv) The importance of defence pre-
paredness was projected
through publicity literature,
posters, folders, etc.

(v) In areas along the battle front

the Field Officers worked in

close collaboration with the civil
authorities and the military
authorities, where necessary and
informed people of the Civil

Defence measures and the role

the citizens can play in defend-

ing the country.

{b) Mo special expendliure was in-
volved as all the activities were under-
taken by the existing Field Publicity
Unita. o

puin t in Fertilizer  Factory,
Gorakhpur vere made in the Memo-
randum presented to the Minister of
Labour and Employment in June,
1085:—

(i) The gdministrative structure of
the Factory is top heavy. The
Genera] Manager of the Faclory
is not from Uttar Pradesh. The
representation of Uttar Pradesh
in Class I and II services is ex-
tremely poor.

(ii) A considerably large percentage
of people from other States has
been taken in class II] and IV
posts,

Persons  recruited  elsewhere
have been transferred to 1he
Gorakhpur Factorv

(iil)
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are not being
in the

{tv) Local persons
given any preference
matter of employment.

(v) The ouslees have not been given
employment.

(b) (i) It is not correct that the
administrative structure of the factory

ig top heavy. A statement showing
class I and class IT posts sanctioned
and persons in position is given
below:—
Sanctioned Persons in
position.
Class I 44 3
Class 1I 93 83
No assurance was given that the

General Manager will always be {rom
the State of Uttar Pradesh.

NOVEMBER 15, 1865
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Selection of candidates for Class I
and Class IT posts is based strictly on
merits. The General Manager is al-
ready inviting a representative of the
Uttar Pradesh Government to the
Selection Committees constituted by
him. The TUttar Pradesh Govern-
ment hag ben requested to lend the
services of a P.C.S. Officer for the post
of Administrative Officer and of a
Deputy Superintendent of Police for
the post of Vigilance Officer.

(ii) In the case of Class IIl and
Class IV staff due preference has been
given to the employment of local per-
sons as will be seen from the follow-
ing statement:—

Regular Staff
T From Uttar Pradesh
Category of Staff in -
stafl position Western Eastern Custees Toral Outsider
Class 111 45 9 200 F 241 104
Tradec Apprentices 47 . 119 [ 125 22
Class TV . 132 12 47 34 93 15
ToTAL fiz4 51 366 43 459 165
Daily-Ratsd Staff
No. of non-oustees Distribution between
Nuo. of skilled & un-skilled
Eastern  Others Totl oustees
u.P Grand
Skilled Un-skilled Total
a4 299 43 342 266 6 756

(iii) Some surplus staff from the
Sindri Factory has been transferred
to Gorakhpur Factory.

U.P. was requested for his help, and
he asked the Director of Employment
to assist the Fertilizer Corporation of
India, in recruitment of workers of

{iv) The Factory Ad tration’s
effort, to recruit skilled workers like
black-smiths and carpenters from
eastern districts of U.P. through the
Employment Exchange have not suc-

.ceeded. The Industries Secretary,

the requisite calibre from eastern or
other districts of Uttar Pradesh. He
howewver conceded that if the Director
failed to supply the needs of the fac-
tory or its contractors the manage-
ment will be free to obtain their
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requirements from Delhi and the
Punjab. In order, however, that there
may be no delay in starting work, he
agreed that they could employ some
skilled workers from outside for
immediale needs.

(v) There are 572 oustee families.
The General Manager now plans to list
out all the oustee families with the
help of the District Authorities, and to
divide their unemployed adult mem-
bers into categories A and B, Since
the assurance wag only in respect of
employment of one member from each
oustee family., Only one such mem-
ber will be placed in category A at
the option of the family's head, others
being placed in category B. The
General Manager will consider it his
spe-ial obligation to employ all per-
sons in category A; he will attempt to
give jobs to as many as possible from
category B. Efforts will also be made
to absorb category A personne] perma-
nently. The General Manager has
been asked to examine whether a
suitable training programme, in addi-
tion to that provided by the Uttar
Pradesh Industries and Labour De-
partment, is necessary for equipping
category A personnel suitably for
permanent absorption. The Uttar Pra-
desh Government, have agreed to co-
ordinate their training schemes and
any scheme which may be launched
by the General Manager.

Amalgamation of Mines

6071. Shri Himatsingka:
Shri Rameshwar Tantia:

Will the Minister of Labour and
Empioyment be pleased to refer to
the reply given to Unstarred Question
No 1580 on the 6th September, 1985
and state:

{a) whether Government have
worked out the effoct of Compulsory
amalgamation of mines on a large
gcale; and
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(b) if so, its results?

The r of Labour and
Employmént (Shri D. Sanjivayya):
(a) The Balwantrui Mehta Committee
which was set up to make a survey
of small and uneconomic collieries in
Bengal and Bihar and to work out
proposals for the amalgamation of
such collieries has studied the effect
on labour of the proposed amalgama=-
tion.

(b) The Committes observed that
there was no likelihood of any ap-
preciable change in the overall em-
ployment of labour due to amalgama-
tion, and that only in the category of
clerical and some other staff, some
workers may be rendered surplus.
Government have accepted, in princi-
ple, the suggestions made by the Com-
mittee relating to the wamalgamation
of collieries.

Industrial Units in Punjab

608. Shri D. D. Puri: Will the Prime
Minister be pleased 1o state:

(a) whether it is a fact that a num-
ber of industrial units were destroyed
by Pakistani bombing in the Punjab;
and

(b} if su, the ussistance being pro-
vided by Government for the rehabili-
tation of such industrial units?

The Prime Minister and Minister of
Atomic Energy (Shri Lal Bahadur
Shastri): (a) No.

(b) Does not arise.

States Recognised by India

609, Shri Krishna Deo Tripathi:
Will the Minister of External Affairs
be pleased to state:

(a) the States recognised by India
since Independence;

(b) the States nop recognised by
India; and

(c) the States recognised by Indis
but with whom the Government of
India have not established diplomatic
relations and the reamsons thereof?
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The Minister of External Affairs
(Shri Swaran Singh): (a) and (b).
Ii.'ia recognises all independent
Stales except the Republic of China.

() (i} Because of financial, staff,
and olher difficulties diplomatic rela-
tions have not yei becn established

with the following States that are
recognised by India;
Central African  Republie, Congo

(Brazzaville), Niger,

Chad, Gabin. Israel, the Maldives,
Nivaragua,

El Salvador, Gautemala, Equador,
Costa Rica, Haiti,

Honduras,
Teelund.

Dominican Repubhlics

(ii) In aeccordance with India's
policy of opposing apartheid and
colonmlism, diplomatic relations were
broken off with South Africa and
Portugal; and because of Albania’s
attitude diplomatic relatirns are under
suspension with this country.

British Press Correspondents

610. S8hri Krishna Deo Tripathi:
Will the Minister of Information and
Broadcasting be pleased to state:

(a) whether it is a fact that during
the recent Indo-Pak war, the BB.C.
and British Press correspondents were
given a favoured treatment to wvisit
the forward areas for reporting while
equal facilities were not given to the
correspondents from other countries;
and

(b) if s0, the reasons thereof?

The Minister of Information and
Broadcasting (Shrimati Indira
Gawdhi): (a) No, Sir,

(b) Does not arise.

Mountain Divisions

611. Shri K. C. Pant: Will the Minis-
ter of Defence be pleased to state:

(8) the number of mountain divi-
sions recruited so far;
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(b) whether the recruitment has
been according to the schedule pre-
pared by the Ministry;

(e} if not, the reasons therefor; and

(d) the measures taken by Govern-
men’ to attract more recruits from
hill areas in these mountain divisions?

The Minister of Defence (Shri Y. B.
Chavan): (a) to (c). All the Moun-
tain Divisions  sanctioned 1ill now
have been raised. Recruitment, which
is not for specific Divisions, but for
Hegiments and Corps is proceeding
generully according to schedule. The
requirements of divisions and other
units and formations. which do not
form part of Divisions, on account of
wastage due to retirement and casual-
ties and to fill in vacancies created by
new units etc., sanctioned from time
to time, are met out of the individuals
so recruited.

(d) After the declaration of the
Emergency in 1862, 1o boost up
recruitment from hill arens three Re-
eruiting Offices were  opened  at
Hamirpur, Tezpur and Gauhati in
addition to the existing ones in
Palampur, Simla, Srinagar, Jammu,
Almora, Lansdowne, Shillong, Silchar
and Jorhat. Special recruitment
drives were carried oul by sending
recruiting parties in the interior of
hilly areas and no particular difficulty
in procuring recruits from these areus

has been reported.

Use of Abusive Language by Pakistan
Foreign Minister

612. Shri P. C. Borooah: Will the
Minister of External Affaire be pleas-
ed to state the reaction of Gover
to the use of offcnsive and abusive
language by the Pakistan Foreign
Minister in the U.N. Security Council
on the 26th October. 1985 inst
India, in which he reportedly sur-
passed all limits of international
diplomacy?

The Minister of External Affairs
(Shri Swaran Singh);: On October 25.
1985, the Foreign Minister of PaXkistan
made highly offensive statements at
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the meeting of the Security Council.
On October 27, 1965, the Permanent
Representative of India addressed a
letter to the President of the Security
Council in which he described these
statements as an outrage on the
Security Council, an wmbuse of its
forum and an insult to the people of
India. BEmphatically protesting at the
proceedings, he expressed surprise
that the Security Council should have
allowed its meeting to be exploited by
the Foreign Minister of Pakistan for
such scurrilous abuse of the Indian
nation.

-

A copy of this Jetter was laid on
the Table of the House on November
5, 1965.

Marine and Induostrial Diesel Engine
Project

613. Shri M. S. Murti: Will the
Minister of Defence be  pleased to
state:

(a) whether the team of Engineers
from M/s MAN. West Germany have
submitted a report regarding the
Marine and Industria] Diesel Engine
Project; and

(b) if so, the main features thereof?

The Minister of Defence Produc-
tion in the Ministry of Defence (Shri
A M. Thomas): {a) Not yet. Sir,

{b) Doges not arisc

UnMentified Plane over Sikkim

614. S8hri Kajre'kar: Will the Minis-
ter of Defence be plensed to state:

(a) whether it is a fact that an un-
identified plane was sighted In Indian
air-space over Sikkim on the 15th
October, 1965

(b) whether jt was the Chinese
plane on a reconnaissance flight; and

{e) for how long the plane was in
the Indian air spacce”

The Minisier of Defence (Shri ¥. B
Chavan): (a) No, Sir.

(b} and (c). Do not arise.

Written Answers 1852

Broulu' Recelver Licences

615. Shri Kajrolkar:
Shri Vishwa Nath Pandey:
Shri Onkar Lal Berwa:
Shri Hokam Chand
Kachhavalya:
Shri Bade:
Shri Yudhvir Singh:
Shrl Jagdev Bingh
Siddhanti:
Will the Mini of C
tions be pleased to state:

h A

g br t recelver
licences will be brought into vogue
from November, 18965;

(a) whether it is a fact that g new
= of issul

(b} if so,
system; and

the nature of the pnew

(c) its advantages
one?

over the old

The Deputy Minister in the Depari-
ment of Communications (Shri Bhaga-
vatl): (a) Yes, Sir

(b) The licence is issued in the form
of a small book which will Jast for Lhe
yuar of issue and five renewals. Rene-
wals can be made either yearly or
upto five years al a time.

(ii) For renewnl of domestic licences
for three years al a time a concession
of Rs. 3 in licence fee and for rene-
wals for five years Rs. 8 is allowed.

(iii) Every single set will have its
separate licence without changing the
structure of concessional fees for the
second and subsequent sets,

(iv) Licence fee and surcharge will
be paid in special B.R.L. fee stamps
affixed in the licence book.

(¥) The livence book will be rencw-
ed only at the post office of registra-
tion. Free transfer of registration will
be allowed on application either at
the old office or the office to which
transfer is sought. This would avaid
a good deal of infructuous work and
i to li

inconyv
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(vi) The various categories of con-
cessional licences have been brought
together under a uniform fee of
Rs. 7.50 a year.

(vii) The fee for pericds of less than
a year that may be payable for a new
licence will be levied op the basis of
quarterly rates instead of the present
monthly rate.

(c) The licence in book form is
easier to handle and preserve. The
time for renewal at the post office
counter will be reduced, as renewals
are noted in the same book. No ap-
plication has to be filled in each year.
When portable sets are taken out the
licence can also be token with it. The
facility for renewal at a time for pe-
riods upto five years carries with it
£ concession in fee. Transfer of the
licence from one person to another
and from one office to another can be
roted in the licence itself. Realisation
of revenue in the form of special
stamps simplifies accounting procedure
of the post office, practicaliy eliminat-
ing the work of the Audii. There
will be an annual saving in expendi-
ture on account of the new scheme
which will work out to aver 25 lakhs
for the next six years. Also, pursuit
of non-renewal cases will become
easier.

Alr Force Academy in Hyderabad
616. Shri Eajrolkar:
Shri Onkar Lal Berwa:
Shri D, D. Purl:

Will the Minister of
fleased to state:

Defence be

(a)} whether it is a fact that an Air
Force Academy is proposed to be set
up in Hyderabad,

{b) if so, the estimated cost involv-
ed; and

(c) how many cadets will be ini-
tially recruited for training?
‘The Minister of Defence (Shri ¥. B.

Chavam): (a) Yes, Sir. the proposal
s under consideration of Government.

(b) Non-repurring expenditure esti-
mated at about Rs. 12 crores.
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{¢) The Academy is intended to re-
Place the existing Air Force Flying
College and some other Air Foree
training institutions and will cater for
8 maximum of 350 cadets, including
foreign cadets.

Loss of Insured Parcels

617. Shri Krishnapal Singh: Will
the Minister of Communications be
pleased to state:

(a) whether it is a fact that a
bundle of insureq parcels of the value
of Rs. 10,000 was found with a
labourer at Agra on or about 2lst
October, 1965;

(b) whether any investigations
have been made; and

(c) the action taken again.t those
who were responsible for theft or
negligence?

The Depuly Minister in the Depart-
ment of Communications (Shri Bhaga-
vatl): (a) Actually a mail bag con-
taining insured articles of the value of
Rs. 459 which was lost from the cus-
tody of the driver of the mail motor
contractor, was found by an employee
of a fruit commission agent on
21-10-65. Tt was returned to the P.O.
in tact.

(b) Yes, Sir.

(¢) The mail motor contractor has
been asked to take action againsi the
driver

Offices of Films Division in Foreigm
Countrien

618 Shri D. C. Sharma:
Shri Yashpal Singh:
Shrimatl Renuka Barkataki:
8hri Ram Harkh Yadav:

Will the Minist of Informati
and Broadeasting be pleased to state:

(a) whether it is proposed to esla-
blish Offices of the Films Division in
US, UK., Africa and South-east
Asian countries for distribution of
newsreels and documentaries; and
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(b) if s0, the details of the pro-
- posal?

The Minister of Imformation and
Broadcasting (Shrimati Indira
Gandhi): (a) and (b). A proposal to
establish offices of the Films Divi-
gion for the distribution of Indian
Newsreels and Documentaries in some
foreign countries is under considera-
tion for the Fourth Five Year Plan.

Border Publicity

619. Shri P, C. Borooah:
Shrimati Renuka Barkataki:

Will the Minister of Information and
Broadeasting be pleased to state:

{a) whether the Central Committee
for policy guidance and co-ordination
of border publicity met at Calcutta
recently;

(b) if so, the main recommenda-
tiong and observations made therein;
and

() Government's reactions thereto?

The Minister of Information and
Broadcasiing (Shrimati Indira
Gandhl): (a) Yes, Sir.

(b) The main recommendations and
observations of the Committee were:

{1) The Committee took special
note of the difficulties ana
problems encountered in the
implementation of the Border
Publicity Scheme and recom-
mended that publicity in the
border areas should be consi-
dered as an integral part ot
national defence and the re-
sources necessary for carrying
on publicity effectively should
be speedily provided,

(2) Specific
made were:

(i) Installation of high power
transmitters in the eastern
region, particularly to serve
Nagaland, NEFA, Manipur,
Tripura and parts of Assam,
West Bengal and Bihar.

recommendations

(i) _Supply of much larger

r of community list-
ening sets in the above areas,
along with suitable main-
tenance arrangements,

(iii) High priority in the supply

of vehivles and eguipment
for field publicity.

(iv) Provision of necessary for-

eign exchange for procur-
ing certain typcs of equip-
ment like generalors, tape
recorders, et.,

(v) Immediate arrangements for

providing training and
guidance to publicity per-
sonnel as wall as techni-
cal staff engaged in border
publicity.

(vi) Augmentation of the supply

of documentary lilms pro-
duced by the Films Division
to Field Units,

(vii) Production of special films

with local background and
with commentaries in  im-
portant regional languages
and important dialects for
extensive exhibition in the
border areas,

(viii) Augmented supply of emer-

gency literature and posters.

(ix) Production und supply of

exhibits and other materiul
for organising mobile exhi-
bitions by the Field Units in
the border areas,

(x) Arrang ts for =p

communication through tele-
printer  links in  rem.l:
border States.

(3) The Central Committee con-

stituted a Sub-Committee to
periodically assess the com-
plete requirements of equip-
ment of the States and Cen-
trally administered areas in
the eastern region and make
recammendations.
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(4) The Committee discussed
special publicity requirements,
us indicated by the Stales
and Centrally administered
areas in the Eastern Region,
and urged on the concerned
agencies of the States and the
Centre to consider these re-
quirements on a priority basis,

(5) The Committee discussed the
publicity approach and the
points of emphasis in the con-
text of the present emergency
and gave broad Directives.

(e¢) The Government are broadly in
sympathy with the recommendations
made by the Committee. The details
are under consideration.

State Labour Ministers' Conference

620, Shrimati Renuka Barkatakl:
Will the Minister of Labour and Em-
ployment be pleased to state:

(a) whether it is a fact that the
State Labour Ministers' Conference
held on the 28th Oclober, 1985 at New
Delhj discussed the hardship faced by
the industrial labour due to Emer-
gency; and

(b) il so, the resuits of the discus-
slons?

The Minister of Labour and Em-
ployment (Shri D. Sanjivayys): (a)
Yes, this was discussed at an informal
meeting of the State Labour Ministers
held on 20th October (not 28th Octo-
ber), 1965

(b) These and other discussions led
to the adoption of a Resolution on
the subject by the Indian Labour
Conference held on 30th-31st October,
1965, A copy of the Resolution is
placed on the Table of the House.
[Placed in Library. See No. LT-5148/
65].

Joln{ Management Councils

621, Shri R. S, Pandey:

Shri Rajeshwar Patel:

Will the Minister of Labour and
Employment be pleased to state:

(a) whether it is a fact that Gov-
ernm: ‘0t has decided to sct up a Com-
miltee to study the implementation
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of the schemas of Joint Management
Councils in the public .ector under-
takings,

(b) if so, the terms of reference and
composition of the said Committee;
and

(c) whether the Commitiee has

since been constituted and hag started
its functions?

The Minister of Labour and Em-
ployment (Shri D. Sanjivayya): (a)
No.

(b) Does not arise,
(¢) Does not arise.

Payment of Arrears to Defence
Persoanel

622 Shri Hukam Chand
Kachhavalya:
Shri Bade:

Will the Minister

of Defence be
pleased to state:

(a}) the total] number of employees
in the three wings of the Defence
Forces Headquarters viz. Air, Naval
and Armed (separately) to whom
payment of arrears of pay for 3 years
prior 10 the date of the pronounce-
ment of judgement of Courts after

reinstating them has not been made;
and

(b) the reasons thereof?

The Minister of Defence (Shri Y. B.
Chavan): (a) and (b). Therc are no
cases where persons reinstated in
service have not been paid their ar-
rears of pay for three years prior to
the date of judgment of courts. Ar-
rears are, howener, to be paid in four
cases where dates of acquitta] range
between November 1964 to June 1965,
Three persons are serving in Air Head-
quarters and one in Naval Head-
quarters.

After reinstatement in service as a
result of the judgment of the court,
esch casc is examined on merits for
the grant of full pay and allowances
for the perind of his absence from
duty or for lhe period of suspension.



1859 Written Answers KARTIKA 24, 1887 (SAKA)

The oul ing cases are under ex-
amination and efforta are being made
to expedite decision and paymant of
arrears of pay and allowances, if any.

Pirate Radio Sets

623. Shri Ramachandra Ulaka:

Shri Dhuleshwar Meena:
Will the Minister of Communica-
tions be pleased to state:

ta} the number of pirate radio sets
which have been detected by the
Posts and Telegraphs Department,
Statc-wisg till the end of September,
1965; und

(b) the action taken by Govern-
ment in this regard?

The Depuiy Minister in the Depart-
ment of Communications (Shri Bhaga-
vatl): (a) The number of unlicensed
radio sets detected by the P&T De-
partment during 18685 upto the end of
September is given below:

Andhra 2583
Assam 2,358
Bihar 5,000
Delhi 5,301
Gujarat 11,022
Kerala 2,320
Madras 10,305
Madhya Pradesh 1,620
Maharashtra 4,604
Mysore 1,418
Orissa 609
Punjab (Including J&K) 5.858
Rajasthan 8,248
UuP, 9,180
West Bengal 2,257

72,770

(b) Detected cases are pursued sys-
tematically till licemses are taken on
payment of due surcharge. During
1985 upto end of September the num-
ber of detection cases settled is 62,979,
Cases remaining unsettled after suf-
cient notice and time are given are
prosecuted in a court of Law.
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Un’lond Techmical Persons in
Orisen
624, Shri Ramachandra Ulaka:
Shrl Dhuleshwar Meena:

Will the Minister «of Labour and

E t be pl d to state:

(a) the number of technical persons
registered in various Employment
Exchanges in Orissa as on the 3lst
October, 1965; and

tb) the number out of them pro-
vided with employmen assistance till
the end of October, 19657

The Minister of Labour and Em-
ployment (Shri D. Sanjivayya): Fig-
ures relating to technical per 1
are being collected on a1 half-yearly
basis. Information for the half year
January-June 1985 is given below:

- '
(a) 4923 technical persons were
on the live register as on 30th

June, 1088

(b) 1452 technical persons were
placed in employment during
the period January to June,
1965,

Unemployed Women in Oriwa

625. Shri Ramachandra Ulaka:
Shri Dhuleshwar Meena:

Will the Minister of Labour and
1 t be pl d to stete:

fa) the number of women candi-
dates (both graduates and non-gradu-
ates) who have been registered in
varioug Employment  Exchang in
Orissa as on the 3131 October, 1965;
and

ity the number gut of them pro-
vided with employment assistance till
the end of Octuber, 19857
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The Minisier of Labour and Em-
ployment (Shri D. Banjivayya): (a)
and (b). The information is being col-
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lected half-yearly. Figures for the
pericd January-June 1985 are given
below: —

No, on live No. placed in

Categor register a3 employment
on 30.6.19¢5 during January
5
to June 1965
Graduates (including post-graduates,) 25 10
Matriculetes and Higher Semndlry plsscd (Inf.'ludlng
Intermediates) . 194 59
Below Matriculation standard {including illiterates) 1,744 666
ToTAL 1,963 735

ALLR. Artistes at Cuttack

626, Shri Dhuleshwar Meena:
Shrl Ramachandra Ulaka:

Indian Protests Against Provocative
Activities of Pakistan

627. Shrimati Malmoona Sullan:
Will the Minister of External Affairs
be pl d to state:

Wil] the Minister of Infi tion
and Broadcasting be pleased io state
the number of staff artistes and other
employees of the All India Radio
Station ot Cuttack (Orissa) belonging
to Scheduled Tribes and Scheduled
Castes as on the 31st October, 1982,

The Minister of Imformation and
Broadeasting (Shrimati Indira
(Gandhi): The information asked for
is stated ms under:

Scheduled Scheduled

Tribes Castes
aff Artistes .
Regular Employees | ] 23
ToraL T 23

The total strength of the Station is
as follows:
Staff Artistes 53
Regular Staff

110

(a) whether Government have
lodged protests in two separate notes
handed over to the Pakistan High
Commission in New Delhi on the 22nd
October, 1965 against mggressive acti-
vities and provocative firing across
West Bengal-East Pakistan and Tri-
pura-East Pakistan border respec-
tively;

(b) if so, the precise nature of the
protest notes; and

(c) the Govermment of Pakistan's
reply thereto?

The Minister of External Affalrs
(8hri Swaran Singh): (a) Yes, Sir.

(b) Copies of the protest Notcs are
placed on the Table of the House.
[Placed in Library—See No. LT-5148/
65.]

{c) The Pakistan High Commission
has not acknowledged these Notes so
far.
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Firing by East Pakistan Rifles on had th vernment of India not de-

Belonia Town cided acquire a controlling interest

in the Company in February 1965,

628. Shri lhr-m Duth Will  the  Since taking over the control of the

Minister of D pl d to  Company, the new Board of Directors

wale: have been making all efforts to reor-

anise the Company's affairs for in-

(a) whether it is a fact that East :re”:ns the e.mj:,i, a.nd] 're::cin;

Pakistan Rifles started firing on the expenditure. Unfortunately, the

Belonia town of Tripura”on the lst
November, 1865;

(b) the number of
fired; and

rounds  they

(c) whether there were any casual-
lies?

The Minister of Defence (Shri ¥. B.
Chavan): (a) No, Sir.

(b) and (c). Do not arise.

1203 hrs.

CALLING ATTENTION TO MATTERS
OF URGENT PUBLIC IMPORTANCE
(i) LAY-OFF OF LARGE NUMBER OF

WOHRKMEN IN HaJapatan DockYARD,

CaLcuTTa

Bhri 8. M. Banerjee (Kanpur): Sir,
T call the attention of the Minister of
Transport to the following matter of
urgent public importance and I request
that he may make a statement there-
on:

“Lay-off of large number of
workmen in Rajabagan Dock-
yard, Calcutta and the Govern-
ment's decision to close down cer-
tain establishments of the River
Steam Navigation Company.”

The Minister of Transport (Bhri
Raj Bahadur): The Rilver Steam
Navigation Company is an Inland
Water Transport firm for carrying
and transporting cargo between West
Bengal ond Assam through East
Pakistan and its Rajabagan Dock Yard
wcts as g cenire primarily for carry-
fng on the repairs to the Company's
wvessels. The flnancial position of the
Company has not been satisfactory
for a number of years and the Com-
pany would have gone into liquidation

services between Assam and Calculta
had to be suspended with cffect from
6th September 1965 on the outbreak
of hostilities between India and Pakis-
tan resulting in complete dislocation
of the Company’s activities and serl-
ously reducing the Company's ear-
nings. The position was further ag-
gravated as a majority of the river
crew conslsted to Paklstani nationals
and Indian crew had to be found to
man the vessels working In  Assam
waters. Every effort is being made by
the Company to utilise the craft left
in Assam tp the fullest extent and
also find work for vessels in Bengal
waters,

2. Rajabagan Dockyard:

On account of considerable redue-
tion in repair and maintenance work
in the Rajabagan Dockyard, the Dock-
yord employees had to be laid off as
per provisions of the certified stand-
ing orders and the Industrial Disputes
Act, 1947, with effffect from 1-11-1965.
The position as on 1-11-1883 stands as
follows: —

Total strength of employecs—2,028
(i) Total No. of employees laid

off 1,822

(ii) No. of employees working
at present .. 818

(iii} Apprenticeg given leave
without pay . 188
2928

In the meantime every endeavour is
being made to secure orders for work
from the different Ministries of the
Government, the Calcutta Port Com-
missioners and private parties and,
depending on orders for new works
that may be secured, the men whe
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[Shri Raj Bahadur]
have been laid off will be brought
back to work pradually. Prior to the
lay-off, about 400 men who were
temporary were discharged from ser-
vice and 134 permanent men have
been super ed. No per t
workmen have been retrenched at
the Dockyard so far.

3. The management had decided to
close down two Ghats, viz. No. 4
Calcutta Jetty and Armenian Ghat,
but this will not affect th, staff im-
medlately as the services of the staff
will be utilised in another Ghat for
the present. Every endeavour jg be-
ing made to find out gainful employ-
ment for the Company's vessels in
Calcutta within the Indian territory.
As the employment increases more
and more, laid off staff will be taken
back.

4. Assam and Cachar,

A small internal service between
Neamati and Jogighopa is being run
by the Company in Assam. The capa-
city is being further developed with a
view to meet the local requirements
but due to pension of Company's
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Minister giving nine to 10 suggestions .
by which the retrenchment could be
avoided and, if so, whether the Go-
vernment have considered it and
whether an assurance was given to
them that nobody would be finally
retrenched and will be given an equi-
valent alternative job?

Shri Raj Bahadur: The cmloyees'

union have made certain repre-
sentations and given certain sug-
gestions. 1 have also met them.

Various suggestions have been made
in order to provide alternative work
for the men, and unless and until that
is secured, we will have to keep
certain workers laid off, and as and
when we gel new work, we shall
certainly try to take them back. I
have repeated that in my answer.

Shri 8 M, Banerjee: Just a clarifi-
cation. The second part of my
question was about some assurance
given to the employces to the effect
that though they may be laid off
temporarily  because of want of
work, they will not be retrenched and.
no employee who has rendered more
than six months' service, whether

normal through services, there are
surplus hands in practically all the
agencies in Assam. Cachar section is
totally idle as there is no traffic 1o
and from Cachar, The management
is examining details as to the
categories of employees in diffe-
rent agencies which  should be
laid off. Up till now there has been
no retrenchment of any employee in

Assam sectlon.

Shri § M. Banerjee: 1 want to
dmow whether it is a fact that nearly
5000 Indian employees of the R. S.
& Co, Ltd., only in West Bengal have
to face unemployment if alternative
routes are not found and if the naval
and other dockyards in Calcutta are
not used, and T want to kmow whether
it is a fact that the eo—ordination
committee of R. 8. & Co. employees’
union on the 26th October, 1963, have
given & memorandum  to the hon.

per or temporary, would be
retrenched. I want an assurance in
that respect.

Shri Ra] Rahadur: Np permancnt
employee has so far been retrenched:
as 1 said, as afd when we get work,
all the laid-off workers would be
called back, and to the exlent pos-
sible, we shall not resort to retrench-
ment.

Dr. Ranen Sen (Calcutta East):
In view of the fact that certain sug-
gestions were made by the union
for alternative steamer routes—nine
to 10 suggestions—and they had a
discussion with the hon. Minister to
that effect and the hon. Minister has
assured them that he would lock into
those suggestions and try to jmple-
ment them as far as possible, has the
Miniater tried seriously to go {ato
those suggestions which would render
lay-off or unemployment totally um-
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necessary? What is the r j of ldiers, approximately 100 ng,

the Minister? came 4 close to two of our out-posts

Shri Raj Bahadur: We appreciatc
the suggestions that have been made.
Let me make it clear that the ma-
nagement on their own have been
themselves trying to find out alterna-
tive work for the Rajabagan dockyard
workers and also to explore the
possibility of the utilisation of the
fleet of the steamer companies to the
extent possible in the Indian waters.
Both these things are under active
cxploration, and 1 may assure Sir,
that we shall ceriainly try to do our

best. The various resources from
where work may be obtained-—de-
fence, port, private agencies—all

these sourccs are being tapped. |
hope we shall be able to find some
work for the Rajabagan workers.

Mr Speaker: 1 had notice non
another  Calling Attention, and that
was about the attack on our forces
at Dongrhui La area on the Sikkim
border. 1 had admitted that but I
nad put it for the evening or any
other day, because one had already
been pul. But when I came here, I
learnt that the Defence Minister was
preparcd to make a stalement on it,
and therefore T will allow It mnow.
Objection was taken the other day;
el Shri Ram Sewak Yadawv put it

(ii) CHINESE AGGRESSION ACROSS Dona-
cHut LA on SIKKIM DORDER

ot  TAEE gTew (IR
wew g, & fteradn 9% e
% frafafan frrg @t o wfroar
wft w1 g feama g WY wTEAT
won g s ag T a1t 7 0w A T
* figfae dYAT TT AT WY o

# gurdy Ofedt 9T 13

AT, 1965 ¥ A

afl g e 7

The Minister of Defence (Shri ¥, B.

Chavan): On 13th November, 195 at
700 am. a Company of Chinese

in the Dongchui La area on the
Sikkim-Tibet border and opened un-
provoked fire of an intense character.
The firing continued till 8.00 p.M.
Our troops returned the fire. It is
confirmed that the Chinese had ac-
tually crossed over to our side of the
border, to a depth of about 50 yards,
for g body of a Chinese soldicr was
found lying at this point, slong with
the body of one Indian soldier who
had also been killed in the exchange
of fire. The Chinese had earlier been
observed dragging awsy one body of
a dead Chinecse soldier. Our troops
made cfforts to recover the Budy of
the Indian soldier, but the Chinese
kept up a strong barrage of fire
throughout the day which precluded
this. Later in thy evening, when our
troops went forward, they discovered
that the Chinese had, under cover of
darkness dragged away the sccond
body of the Chinese soldier, and also
ihe bode of the Indian scldier. The
trail of the dragging of the bodics
was visible an the snow.

Although the Chinese strength was
several times that of the Indian sol-
diers manning our oul-posts, they
stood their ground and inflicted more
casualties than what they suffered. It
is, however, most regrettable that the
Chinese should continue to engage in
unprovoked firing and intrusions on
our side of the border. All this creates
unnecessary tension. It seems that in
the area just scross the Dongchui La
the Chinesc are firmly entrenched
ever since they brought up their
troops close to the border In Septem-
ber. They have committed seven in-
trusions into Slkkim. This is the
third intrusion over the Dongchui La.
The eatlier two were on 20th Septem~
ber and on 26th September. On the
last occasion the Chinese made an In-
trusion in strength and kidnapped a
gmall three-man patrol of Indian sol-
dicrs, well within the Indlan side of
the border. The Chinese have yet to
return the kidnapped personnel, for
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[Shri Y. B. Chavan]
the return of whom we have made a
demand.

The Government of India have lod-
ged a protest with the Government
of China sbout the latest incident of
unprovoked firing and wanton ageres-
sive activity by Chinese troops across
the Sikkim border.

sh T amaw - wege Wy,
it 7ot w7 AT fiv gaw ggw
it it 7 gt fm @ w1 e
femt o wE @1t § g § fadw
o foar § | IAWI gIew AT Av
¥ 4g qzAT  oiT g Wi AT
wgrey ¥gd & s fadny g don &
wET wEl AL g1 T 0 & s
=g g f w1 wrind w2 w1 gua
g 7o Afy % g9 afads g9 o
wy?

Shri Y. B. Chavan: Qur policy will
remain the same as it was before,
namely, to protet our borders very
strongly.

o T wAET wifiaT (FEamE )
o gt at i ST faard o S
7t gu fauE 99% g9 e oar A,
WA A1 AGT A0 & A v o (way
st fardt, famt ar oqer, weAs
qeed g9 W 7

. o TuwEOw wg™ o w0
il |

WMo T wAMT Wifgar : Tw Wl
LA CEilE I

ot fomw Qoo (weawrg7)
WeqL WEET, WAl Wl qeEm @i
ifami i g # @, W17 frama € wady
Wt i T e o ), fiImE g g
€ T ¥ A gwe g e & oA
& gy s e § R s e A
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Shri Y. B. Chavan: Sir, as far as
this particular question is concerned,
we have our observation posts right
on the border and we intend to com-
tinue to remain there and defend our-
pelves with strength.

sit fomer qeemos & 7oA gE
FaTe qBr a1 |

oIy WEWE ;. AF W A9 &
graen ¥ aff dar g
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g, g AA AT |
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gaE sl w R g FAag q §
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#fn § swd @ w W AT
afrdt o g oy w1 e
w1 v R, www AT (waa ¥
gael %3 AT gW Tfadig w | TEwT
waia fawan £.0wm
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Mr. Speaker: The question of both
the hon. Members is whether we will

always remain on the defensive or
sometimes on the offensive as well.

Shri ¥, B. Chavan: Normally our
policy is to defend our integrity and
territory of our country but, at the
same time, operational necessities
have always to be kept in mind. What
they are and how they are to be de-
wveloped I cannot say.

o TR wAIET SiHfgmn : ATy swEEq
Lo A

weqw WEN ; spaedT gt i W wk?
I & T 7t waTe w1 fomm
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Bhri ¥. B. Chavaa: I think, Sir, I
have made our Government's inten-
tion clear in this respect.

Shri P. Venkatasubbalah (Adoni):
May I know whether the Government
has got any information as to whether
these incursions by the Chinese, which
are done often, are only to save their
face and prestige or they are serious
about it and they again want to con-
front India with their aggression?

Mr, Bpeaker: Would he not like 1o
put this to the Chinese?

Shri P. R. Chakraverti (Dhanbud):
In the light of these repeated intru-
sions into Indian territory and with-
drawal, may I know whether the
Government’s Intelligence Depart-
ment has got any information whether
Chinese troops are now being con-
centrated at a particular centre to
hit us?

Shri ¥. B. Chavan: We have some
intelligence about the movement of
the Chinese troops on the other side.
But I cannot discuss this matter.

st @} (armE) cowdY 23 Wi

26 frarar #1 ifmmi & g A1 av

g fear aqr o gurt ot wrafal

Y ¥ 77 7, 917 0l KT T9 97 gRAT

frar g A & s g g w23
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Shri Y. B. Chavan: Sometimes we
do send more people. It depends upon
the climatic conditions and other
considerations.

Sbri Hem Barua (Gauhati): Since
intrusions, armed or otherwise. ae
always a prelude to invasion, may I
know if our Government have ap-
praised themselves of the situation in
the light of it? 1f they have done so,
may | know whether Government are
in o position to tell us that they would
be able to meet effectively the Chinese
challenge to the detriment of  the
Chinese?

Shri ¥. B. Chavan: I should :ay
yes

Shri Surendranath Dwivedy (Ken-
drapara): It seems that we have kil-
led some Chinese soldiers in this en-
counter. May I know why it has not
been porssible even once for us to car-
ry the dead bodies with us? Why is
it that always China gets possession
of the dead bodies?

Shri Y. B, Chavan: Unfortunately,
it has happened that way.

Shri Hem Barua: IL always happens
like this.

Shri Y. B. Chavan:
happened like that.

Shri Nath Pal (Rajapur): During
the Scptember encounter with Pakis-
tan we have seen that China's ally,
Pakistan, could be prevailed upon,
temporarily though, to give up its
aggressive postures by our taking the
initiative. In view of this experience
we have gained with regard to one
aggressor that it is often better to
forestall than go on waiting, may we
know the Instructions given to our

So far it has

NOVEMBER 15, 1965

Intrugion in Sikkim 1874
(C.A)

soldiers in Sikkim and the entire
Himalayan borders? When the attack
comes should they not only retaliate
but give hot pursuit to the aggressor?
Why should they stop after reaching
the border? Why do they not proceed
further as they did in Lahore and
Sialkot?

Shri ¥. B. Chavan: I do not propuse
to disclose the instructions given to
the army.

Shri Nath Pai: May I in all humility
~ay that he should not disclosc the
grand strategy. I agree with hiin. But
why is it that it will always be that
we are told that the enemy entered
our territory, so many soldicrs were
killed, we replied and the enemy fled”
Why should the reply be limited to
inside our border? We want to know
whether Shri Chavan will announce
here that our instructions arc that
those who committed aggression
against our country will not only be
resisted on our side of the border but
will be piven a hot pursuit, if neces-
sary, beyond our borders. What is the
secret about it?

Mr. Speaker: Now the
come.

Shri Nath Pai: What is the reply?
1 wish T were the Defence Minister.

Mr. Speaker: I would also wish him
that.

An hon. Member; It will be a bad
day for us.

Shri Nath Pal: It will be a bad day
for doubtful patriots.

Shri Harl Vishnu Kamath (Hoshan-
gabad): Is it a fact that since the
farcical yaks-cum.sheep ultimatum
the Chinese have built fortifications
on this border and also increased
their forces? Have Government re-
celved reports from Intelligence, Indian
and foreign, to the effect that China
and Pakistan are planning a joint
offensive again next spring or sum-
mer? Is Government prepared fu
that?

reply has
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Shri ¥. B. Chavan: Well, I cannot
disclose the intelligence report. But,
vertainly, one can very intelligently
presume that China ang Pakistan
might possibly think of joint action.
It is much better and wise for us to

presume the worst and be prepared
for it.

&t et ereet (o)
Faq1 FErvr waA Ry wer s e &
= far v & weaw g 4y oY g
? fo et Wi Faw fofeww o @t
aqrwe g 77 @ ¥ wfeg miwear
TT WETHAT & AETA LT H AT AT Al
AT AT 97 &7 A a7 T W
gl o 9w § 7
Shri Y. B. Chavan: Whatever their
mtention, it is not merely their in-
tention that we should tak: .are of,
but their action or capacity to act.
One will have to make a very in-
telligent assessment  on this matter.

That assessment is being made fiom
day to day.

Shrimati Tarkeshwari Sinha (Barh):
May I know whether this firing after
the intrusion took place in Indian
territory or Chinese territory? If the
firing took place in Indian territory
may I know why the dead bodies of
the soldiers could not be brought by
the Indian soldlers?

Shri Y. B Chavan: The Chinese
soldiers were shot at on Indian soil
But they could not get hold of the
dead bodies, as explained in the
statement.
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Shri ¥. B. Chavan: 1 think, Sir, I

have given this pledge 1o this House
before also.

Mr. Speaker: Papers to be lald' on
the Table.

Shri Nath Pai: Sir, 1 ulways accept
your ruling but let it not be that thnse
who  acrcept your decision  should,
therefore, be at a disadvantage.

Mr. Speaker: That should not be
expected of me. He should not talk
like that.

Shri Nath Pai; But 1 will pursue it
later on afier talking to you.

Mr. Speaker: Al richt.
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12.27 hra

PAPERS LAID ON THE TABLE

Annvuan Reporr or THE INDUSTRIAL
CORPORATION OF INDIA

The Minister of Planning (Shri
B. R. Bhagat): Sir, on behalf of Shri
T. T. Krishnamachari, I beg to lay on
the Table a vopy of Annual Report of
the Board of Directnrs of the Indus-
trial Corporation of India for the year
ended the 30th June 1965, along with
the Statement showing the Assets and
Liabilities and profit and Loss Ac-
count of the Corporation, under sub-
section (3) of section 35 of the Indua-
trial Finance Corporation Act. 1948,
|Plnced in Library. See No. LT-5140/
85]).

NotrricaTions unper Prrsowar Inju-

ries (Comprnsation InsurAnce) Acr

ANMD Corr Miwes (Srcown AMEND-
MENT) REGULATIONS

The Deputy Minister in the Minis-
try of Labour and Employment (Shri
R K. Malviva): Sir, on behalt .f
Shri D. Sanjivayya, I beg to lay on
the Table—

1Y a copy each of the follow-

ing Wnt'fications under section 24

of the Personal Injuries (Com-

pensation Insurance) Act,

1863: —
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(1) The Personal Injuries (Com-
pensation Insurance) Schemse,
1965, publisheq in Notifica-
tion No. S.0. 3383 i Gazette
of India dated the 30th Octo-
ber, 1965.

(ii) The Personal Injuries (Com-
pensation Insurance) Rules,
1965, published in Notifica-
tion No 8.0. 3384 in Gazette
of India dated the 30th Octo-
ber, 1965.

[Placed in Library. See No. LT-
5141/65].

(2) a copy of the Coal Mines
(Second Amendment) Hegula-
tions, 1965, published jn Notifica-
tion No. G.5S.R. 1580 in Gazette
of India dated the 30th October,
1885, under sub-section (7) of
section 59 of the Mines Act, 1852.
[Placed in Library. See No. LT-
142/85].

12,28 hrs,

DEMANDS FOR SUPPLEMENTARY
GRANTS (KERALA), 1885-68

The Minister of Planning (Shri
B. R. Bhagat): Sir, I beg to present
a Statement showing Supplementary
Demands for Grants in respect of the
State of Kerala, for 1865-66,

[—

122814 hrs,

COMMITTEE ON PRIVATE MEM-
BERS' BILLS AND RESOLUTIONS

SEVENTY-TRIRD REPORT

Shri Krishnamoorthy Rao (Shi-
moga): Sir, 1 beg to present the
Seventy-third Teport of Committee
on Private Members' Billy and Reso-
lutions.
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1228} hrs.

BUSINESS ADVISORY COMMITTEE
ForTy-rmst Rerorr

Shri Rane (Buldana):
to move: —

Sir, 1 beg

“That this House agrees with
the Forty-first Report of the
Business Advisory Committee
presented to the Houge on the
12th November, 1865."

Mr, Speaker: The question is:

“That this House agrees with
the Forty-first Report of the
Business Advisory Committee
presented to the House on the
12t5 November, 1965."

The motion was adopted.

1228-3/4 hrs.

INDIAN OFFICIAL SECRETS
(AMENDMENT)* BILL

The Deputy Minister in the Minis-
try of Home Affairs (Shri L. N.
Mishra): Sir, on behalf of Shri
Gulzarilal Nanda, I beg to move for
leave to introduce a Bill further to
amend the Indian Official Secrets
Act, 1823.

Mr. Speaker: The question is:

“That leave be granieg to
introduce a Bill further to
amend the Indian Official Secrets
Act 1963

The motion was adopted.

Shri L. N. Mishra; Sir, I introduce
the Bill.

Shri Hari Vishna Kamath
(Hoshangabad): Is it the aftermath
of the CBI Report on Orissa, or what?
It is a scquel to that,
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moTin® RE: INTERNATIONAL.
SITUATION
The Minister of Externa) Affairs

(Shri Swaran Singh): Sir, I beg to
move: —

“That the present international
situation and the policy of the
Government of India in relation
thereto be taken into considera-
tion.”

Bince the last debate on interna-
tional affairs, we have passed through
the most serious crisis which our
country has had to face during the
18 years of our independence. An
unprovoked war of aggression was
launched against yg by Pakistan. The
people’s Republic of China, in conspi-
racy or collusion with Pakistan—call it
whatever you will, gave us an ulti-
matum and was ready to strike us
at a moment when our armies were
locked in combat with Pakistani
forces to repeal Pakistani aggression.

These have been traumatic experi-
ences through which our nation has
passed. It iy a matter of the utmost
pride to us that our entire nation—
the armed forces the police, the civil
servantg and, above all, the people
of India—have emergeq out of the
crisis with flying colours. They have
been a great disappointment to Pakls-
tan and China ang to many others
who, infl ed by the propii-
ganda conducted by thes, nations
apainst ug or for other reasons, had
led themselves to believe that India
wag weak and disunited.

1 do not wish to say much about
the facts about the conflict with Pakis-
tan. We had to fight and repeal
Pakistani aggression in the months
of August and September during
which period the Parliament was in
gersion. The Prime Minister, the
Defence Minister and myself have

*Publishegy in Gazette of Indla
dated 15-11-88.

Extrwordinary, Part IIL Section 2,
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kept this House fully informed of all
developments that took place at that
time. It was op the last day pop the
proviou; session that we were able
to announce that a cease-fire had
been agreed to by  Pakistan and
would be effective from the early
hours of the morning of the 23rd
September, 1965,

Mr. Speaker, Sir, I would like to
inform the House about developments
after the ceasc-firg and also about the
posture thay Pakistan has adopted
and il uattitudes that Pakistan has
projected with regard to this matter
al various stages and then [ will say
something about the Security Council
discusgions that were recently con-
cluded.

It ig necessary, in this connection,
to keep in our mind the objectives
thut Pakistan put before them when
they launched this aggression against
India. As the House is already aware,
the aggression, the creeping aggres-
sion, which had all the vlements ol
armed aggression  except that the
agpressors  were not in  uniforms
stirtegq on the 5th of Aupust 1965,
Then, there was the massive ageres-
sion—1 would put it ag nuked aggres-
sion—by Pakistan when the Patton
tanks, the air force and the full-scale
armed forces of Pakistan were ysed.
This took place on the lst Septem-
ber, 1983. What did President Ayub
say when he embarked upon this? At
that time, he said:

‘"Who could accuse Pakistan
who way going to the assistance
of the people %w©f Jammu and
Kashmir who were locked in a
struggle against Indian armed
forces?"

So, the massive aggression by march-
ing armies into Indian territory in
the Jaurian-Chhamb sector was with
this objective that President Ayub
talked of, that is, going to the assls-
‘tance of the people of Jammu and
Kashmir who were engaged accord-
‘ing to him, in the so-called struggle
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for freedom against Indian forces.
Tt is necessary to keep this in mind
because this will explain subseguent
postures that Pakistan has been
adopting at various stages in the
international spheres before the Sec-
retary-General and also in the Secu-
rity Council and in thy General As-
sembly of the Uniteq Nations.

Then, Sir, we know that there was
a meeting of the Security Council
after the report of the Secretary-
General which is dated 3rd Septem-
ber and on 5th Scptember the Secu-
rity Council met and passeq a gene-
ral resolution calling upon both the
parties to cerase hostilitics and to
effect withdrawals to originnl posi-
tion. It was a general resolution in
which no political element of any
t¥pe was introduced. Even at thar
stage, it Is important to potlee a4 to
what waz the response of President
Ayub to the telegram of 5th Seplem-
ber which was issued by the Secre-
tary-General after the adoption of
the resolution of the 5th Srptemnber
by the Security Council. Th, Secre-
tary-General's appeal was of a gene-
ral charaeter that there should pe im-
mediate cessation of hostililies. But
this is what President Ayub replied
in his telegram of 5th September tn
the Secreary General. He said:

“The concern of ths United
Nations must extend to the im-
plementation of UNCIP. rego-
lution as well as tg the obser-
vance of the cease-fire agreement.
The cease-fire wag only the first
part to interrelated and integral
whole and, therefore, insistence
on a cease-fire can only be mean-
ingful if there is a self-imple-
menting agreement to follow it.”

Bven when the fight was at its height,
Pakistan had marched their messive
armament scquired from Western
Powers on the pretext of fightnig
Communism.

At that time also ip response to a
call for peace this was the attitude
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that Presideny Ayub took and he talk-  proaches _were made for bringing
ed of a fire being glul  about d'lf cessation of hostilities

only if there was a self-implementing
agreement to follow it, namely, at
each stage, while starting the aggres-
sion, while responding to any call for
cessation of hostilities, there was this
persistent attitude taken by Pakistan
to link it with a solution of the so-
called political problem of Kashmir.

Hereafter, ie, after the adoption
of the Resolution of 5th September,
by the Security Council the Secre-
tary-Genvral paid a vigit 1o Pakistan
and India and he made an appeal to
both the countries calling for cease-
fire and immediate cessation of hosti-
lities. This was a call for ceascfire
without any conditions and to this
President Ayub replied in his letter

dated the 13th September. 1965, as
follows: —
"We would, therefore, wurge

that, if the conflict is to pe re-
solved and  thig  sub-continent
spared the horrors of even a
wider war, the ceasefire must be
accompanied by action which
should resolve thy rcal cause of
this conflict. This would be pos-
sible if the ceasefire is followed
immediately by complete with-
drawal of the Indian and Pakis-
tani forces from the State of
Jammu ang Kashmir, the induc-
tion of the United Nation's spon-
soreq Afro-Asian force to main-
tain order in the State and hold-
ing of a plebiscite in the State
within three months."

At that time also as a condition
precedent for accepting any ceasefire,
he talked of three things, namely.

(1) complete withdrawal of Indian
and Pakistani forces; (ii1 induction
of the Afro-Asian force; and (iil)

pleblscite within a certain time limit.
I am bringing all these facts to the
notice of the House in a chronologi-
cal order, so that it may he able to
judge as to what have been the
motives of Pakistani leaders through-
out this conflict end even when ap-

Thereafter, as we all know, the
Security Council adopled thie Resvlu-
tion of Seplember 20. There are two
paragraphs in that Resolution which
are important, namely pa-agraph !
and paragraph ¢ Paragraph 1 is the
paragraph where call i3 made for an
immediate ceasefire and withdrawal
to original positions. Paragraph 4
says that, after these withdruwals
are completed, the Security Council
will consider a; to what other steps
they could take for resolving (he
couses of the underlying conflict bot-
ween the two countries. Bui Pakis-
tan never got reconciled to that pro-
position—to that Resclution which
was adopted by the Security Council
It is interesting to note how Iakis-
tan has been changing its atlitude
to the Security Council Rasolution at
diffcrent stages of the controversy
When this Resolution of September
20 was bewng adopted, the Jordanian
representative, who in all thes. dis-
cussions had been taking u complete-
ly pro-Pakistan attitude. abstained
from voting in support of the Reso-

lution. That shows how Pakistan
viewed this Resolution. Pakistan
was not pting the Resclution of

September 20 and the Law Minister
of Pakistan, who happened to be re-
presenting Pakistan at the final stag-
es of the discussion in the Security
Council made a stalement to this
effect:

“I would, therefore, request the
Members of the Ci il to comi-
der these aspects again and pot to
accept and adopt this draft Resn-
lution.”

Pukistan's representative had  very
clearly regi d his opposition to
the adoption of that resolution, and
as 1 had mentioned just a moment
ugo, the Jordanian representative, for
that reason, namely that he wanted
to help the Pakiglani viewpoint, did
not vote in favour of the adoption of
this resolution
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What hoppened thereafter? It s
quite interesling to know that even
thereafter, that is, after the adoption
of this resolution, towards the end
of Svptember, the General Assembly
of the United Nationg starteq their
mectings. In the course of the meet-
ings of the General Assembly, ggain,
the Pakistan delegation tried very
hard to raise fhese political issueg in
the General Assembly. They algo
talked of the internal situation in
Jammu and Kashmir, and they made
cven a proposal at one stage that
some sort of commission might
be set on behalf of the UN to

investigate and find out the
actual state of affairs in the
State of Jammu and Kashmir.

But 1 might inform thp House that
there wag very little response to
these moves on behalf of Pakistan.
The number of countries which ac-
tually supported the Pakistan wview-
point in varying degrees well small;
not more than about half a dozen
countries made statements in support
of this plea of Pakistan; and Pakis-
tan st the eng of the debate in the
General Assembly, came obviously to
the conclusion that she had not been
ablg to hustle the General Assembly
of the United Nations into accepting
her viewpoint. Thercafter, the Pakis-
1ani Delegation and their Foreign
Minister tried

oft TR - (FTAT) oW
T Efrr oy ?

v wEEd oAt o 3w &
Licka et i el il
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qOR Q9T £ fF wew K oow § fed
g 77

Shri Swaran Singh: They tried to
see that a meeting of the Security
Council might 'be convened. Probab-
ly these things are not of any great
interest to the Swamiji; 5o T do not
biame him if he intervenes; probably
these things are a little beyond him.
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The Pakistan Delegation then tried
to involve the Security Council in
the discussion of the so-calleg politi-
cal aspect of the Kashmir problem
and they sounded wvarious members
of the Security Council for conven-
ing a meeting.

Here, | would like to inform the
House of one thing. I think most
hon. Members would no doubt be
aware of it, but still there is not a
full understanding of the functioning
of these organs of the United Nations.
A great deal of talk continueg be-
hing the scenes before a meeting is
convened. Members are sounded,
and the partieg are sounded about the
holding of a meeting, and if there is
a general concensug of opinion in fav-
our of convening a meeting, then a
meeting is convened. A meeting cam
also be convened at any time by a
member of the Security Council. The
parties to & dispute can also make a
move for calling a meeting, and then
the President of the Security Council
decideg this. In most of these infor-
mal meetings there was a realisation
particularly after noticing the trend
of discussions in the General Assem-
bly ang the very clear stand that
India had taken in the General As-
sembly, that there was nothing like
a so-called political question of
Kashmir and that this was a matter
which was not a subject of negotia-
tion or a subject of discussion. So
the members of the Security Council
were disinclined to convene a meet-
ing of the Council. In fact, at one
stage, the President of the Security
Councll for that month mentioned te
press people that there appeareq to
be imit gst the t
of the Security Council on one mat-
ter, namely, that @ meeting of the
Security Council at this time wag not
likely to yield any result, snd onme
of them was in favour of convening
a meeting of the Couneil,

Seeing this atmosphere, Pakistan
made a formal application. a formal
complaint, to the Security Council
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and called for the convening of a
meeting of the Security Council. In
thig complaint, several matters which
relateqd to the internal law and order
situation in Kashmir were mention-
-ed, about d rations by st

about the action taken by the Gov-
-ernment of Jammu apnd Kashmir to
cope with the situativn and also about
the imaginary rebellion which, ae-
-cording to Pakistan, was going on—
it is only in their imagination; on
the ground, there is no such revolu-
tion on behalf of the people of Jammu
and Kashmir.

So they mentioned all that and
wanted to raise all these matters be-
fore the Security Council. We on
our gide made the position clear to
individual members ang also to the
President of the Security Council;
that whereas India js willing to co-
wperate and is willilng to discuss
matters relating o stabilisation of
the cease-fire, whereas we are pre-
pared also o co-operate in drawing
up plans for withdrawal of all armed
personnel, including  the inflltrators,
whose infiltration was the starting
point of apgression on 5 August, and
whereas we are prepared to co-ope-
rate in these efforts for restoration
and stabilisation of peace, the steps
that the Government of Jammu and
Kashmir take in order o cope with
the situation are nothing but g chain
reaction resulting from aggression
resorted to by Pukistan, and India
would refuse to discuss tha; matter
before the Security Council. T also
made it clear taht we are nnxious
that all countrics, all people in the
world and international public opi-
nion, should understand our view-
point and we are prepared to explain
to them in detail that what we are
duing in Jammu and Kashmir is quite
normal, and that there is a Govern-
ment in Jammu and Kashmir which
i= functioning under the leadership
of an outlstanding Kashmir Muslim
Icader who iz responsible to his own
Legislature which is elected on
adult franchise We told them
wvery clearly that whereas we are
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anxious to  explain to everyone
in urdq‘uml, they may not carry
a wrong ' impression of the state
of affairs in Jammu and Kashmir,
aboyt the functioning of the Govern-
ment there, we do not accept that
we Are answerable {o any jnternatio-
nal community or accountable to the
Security Council or to the United
Nations about what ws do internally,
which is purely a law and order
problem.

So we made that position absolu-
tely clear in our varioys talks with
all the members of the Seccurity
Council. And I took the precaution
of informing the President of the
Security Council by a letter also to
that effect,

Having taken up that position, we
also said beforehand that if the Secu-
rity Council, notwithstanding this
very clear attitude taken by us, kept
on its agenda an item based on the
letter sent by the Pakistan Foreign
Minister, we would not participate in
the discussion becausc we regard that
as an internal matter outside jts scope
and jurisdiction and not relevant to
the restoration and stabilisation of
peace which wag the only thing
which was relevant at that stage un-
der paragraph (1) of the Security
Council Resolution of September 20.

Having made the position clesr,
we were told by the President of the
Security Council that he a greed with
our view; he said that the only thing
relevant at that stage was the atahi-
lisation of the cease-fire ang with-
drawals, that the inlernal, domestic
problems, which were the concern of
the Government of Jammu and Kash-
mir, were not relevant, that the dis-
cussion about that was not ap all
germane to the point before the
Security Council.

I turther told the President of the
Security Council that in these mat-
ters we were taking g basic stand,
and that we did not want to quibble
over the procedural aspect. So 1



International

1889

[Shri Swaran Singh]

sdvised him at a personal level thal
it would be good for him to infor-
mally ascertain the viewg of his other
colleagues who were members of the
Security Council, so that hisinter-
pretation might be acceptable to the
other members of the Security Coun-
cil also. We gaid we would find it
difficult to participate in the discus-
siong unless we had an assurance of
that type.

The President of the Security
Council did consuylt informally the
other colleagues and then we were
told, about 15 minutes or hall an
hour before the starting of the meet-
ing I think, that the President of the
Scrurity Council would ensure that
the discussion would b, confined
only to the stabilisation of the cease-
fire and of withdrawals and that
whern, the other things were talked
about, he would call the Pakistan
Forcign Minister to order. On this
assurance we participated in the dis-
cussion.

To be fair to the President of the
Security Council, I should say that as
soon as other matters were referred
to he did call the Pakistan Foreign
Minister to order. saying tha: that
meeting of the Security Council had
been convened to discuss the ques-
tions relating to cease-filre and with-
drawal, that restoration of peace was
the important matier to which the
Security Council direct its attention,
but the Pakistan Foreign  Minister
continued, When we found that, not-
withstanding his efforts, the Pakistan
delegation was talking about matters
which were entirely relating to the
internal jurisdiction and law and order
matters of Jammu and Kashmir, we
had no option but to withdraw from
the Security Council.

This way a step which was appre-
ciated by all members of the Security
Council as not directed either against
the Security Council or against amny
of its members. It might interest the
House to know that none of the mem-
bers of the Security Council in the
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course of their speeches made any ad-
verse reference to our having left the
Security Council meeting. In fact in
several informal talks with the Indian
delegation members of other delega-
tions did say that siluated as we were,
the course adopted by India appeared
to be not only the correct course, but
the only honourable course, [ am, there-
fore, happy that we took this decision
which was not a very pleasant deci-
sion but in retrospect | am fully satis-
fied that if we had not adopted this
attitude, we would always be drawn
into the Sccurity Council, thal moli-
vated by the temptation to contradicl
all the allegations that might be made
against by us, we would always irre-
trievably be drawn into the vortex
more and more, into a discussion of
matters which are entirely internal.
Therefore, it ix in this background
that we have to view the Security
Council proceedings and the Security
Council reszolution.

What happened then in the Security
Council? General statemenis were
made, and thereafter the  Security
Council adopted a resolution on 5th
November, The resolution of  Hth
November emerged  after  several
drafts were informally put forward
by Jordan and by Notherlands. They
were trving to te'escope the various
states which were mentioned in the
Securitv’ Council resolution of 20th
September; they, friends of Pakistan,
were all the time ‘endeavouring to
bring in a discussion in the Security
Council about the political aspects of
the Kashmir problem. But the hon.
Members will find from the resolution
that has been adopted on 5th Novem-
ber—this is the relevant part of that
resolution. . ..

Shri Nath Pal (Rajapur): Who were
using little Jordan as a pawn in this
game against India Would you en-
lighten the House?

Shrl Swaran Siogh: T would not
prefer to reply to that at this moment..
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I was referring to the contents of
the resolution of 5th November. Para
(1) reaffirms its reso ution of 20th
September in all its parts, and Para
(2) requests the Governments of
India and Pakistan to cooperate to-
wards a full implementation of Para
(1) of the resolution of 20th Septem-
ber etc. These are the only two parts
of this resolution which were finally
adop.ed on 5th November.

It is in this background that we
have to weigh the various statements
that have been made by Pakistani
leaders to which I made reference a
little earlier when I read oul extracts
from the various communications and
speeches which were made by the
Pakistani leaders in response to vari-
ous calls for peace. It is in this con-
text that we have to view President
Ayub's st of 1st September, hig
reply: to the Secretary-General of 5th
September, his letter to the Security
.Council of 13th September from which
I have already read out extracts, and
the s'atement of the Law Minister of
Pakistan at the time of the adoption
of the resolution. What has happen-
ed now for the Pakistan Foreign Min_
ister suddenly to say that he is satisfled
with the adoption of the resolution of
5th November, which ls nothing but
a reiteration of the resolution of 20th
September? This shows how when
the strong and aggressive  postures
taken in a thoughtless manner by
Pakistani leaders, in an attempt to
browbeat the international community,
in an effort to hustle the international
community, when the high and mighty
attitude adopted by them that they
would not talk of peace, that they
would not accept the resolution, that
they: would not respond to appeal
unless self-executing arrangements to
secure their objection of a plebiscite
were accepted, when these efforts
failed completely either to hustle the
Security Council or the General As-
sembly into accepting their viewpoint,
they appear to be reconciled to accept
the reasonable as it is. I do not want
them to go back to their original hard
stand. That is not the point T am
urging, but this only shows that whe-

174 (nd) L8S-E.
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ther in the battle field, where we
showed #hat we would not stand any
nonsense and would meet force with
force as we actually did, or in the dip-
lomatic field, we adopt a certain con-
sistent attitude and we steadfas.ly take
steps one by one sticking firmly to
the decision that we take. We calcu-
late and take every possible precaudon
when we take an attitude, and having
taken an attitude, we stick to it
This is the difference between a coun-
try like India and a country like Pakis-
tan, You have seen how in each stage
they were sticking toa particular posi-
tion and then they suddenly say they
are satisfled with the resolution as it
has emerged now, which is nothing but
the 20th September resolution about
which they were making such heavy
weather, and for altering which they
nad taken up such an offensive in the
various capitals of the world, in the
General Assembly and in the Security
Capital. There ig this conclusion
which merges from all this that we
have to take very careful and firm
steps in adopting our attitude and then
we will have to supplement and rein-
force our attitudes by taking consls-
tent position. If that is done then 1
am sure that any pressures which
other countries might think that they
can bui'd against India either by crea-
ting any wrong appreciaton of our
stand or by building any other pres-
sures will diminish. They themselves
if they once realise that India has
taken a clear and firm and correct
attitude all these pressures will dis-
appear. But if any amount of wav-
ering is there or if two voices go from
this country and there is an assessment
that on these issues probably there ia
some scope for difference, then our
objective will not be realised and
the pressures will also coniinue to be
used against us in the hope that per-
haps we may give in to these pressures.
1 have no doubt that the valiant suc-
cess achieved by our armed forces and
our security forces In the battle fleld
backed by a clear but persistent at-
titude taken on this lssue will recelve
increasing gnition if we ti

to stick on to this line. We do not
want to criticise anybody or annoy
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anybody. We want to cxplain to
everybody. But we have to make it
absolutely clear that these are matters
about which there could not be any
give and that there is nothing which
we can negotiate on these basic points.
If that ig once put across by us clearly
and firmly, I have no doubt that our
position will be very clearly under-
stood by everyone in the international
community.

13 hrs,

There are some other matters about
which I would like o say a few words.
During this period when we were fac_
ing this trouble we know the part that
China played in this respect and how
they acted in a most reprehensible
manner, when our armies were locked
with Pakistan to meet the Pakistani
aggression. The fact is that Pakistan
has found in Chinag a common enemy
against India .

Shri Harl Vishou Kamath (Hoshan-
gabad): Common enemy or ally....
(Interruptions.)

Shrl Swaran Singh ... . willing to
hail it out of the consequences of its
military adventures.

An hon. Member: It is a bit con-
fusing. . . . (Interruptions.)

Shri Swaran Singh: I accept ywr
d L b it the same
thing; it is putting the same thing in
a different language.
Shrl Hem Barma (Gauhati):
word ‘aganist’ is there

ot TRlwE ame (AR
Wy AT amd A wme aey
g

Shri Swaran Singh: The Sino-Pak
collusion has been maturing over a
number of years and has now reached
the climax. Beginning as a marriage
of convenience it wag nourished by a
common hatred for Indla and seems
fo have now become an integral part

The
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of the foreign policies of China and
Pakistan. The ultimatum which China
served on India on 16th September
when India was engaged in repulsing
Pukistani aggression was the most
naked demonstration of  Sino-Pak
collusion, This ultimatum was intend
ed to help Pakistan to attain its ob-
jectives in Kashmir and also subserve
Chinese aims against India. So, we
have in our preparations and in our
attitude o keep always this in mind
and all our futlure actions will have

to be carefully taken keeping this
dual danger always before us.
It is true that our principal pre-

occupation quite naturally has been
about our conflict with Pakistan but
we should always at the same time
continue to look ahead and also to
take our traditional position on other
important issues that face the world.
In this connection there is one thing
which I would lie specially to men-
tion.

Shrimati Renv Chakravartty (Bar-
rackpore): May we point out. Sir,
that during such an important debate
there is not a single cabinet Minister
except the Foreign Minister? The
Prime Minister is not here. We want
to know whether the government
takeg this debate seriously at all. This
is an important debate which is taking
place for the first time after hostilities
have ended and a new situatfon had
developed.

Shrl Harl Vishnn Kamath: Yester-
day. I understand, therew as not a
single Cabinet Minister, barring the
Prime Minister at the late Pandit
Nehru's jayanti observance.

8hri J. B. Kripalani (Amroha): May
I point out that up to this time we
have not heard one word about what
is the foreign policy of our govern-
ment?

Shrl Swaran Singh: T have not fini-
shed yet.

Shri Nath Pal: Are we to infer that
it is disregard or indifference on the
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part of his distinguished colleagues
towards the Foreign Minister or is i*
contempt for the debate? (Inter-
ruptions).

Shri Bwaran Simgh: It is not fair
to draw any such inference. There is
one important event about which I
might make a mention. Hon. Mem-
bers are aware of the grave develop-
ments that took place on November
11 when the white minority and racist
government of Rhodesia made 5 uni-
lateral declaration of independence. 1
have already made a statement before
the House. I wish to repeat that this
move by the white leaders of Rhode-
sia is a challenge to al] that we In
Asia and Africa have stood for and
for which we have laboured over the
years. It is the worst manifestation
of raclalism.

ot sy ford (sfite) : o Formr g
wraw ¥ g3 T ¥

weaw AR W, A 9 |

8hrl Swaran Singh: 1 would appeal
hon. Memberg that in such a serious
matter as this, they should not take
these matters very lightly.

Shri Harl Vishnu Kamath: Tell that
to vour own Cabinet colleagues; do
not tell it to us. ... (Imterruptions.)

Shri Swaran Bingh: All my cabinet
colleagues are in perfect unanimity
with me and therefore | represent all
of them, Why should you be afraid
of my other Cabinet colleagues..(In-
te-ruptions.) That ig not the point
under consideration and that is not
the practice. We should not insist on
that,

Shri Harf Vishnu Kamath: At least
two or three must be present, not all

8hri Swaran Singh: It is likely to
throw the whole of Africa Into turmoil
with far-reaching consequences not
only for the future peace of Africa
but of the whole world We are en-
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tirely with the African peoples and
governshits and are prepared to join
with them in any effort and move
to meet this challenge and to secure
the vindication of the just rights of
4 million African people of Rhodesia.
In saying this 1 know 1 am wvolcing
the senliments of each and every
Member of this House as well as of
the entire public opinion in ouf coun-
try.

An extraordinary phenomenon dur-
ing the last few years is the tenacity
with which colonial powers are waging
a lastsitch ltruule before the final
idation of ialism and foreign
domination. We all know that they
are fighting a losing battle. The tide
of history is against them and there Ia
no doubt that very soon the memorv
of that vicious and corrosive system
will be a thing of the past. Colonia-
lism in Asia and Africa—and here
would like to mention Angola, Moz-
ambigue and Aden in particular—is,
we are confident, bounqd to  disap-
pear in the near future.

Shri Harl Vishoy Kamath: Do not
forget China and neo-colonlalism.

1887 (SAKA)

hig

Bhri Bwaran Singh: About Aden, I
would like to make the position more
explicit, because in Aden, a grave
situation has developed and it is neces-
sary that this Parliament should be
apprised of the unfortunate state of
affairs in Aden. The Government of
India have viewed with much concern
the violence which has erupted in
Aden after the suspension of the Aden
Constitution on the 25th T,
9956 and the assumption of all autho-
ritv by the British High Commission~
or. During these disturbances, there
has been considerable loss of life and
property. Indians in Aden have also
suffered much material loss though
fortunetely there was no loss of iife
As the House is aware, India supported
the United Nations General Assembly
resolutions of December 1980 and 1963,
and the various resolutions passed by
the committee of 24 of which India 18
a member, calling for the liquidation
uf the British base in Aden and ar
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eariy grant of independence to the
ierritory. India was one of the 11
member-countries which sponsoreq a
vesolution on the 17th May, 1865 in
the special committee of 24 which
reaffirmed the right of the people of
Aden to self-determination and inde-
pendence. India is a8 co-sponsor of
the latest resolution on Aden approv-
ed on the 5th November, 1965 in the
20th session of the UN General As-
sembly. We continue to follow the same
pulicy of support to all moves for the
independence of Aden and the oro-
tectorates of South Arabia in accord-
ance with the declaration of the grant-
ing of independ to colonial eount-
ries and peoples. These are the
colonial territories where the situa-
tion calls for our consideration and
our support to the freedom-flghters in
both these areas.

Sir, points have been ralsed about
the continuing of our policy. I would
like to say wvery clearly that durirg
the period which we have passed
through, the last few months, there
has been some criticism; some sug-
gestions have been made sometiiecs
in & vague manner and sometimes
certain  concrete  suggestions have
been made. I will not try to deal
with all of them, but I would like to
state very clearly our continued
adoption and our continued adhe-
rerce to the policies of peaceful co-
exist and non-ali t  which
we have always pursued. There has
been talk about the need for a new
look and a new orlentation and a new
direction and a new dimension which
is necessary in foreign policy—

An hon, Member:
it.

Shri Chagla said

Shri Swaran Singh: Such criti-
cism is of course healthy and in
essence emphasises the desirability
of adopting our basic policies in the
light of our recent experiences. 1
can assure the House that that is a
proces which is going on all the
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time. The international situation, as '
cvents in Asia and Afrieca amply '
show, is a flui? one. This decade is
a decade of change and transition.
Many forces are at work in the world
today and the resultant equilibrium
is not yet clear. While we must take
into account the changes of the new
forces in the formulation and execu-
tion of our foreign policy—and that
iz being done—there is no need for
any fundamental change in our basic
fureign policy of non-alignment and
peace and peaceful co-existence.
Within the confines of our broad ap-
proach to international affairs, we of
course make whatever adjustments
are required in our national interests.

During the last few months, we
have had the severest test ever to
our policy of non-alignment and
peaceful co-existence. I venture to
think that we stood our ground and

faced that test without fear and
without deviating from our basic
niinciple.

1 am fully conscious that there are
several other important matters of
international importance about which
1 could make a useful reference
even in the opening remarks. But
some of those important, immediate
issues, 1 have tried to touch in the
opening remarks, and when I wind
up the debate, if I have your permis-
sicn at that time, T will touch upon
certain other aspects of the interna-
tional situation and also venture to
give my comments upon the observa-
tions made and the views expressed
by the hon. Members.

Sir, I move.

Mr. Speaker: Motion moved:
“That the present international
situation and the policy of the
Government of India in relation
thereto be taken into consideration.”

The substitute motions may now be
moved.

Shri V. B. Gandhi (Bombay Central
South): I move:
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That for the original motion, tic
foilowing be substituted, namely:—

“This House, having considered
the prescnt international situatlon
and the policy of the Government
of India, in relation thereto, ap-
proves of the policy of the Govern-
ment of the India”

Shri Madhu Limaye (Monghyr): 1
beg to move:
That for the original motion, the
following be substituted, namely:—
“This House, having considered
the present international situation
and the policy of the Government
of India in relation thereto, adis-
approves the said policy, and reso-
lves that in view of—

(a) the collapse of the Govern-
ment's China poliry in 1962,
the military debacle in 1862, and
the need to review policy in
regard to Tibet;

(b) the coll of the "Band
spirit” as illustrated by the
failure of the Afro-Asian Sta-
tes even to meet; and the need
to r id the C
wealth connection;

(c) the failure of the policy of

establishing friendly relations
with Pakistan through piece-
meal solutions and appeasc-
ment;

(d) the need for an active policy
against white supremacy and

imperialism in South Africa,
Rhodesia and the Portuguese
colonies;

(e) the need to put relations with
the United States of America
on a proper footing; and the
need to strengthen further, sur
relations with the Sovirt Union:
and

(f) the need to put policy regard-
ing diplomatic relations on g
principled basis; and the need
for reviewing the policy regard-
ing acceptance of foreign aid
and loans;
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a Committee, representing all dis-
hn@‘_ view points, be set up to
examine the foreign policy and make
recommendations to the Government
in consullation with the leaders of
various parties in the House before
15th April, 1966, (2)

i} wreTe fag (e ) © qw T
& o4 v & q wEmy T6T g

“ataTe weaiy feafer o v
TIETT WY Aot Afa o fgwe
A ¥ VT, TF 7T 97 SwT AT
dfe aopr & oz F feAd oW
qEEE A & N FE T F wrew arf-
A AT i faw s w o wgdaw ¥
w7 H aEET W (4)

oY swrrdtt et (faoriv)
qA ST & 9 97 & 9 9Fe e
F g

‘g e feafr e
W e & aegraet Aifa g fawr
T & g v awr A g ¥ T -

(%) wrm-arfwendt gaq & e
v & #2fww fifr & e
Tz g Wi

(&) g7 & d=zm & F%r awer
T w7 & qrar o 9T £ rwAfw
#E 97 qrreg g ¥

a7 famifon w7t § f6 w0
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[ Twdaw area)
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(b) forthright support for the|
defence of South Vietnam and
Malaysia agains; aggression;

(c) steps towards the liberation

Shri Tridib Kumar Chaudhuri (Ber-

hampur): I beg to move:

That for the original motlon, the
following be substituted, namely:—

“This House, having considered
the present international situa-
tion and the policy of the Gov-
ment of India in relation thereto,
is of the opinion that—

(a) In view of the feilure of the
Security Council to guarantee
the stoppage of continued
ceage-fire violations by Pakis-
tan the Government should
inform the Council that it
considers itsel! free to take
such steps against Pakistan as
demanded by the practical re-
quirements of the situation;
and

(b) India should sever connection
with the British Common-
wealth of Nations.” (7T)

8hri M. R. Masanl (Rajkot): 1 beg

to move:

That for the original motion, the
following be substituted, namely:—
“This House, having considered
the present international situation
and the policy of the Govern-
ment of India in relation thereto,
is of opinion that, in the face of
the combined hostility of Commu-
nist China and Pakistan, the coun=
needs a radical revision in
its foreign policy, the discard-
ing of dogma and the adoption of
realistic diplomacy involving,
inter alia,—

(a) measures for building a sys-
tem of regional collective se-
curity for all countries bet-
ween India, Japap and Aus-
tralia;

of Tibet and the recognition
of the Dalai Lama as the
head of a Free Tibetan Gov-
ernment; and

(d) the establishment of diplo-
matic relations with the Re-
public of China and Israel.”
(8)

Shri Surendranath Dwivedy (Ken-

drapara): I beg to move:

That for the original motion, the

following be substituted, namely:—

“This House having considered
the present international situation
and the policy of the Govern-
ernment of India in relation there-
to, rcgrets that the Government
has failed to make the necessary
modifications in foreign policy
dictated by the experiences gain-
eq as a resuly of the aggressions
by China and Pakistan against
India during the period 1862—865."
(8)

Dr. L. M. Shinghvi (Jodhpur): I

beg to move:

That for the original motion, the

following be substituted, namely:—

“Thig House, having considered
the present international gitua-
tion and the policy of the Govern-
ment of India in relation there-
to—

(ay regrets to note the postpone-
ment of Afro-Asian confe-
rence at Algiers;

(b) deplores the weakness and
inadequacy of our external
publicity;

(c) calls upon the Government
of India to undertake the
manufacture of nuclear capa-
bility for diplomatic and
military deterrence;
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. (d) calls upon the Government

f. of India to refrain from sup-

= porting the move for seal-

% ing Communist China in the
United Nations; and

(e) deploreg the omission of the
Socurily Council 10  brand
Pakistan as an aggressor
in spite of a clear finding by
General Nimmo." (10)

Shri Bade (Khargone): I move:

That for the origina] motion, the
following be substituted, namely:—

“This House, having coansidered
the present internationa] situation
ang the policy of the Government
of India in relation thereto, re-
grets that the Government is yet
reluctany to orient its postureg in
foreign affairs more realistically in
the light of our recent confronta-
tion with Pakistan and China,
and specifically suggests that—

(4) in view of Pakistan's naked
aggression on  our .territory
both the Indug Canal Waters
agreement and the Kutch
g t be d d an-

nulled and India declare it-

self absolved from aill obliga-
tions and commitments under
the agreement;

(b} the Government must take
rational note of China's entry
into the nuclear club, adjure
all notions of psedo-pacifism
and resolve to build up an
independent nuclear deter-
rent;

{c) the Governmeni shoulg with-
draw its support of China's
entry jn UN,;

(d) full support be extended to
the case of Tibet's freedom;

(e) the lopsidedness in our Mid-
die-East policy be removed
by establishment of full-
fledged relations with Israci;
and
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(1) _an all-Parly committee be

#$¥ormed to vreappraise thc
worth of our membership of
the C wealth gainst
the background of recent ex-
periences and panticularly in
the contexy of U.K's hostile
role in the recent war with
Pakistan." (11)

Shri P. Venkalasubbaiah

(Adoni):

I move:

That for the original motion, the

following be substituted, namely.—

*“This House, having considered
the present international situation
and the policy of the Government
of India in relation thereto, while
wholeheartedly approving the
policy of the Government suggests
that a more positive attitude of
developing and maintaining friend-
ly relationg with both the Gov-
ernments of USSR and USA be
taken without prejudice to our
bagic' policy of non-alignment, in
order to successfully resist the
aggression of bath Pakistan and
China.” (12)

Shri M. L. Jadhav (Malcgaons: I

move:

That for the origina] motion, the fol-

lowing be substituted. pamely: —

“Thig House, having considered
the present international situation
and the policy of the Government
of India in relation therato, ap-
proves of the policy of Government
of India in relation to the present
international situation” (13)

Shri T. Subramaniyam (Bellary): 1

move:

That for the original motion, the

following be substituted, namely:—

“This House, having considered
the present international situation
and the policy of the Govern-
ment of India in relation there-
‘o, while reaffirming the correct-
less of the pollcy adopted by
Government in this regard, this
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House accords full support there-
to." (14)

Shri Linga Reddy (Chikballapur):
move:

That for the original motion, the

following be substituted, namely:—

“This House, having considered
the present international si‘ua-
tion and the policy of the Gov-
ernment of India in relation
thereto, while approving the pre-
sent foreign policy, is of the opi-
nion that suitable reappraisal
should be made.” (15

Shri Muthish
move:

(Tirunelveli):

That for the original motion, the

following be subtituted, namely:—

“This House, having considered
the present international situa-
tion and the policy of the Govern-
ment of India in relation thereto,
approves of the policy of the
Government of India, and recom-
mends the promotion of firm
friendship for those countries
which stood by us in the recent
hour of crisis.” (16)

Shrimati
move:

Renu Chakravartty:

That for the original motion, the

following be substituted, namely:—

*This House, having considered
the present international situation
angd the policy of the Government
of India in relation thereto, is of
the opinion that the policies of
the USA and the UK, in pour-
ing arms into Pakistan through
military pacts like CENTO and
SEATO as well as by their re-
fusal to accept Kashmir ag an
integral part of India and their
support both Inside ang outside
the UNO to Pakistan's demand
for reopening the question of
Kashmir's accession to India have
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plainly showed their animus again- the!
st India by damning India as thand
aggressor, stopping all shipmentar
of goods contracted on a com-
mercial basis and even of PL 480
food supplies, during the critical
days of the Indo-Pak war; and
recommends that India must
never forget the true character of
imperialism learnt during 150
years of foreign rule, and must—

(a) develop self-reliance in
det and develof
with the help of those who
have acted as our friends in
this crisis;

(b) quit the Commonwealth
which by and large is still domi-
nated by Great Britain;

(c) adhere strictly to the policy
of non-alignment from mli-
tary pacts and power blocks;

(d) build up with great patience
and diplomatic acumen closar
understanding between Afro-
Asian nations by s close
identity of views in the com-
mon struggle against imperial-
ism, colonialism and racia-
Usm; and

(e} by our suppori to every
measure which strengthens
disarmament including an
end to nuclear weapons,
peaceful co-existence  and
world peace—concepts which
are under challenge both
from Ching and the USA, and
to this and to tone up the
diplomatic services and pro-
paganda machinery of the
External Affairs Ministry.'
(18)

Dr. M. S. Aney (Nagpu~): I beg

0 move:
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Thay for the original motion, the
fololwing be substituted, namely:—

“This House, having considered
the present international situation
and the policy of the Govern-
ment of India in relation thereto,
desires to invite the attention of
the Government to the following
points in order to make it serve
the interests of India more effecti-
vely and speedily—

(a) inadequacy and weakness of
our external publicity parti-
cularly in regard to India’s
position as a sovereign power
in Jammu and Kashmir and
the completeness and irrevoe-
cability of its affiliation withr
India;

(b) not seeking or geizing oppor-
tunity hithertv to press the
claim of Tibet's internal auv-
tonomy after it was forcibly
occupied by China in utter
disregard to treaty cbliga-
tion;

(c) failure to expose the conti-
nuous malicious campaign of
calumny revealing bitter
spirit of hostility mainly based
on racia] and religious fana-
ticism by Pakistan agains
India;

(d) ill-treatment of, discrimina-
tion against and harass-
ment in general of non-Mus-
lism inhabitants of East
Pakistan resulting in the exo-
dus of nearly two-third of the
non-Muslim  population to
India;

(e) necessity of opening diploma-
tic relations with the new
nations which are progressive
and sympathetic to Indian
people and Indian nation,
such as Istmel;

(f) urgency of belng fully pre-
pared for war even with

1 P it possibl

by self-rellance or with the
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help of reliable allies, Asian,

“* European or American to re-
sist successfully the aggres-
sive invasion of any part of
India singly or in combination
with China by Pakistan;

(g) readiness to cut down the
estimate of expenditure on
the Fourth and Fifth Five
Year Plans to leave adequate
funds to meet requirements of
India's defence;

(h) self-sufficiency in food and
in weapons of war as far as
possible;

(i) insistence on the abolition of
any cease-fire line dividing
Kashmir Into India occupied
and unoccupied parts which
has proved harmful to the
preservation of peace and
pursuit of progressive mea-
sures of administrative pature
in Jammu and Kashmir ter-
ritory;

(j) indefinite  postp of
the Afro-Asian Conference at
Algiers.” (21)

st fopfe faw  (sifoerdt) =
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Mr, Speaker: These substitute
Motions are now before the House

Now, about the time-limit, ordina-
rily, there will be 15 minuteg for the
speeches. The leaders of groupe
might be given upto half-an-hour each,
depending upon the strength of their
Members,

Bhri M, R. Masanl: Mr. Speaker,
Sir, I rise to support our alternative
motion which says.

“The House...... is of opinion
that, in the face of the combined
hostility of Communist China and
Pakistan, the country needs a radl-
cal revision in its foreign policy,
the discarding of dogms and
the adoption of realistic diploma-
cy involving, inter alin—

(a) measures for building a sys-
temn of regional collective se-
curity for all countries bet-
ween India, Japan and Aus-
tralasia;

(b} forthright support for the
defence of South Vietnam and
Malaysia against gpggression;

(c) steps towards the liberation
of Tibet and the recognition
of the Dalai Lamg as the head
of a Free Tibetan Govern-
ment; ang

(d) the establish of dipl
tic relations with the Repu"-
lic of Ching and lsrael.”

Sir, on an occasion like this, we in
this House speak from a sense of
heightened responsibility, both because
what we say may have jmplications
for our national interests which we
must bear in mind, and, at the same
time, because we are anxious that the
advaniage that this country possesser

over its opponents in Pakistan and
China, of being a Democracy mn &
crisis, where free discussion, fre:

criticism and free opposition prevall
that advantage this country should
not lk.htly throw away.
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As the Foreign Minister has said,
this country hag gone through a tre-
mendous experiecee. We canot dou.
otherwise than gtart with paying our
iribute to the gallantry of our Armed
Forces. We have had the unfortunate
memories of 1862 thus wiped out, and
the prestige and pride of our armed
forces which they had over centuries;
have becn re-established.

13.19 hrs,

[Mgr. DEPUTY-SPEAKER in the Chair.]

Let us hope that there will be no
tinkering or tampering with the
morale of our forces, which hag thus
been re-established.

The Foregn Minister was also right
in paying a tribute to our people for
rallying to the defence of the coun-
try, for the unity of purpose that they
showed and for the communa] har-
mony that was maintained through-
out.

But I wish I could share the smug
complacency with which he referred
to the successes of our diplomacy and
our foreign policy. These recen:
events have glso some very hard
lessons to teach us. The hardest of
them was that, in the face of that
crigis, India was isolated. 1 do not
say that we did not have friends, But
in our own corner, in our fight with
Pakistan, except for Malaysia and
Singapore, there was nobody. Leu us
not try to forget this fact of isolation;
it is pretty bad.

In the General Assembly of the
UN, at the end of the debate, the
Presg Trust of Indiag made an anaiysis
of the treads in regard to our dispute
with Pakistan. 1 am quoting from
the Hindustan Times of 23rd Oc‘obes.
According to the PTI, the spokesmen
of 83 nations were neutral and did
not go beyond appealing for peace.
19 were hostile to India and, of these
19, 11 were members of the Arab
League, 3 made passing references,
but did not say anything. 25 ignored
the issue. Out of 110, not one spoke
up for us. This is samathing that can-
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nol be side-tracked by recording satis-
faction at our success in the Security
Council. This has left our people
bewildered; it has left some of our
people rather angry. It is no goud
flying into & rage when nobody else
can sec our point of view. It reminds
me of a story of the fond mother
who went to see a mlitary parade.
At the end of the parade, her com-
ment was: “Everyvbody was out of
step, except my “Johnny". That was
her son. We cannot afford to be
Jolinny, We are living in a world
community, where we must be in step
with decent, demoeratic nations, whose
friendship we regard. We cannol
resign from the Human Race and turn
our back on humanity, In a way, let
us console ourselves that, since imi-
tation is the sincerest form of fattery.
riher nations have copied us and re-
rained non-aligned in our dispute.
We have so many times taken the
stand that we will not judge what is
right or wrong over the last 15 years
We should take sportingly the fact
that other countries are now giving
back to us a little of gur own medi-
cine.

The important thing is why did this
happen and how do we prevent a
recurrence of this isolation. That,
surely, should be the purpose of this
debate. Let us look at facts in tae
face. Was it only bad public rela-
tions, as some of our colleagues al-
lege? Was it the ¢ ault of our deplo-
mats? Let me say, in all fairness to
our diplomatic service and publicity,
that it was not a failure of public re-
lations or diplomacy. I have been 2
practitioner of public relations. You
cannot sell 8 product if the product
cannot be sold. The first thing in
public relations is to have a good pro-
duct which can be sold. Then only
can you advertise it and sell it. It is
no good blaming our diplomats and
ambassadors. The fault lay deeper.
It lay in our foreign policy. We did
not give them a product they could
successfully sell in the councils of the
world.

What was wrong with our foreign
policy? It had three basic weaknes-
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First of all, it was naive. It
abounded in innocence. Our Panch
Sheél pact with Communist China
was the most notorious example of
sur naivete and our innocence. The
betrayal of Tibet for which we are
paying now was the result of it. Our
naivete in another direction was to
believe that, if we only turned our
back on Isrmel, all the Arab States
will back us against Pakistan By
that neglect of friendly relations with
Israel, we thought we would pay a
price for Arab support. 1 have men-
tioned just now that 11 of the Arab
States spoke against us in the U.N.
General Assembly, And, Sardar
Swaran Singh has already referred to
Jordan. What is more, at Algiers,
President Nasser joined with the
Chinese in having our move to have
the conference defeated only a few
weeks ago. These are facts,

The second thing from which our
foreign poliey suffered was its narcis-
sistic character, watching ourselves
in the mirror and admiring oursel-
ves, imagining that the rest of the
world saw us as we saw ourselves.
We have now learnt that that image
was only in our imagination.

The third thing which was wrong
was our self-righteousness, the air of
moral superlority we adopted towards
everybody else, teaching them les-
sons, talking down at them, refusing
to judge between right and wrong,
whether it was Berlin or Hungary or
Tibet, talking of Peace, when other
people were fighting for Freedom
and Justice. The latest example of
that wag the way, for the last 12
months, we needled those in Vietnam
who were trying to defend that coun-
try against the aggression of Com-
munist China and its satellite. We
kept on telling them, “you must not
cross the frontler; defence must be
on your own territory”. And then,
history caught up with us, and we
had to crosa the frontier ourselves
These are the basic defects of our
foreign pol for which we werr
paying the ‘gh of being isolsted.
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That foreign policy has ceased to have
any relevance to our present needs,
We have to come to terms with rea-
lity. As was said before, “too long
have we lived in ap artificial world
of our own creation.”

What is that reality? That reality is
that the biggest threat to our
independence, our way of life and
our survival is that which comes from
Communist China....

Shri Nath Pal: And her ally, Pak-
istan.

Shri M, R, Masani: [ am coming
to that. That is the major threat.
The minor threat is the one which
comes from its ally, Pakistan. | do
not discount the malice of Pakistan.
But 1 do doubt its capability 1o do
us very much harm, Pakistan by it-
self we have taken the measure of. We
have shown that we can put it in its
own place. I for one do not belleve
that Pakistan by itself can do this
country much harm. If it tries, I am
sure it will fail a second time, But
the challenge of Communist China is
& more permanent and more funda-
mental challenge, not only to our
survival, but to our democratic way
of life. The only choice for us along
with the other countries of this
region, is to stand up to Communist
China or succumb and become satel-
lites, Of ull countries of the region,
except for Japan, ours is the only
country that can take the {nitiative
and lead in bringing about arrange-
ments for the regional security of
South and South-East Asia.  Indla,
along with Japan, is cast by geopoli-
tics, by her position, by her size, by
her d atic  instituti by her
maturity, to lead the countries of this
region along with Japan. That is the
role that is offered to us by history
and geopolitics and the question be-
fore us is whether we are going to
accept this role or become a miserable
camp follower. 1 have no doubt that
the people of India wish us and our
government to take up the challenge
and assume that role that history and
geopolitics assign us,

NOVEMBER 15, 1965

Situation (M) 1914

If that is agreed, and [ think hon.
members will agree that on that there |
can be no option but to see that we
take up this responsibility, then the
question arises as to what should be
our attitude and posture as one of the
leaders of Free Asia. If we want to
be a Power, we must behave like a
Power. Just talking like one is not

ugh. Our obligati is to join
with Japan in rallying the countries
of South and South-East Asia which
lie between us to defend the free way
of life which is menaced by Chinese
Communist imperialism and its allies.
We have to provide that solidarity to
them that we have failed to do in the
last 15 years. We have turned our
back on our neighbours. We dealt
with China unilaterally; we never
consulted Burma or Pakistan when
we signed the Panch Sheel treaty.

Other countries in Asia feel that the
Himalayas are not only our frontier,
but the frontier of all the South and
South-East  Asian countries.  They
will join in its defence if we would
five them that opportunity.

Luckily in this region, there has
been a strengthening of the forces of
freedom in the last few months. Last
March or April, our neighbours in
Ceylon escaped from the disaster of
a communist-led government. More
recently, Indonesia has drawn back
from the brink and saved its national
existence. The tide of war in Viet-
nam has luckily turned in favour of
freedom and democracy, and so too in
Malaysia. All that, Sir, has happen-
ed; but no thanks to us, We did not
move a finger to help any of these
healthy processes.

‘What is, then, required is a regional
security arrangement with all coun-
trieg within the triangle that would
be made by India at one end, Japan
at  another and Australasim at the
third. In case any hon. Member
asks me: “Why Australasia?™ 1
would say that Australia and New
Zealand wre also part of this region.
Today, Australian and New Zealand
boys are dying in the jungles of
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Malaysia and Vietnam, dying so that
"Asian freedom cen be maintained
against our enemies. That is why we
need Australia and New Zealand in
thig alliance.

Let us, Sir, give up this caste sys-
tem of judging between non-aligned
and aligned nations which we have
followeq to our disaster so far, We
made friends with Indonesia because
it was non-aligned. Look at how she
has treated us, We turned our back
upon Japan and Malaysia because
they were aligned. See what friend-
ship ang support they have given us.

It  this t is to be pted,
then one of the things we must do is
to stop following the suicidal path of
supporting the admission of Commu-
nist China to the United Nations.
Do we realise what we are doing? If
that move succeeded, do we realise
that Communist China then becomes
a member of the Security C 1?
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ultitude. Let us own up to the fact
inat we should be glad to see Tibet
iiberatea, that we are friends of Tibe-
tan freedom and as a token of our
fveling let us give diplomatic recog-
nition to the government in exile of
His Holiness thy Dalai Lama.

Sir, two days ago the Foreign Mins-
ter got applause in this House, and
rightly, for saying that if a Free Rho-
desian Government was formed we
would recognise it. Why do we have
to go to Rhodesia to recognise a gov-
ernment in exile that fights for free-
dom when such a government is in
our own territory and we could set
an example to the rest of the world?

Now, I come to Pakistan. In so far
as Pakistan is concerned, we shall
have to have the policies: a shoct-
term and a long-term policy. In the
short-term, our firm posture of resisi-
ing any aggression or inflltration must
be maintained. This limited objective
of the armed conflict with Pakistan

Do we realise that she will have a
Veto against us on behalf of herself
and Pakistan whenever it suits her?
Is it not a suicidal thing for a govern-
ment, with all the experience we have
got, to =ay that we shall go and vote
for Communist China's admission?
Rather, Sir, let us realise that another
China, a free China, a nationalist
China was our friend and helped us
during World War II. It was the
only country that spoke up for Indian
Independence and annoyed Churchill
during the War. That China is pin-
ning down its Communist armies and
the air force on its Eastern frontiers.
That China can join with us and
form a Second Front if we are at-
tacked in a major war, With such a
China we should establish diplomatic
relations and not with our enemies
across the Himalayas.

Similarly, there are our friends In
Tibet. My hon. friend over there
mentioned it. We, Sir, have treated
Tibet cruelly. We have not been fair
to our good friend, His Holiness the
Daulai Lama. Let us change our atti-
tude. Let us give up our cowardly

in September, as defined our Presi-
dent and the Prime Minister, has, I
think, been fulfilled. The aggressor
has been taught a lesson. He has
boen shown that this country is not
prepared to be pushed around any
more. I, for one, do not believe that
Pakistan has the capability, by ler-
self, placed as she is today, to launch
any major attack on this country, If
that happens, she will be defeated in
the same way as she was in the last
attempt,

Our long-term policy should be to
keep the door open to normal friendly
relations which are so demonstrably
necessary in the interest of both the
countries,

Bhri 8, M Banerjee (Kanpur):
Keep the door open to allow the in-
filtrators in?

Shri M. R, Masani: These must be
cstablished some day, even if it takes
months or years, if the two countries
are not to take the wrong path and
go down in mutual destruction. Geo-
graphy has made us intimate neigh-
bours. If I do not like my neighbour
in a house or a flat, T can move to
another, but a country does not cn-
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1oy that luxury of moving away from
a neighbour. Sooner or later, there-
fure,—let us hope, sconer rather than
later-—the two countries have to learn
to co-exist. For this to come about,
however, there will have to be a
change of heart first on the part of
the present Government of Pakistan.

8hri 8. M. Banerjee: If they have a
heart.

Shri M. R. Masani: But, Sir, when
that change of heart takes place, let
the door be open and as a stronger
and bigger power, let us then hold
out our hand in response.

In so far as Kashmir is concerned,
| kelieve that Pakistan, as g result of
its wicked collusion with Communist
China and its aggression against yus,
has lost whatever locus standi it had.
There can be no concession made to
Pakistan in regard to Kashmir which
may be misconstrued as a reward for
its military adventure. At the samc
time, because of the misdeeds of
Pakistan, we surely will not forget
the obligations we have undertaken
towards the people of Kashmir. A
solution of the problem has, thereflore,
t3 b2 worked out, but this should be
done on our own initiative and at the
proper time. Whatever the solution,
it will have to be mutually acceptable
and in the interests of both India and
the people of Kashmir. What does
this mean? It means that whatever
the future status of Kashmir and its
relationship with the Indian Union, it
can only be one ..

An hon. Member:
been decided.

It has already

SBhri M. R, Masani:... it can only
be one which, as in the case of Naga-
lard, is acceptable to India, whicn fits
in with our national interests and our
national security.

In conditions of inflitration and
guerilla warfare, it is well known that
the goodwill of the civilian populatiza
can, in the long run, be decizive. 1t
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is, therefore, essential that all gteps
should be taken tg win over those in
Kashmir who are as yet uncommitted
and who are opposed to that part of
the country going to Pakistan. These
are the people with whom we must
consult and with whom we shall have
fo work out a solution. In gome seg-
tions of our Press and public opinion
there has been an unfortunate failure
to make this distinction between those
who are pro-Pakistani and those who
are opposed to Pakistan, whatever
else their views may be. If we ars to
defeal the enemy, we shall have to
iearn io make this distinction and we
shall have to avoid the trap of the
man who puts his foot into it by
saying: “he who is not with me is
ogainst me”. That is why, Sir, in our
own national interest, it is easential
that a policy of conciliation should be
instituted in Kashmir without any
further delay.

Nouw, Sir, I come to a very import-
ant point, and that is about our future
relations with two great powers—the
United States of America and the
Soviet Union. If the Chinese aud
Pakistani combination is to be resisted
successfully, I believe that the help
of the great powers is essential. Any
1alk of going it alone in the face of
thig combination is un realistic and
would be disastrous to our national
interest. Both these powers have in
the last few months played a cons-
tructive role in bringing abou! a
cease-fire. We need the friendship
and we need the goodwill of both
these powers. In the changed cir-
cumstances, it would be a mistake to
think in terms of exclusive friendship,
of friendship with one as against the
other. I am very glad that Shri Chag-
la, the Education Minister, in his ad-
dress at the Indian School of Inter
national Studies, of whose Governing
Body I happen to be a ber, made
this very good point, that the old
baesis of non-alignment, of two quar-
relling powers, has gone and you de
not have to pose one against the other
any more. [ agree entirely with what
he said on that point.
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The fact has to be faced, that both

.. these powers function under certmin

§ liinitations.

Shri D. C. Sharma
Does Rajaji support it?

Shri M. B, Masanl: Yes, I think
Rajaji supports the acceptance of help
from both Russia and America.

(Gurdaspur):

As I said, both are working under
some limitations. In the case of the
United States, its limitation is that it
cannot take sides in dispute between
two countries in the non-Communist
world,  This, Sir, has happened in
many parts of the world. 1 give the
example of Cyprus, the recent one
that has taken place, where Turkey
nnd Greece, both its allies, were at
Inggerheads. The United States did
not take sides and tried to make
friends between them. This is the
role of the leading power in the non-
Communist world. It has got to be
accepted.

It is no good quarrelling with thal:
it does not do any good to us. T will
reud the words of Shri Chagla in
this context. He said:

“....the USA was on the horus
of a dilemma in her relations with
Pakistan. On  the one hand
there was growing disillusion-
ment about the latter’s role in
South East Asia, especially in
the light of her ‘violent flirtation’
with China, and on the other the
fear that any pressure on Pakis-
tan now might only drive her
closer to China”

Now we need US help: let us not
make any bones about it. We need

the help angd co-operation of the
United States. We need it for three
very specific reasons. The first f{s

that today the United States ix the
only power which has the capability
and willingness to deter Communist
China from attacking Tndia, if neces-
sary. with force of arms. Tt is the
only power with the capability and
willingnes to provide us with a nu-
clear shield against nuclear blaok-
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mail by China. That help was
en in 1962 and it would

readil

lave {ten available, if necessary, this
yvear. There can be no system of re-
gionel sccurity in South and South
East Asia without the support of the
United States,

The second reason why we want
US co-operation ig food. Thanks to
our bad policies and neglect of agri-
culture, we are not and will not for
a couple of yearg at least, cven if
good policies are followed, be in =&
position to avoid starvation, death and
distress to our people. Now, which
ig the country that can give us food?
The only ccuntry that can give us
the amount of food that we require

ig the TUnited States. The
Soviet Union, unfortunately, has
a food  defleit and is  sel-

ling gold wery heavily in the world
market o buy food for its own peo-
ple. Therefore, the only country that
could give us food on the scale that
we require, and without payment, is
the United States. The House last
Friday showed it awareness of this
basic fact when it rejected a motion
that was moved by a member of the
Communist Party,

Thirdly, this country needs econo-
mic aid and foreign capital for the
welfare and well-being of its people.
Again, while we may accept econo-
mic aid from any country that we
like, and rightly so, there 48 no
country that could give us the eco-
nomic aid of the size that we require
except the United States. Let me
ghve some figures. Out of the Third
Plan's external  assistance 68 per
cent came from the United Biates and
only 8.2 per cent from the Saviet
Union. Therefore, in the present
state of the Soviet economy, which
is in a bit of a mess, it Iy in no con-
dition to help us. T was reading this
morning an article in Le Monde, the
well-known neutralist, anti-American
leading French newspaper of October
ZTth. Tt says:

“The crisis the Soviet Union is
now umdergoing in ity old and
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foreign-currency reserves, in its
economy and in its relations with
several Communist countries 1s
profoundly changing the balance
of forces in the world......
Another striking aspect of the
crisis of the system is the increa-
sing paralysis of the economy.”

This is no time when Russia can
afford, even if it wants to, to help us
economically in a big way.

As 1 said, the interests of the Soviet
Union coincide with ours upto a
pomnt. I wish we should take full
advantage of that identity of inter-
est. The Soviet Union has played a
constructive role, as I said before,
like the United States. Strongly op-
posed to Communism as I am, I for
one would unreservedly welcome Mr.
Kosygin's mediation in the quarrel
between us and Pakistan. [ would
wish him well and I would hail him
as a good friend of this country if he

could make this quarrel end and
resiore friendship between the two
countries,

Gone are the days of Lenin and

Sta'in when the Kremlin would have
been delighted to see fighting between
India and Pakistan, "Out of chaos
comes C ism" is g slogan which,
I am glad, the Soviet Union hag re-
jected, even though the Chinese are
yet to discard it.

Now, what are the Soviet objec-
tives in this part of the wor'd? T
think the Soviet Union has three
basic objectives in this part of the
world. The first is to avoid an open
clash with China. Though China
does not want it, the Soviet Union
has kept the door open to a detente.
In other words, the schism between
China and Russia is not irreversible.
The second thing is that Soviet
Union wants to keep Communist China
and the United States out of the
entire region. The third thing is
that the Soviet Union wants to stop
Pakistan from falling completely in-
to the arms of Communist China
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These are the limitations of the
Soviet Union and we must appreciate
them, just as we appreciate the limi-
tations of the United States. I say this
because it would be disastrous if we
let ourselves build another illusion in
place of that illusion of ‘Hindi Chini
Bhai Bhai" which brought us to such
a disastrous pass. [ say that because
there are some signs that that illusion
may be replaced by another illusion
or hypnosis of the same kind. There is
the ridiculous talk by my friend, Shri
Asoka Mehta of dovetailing our eco-
nomy and planning to the Soviet sys-
tem of planning which is itself in dis-
array. My good friend, the Minister of
Parliamentary Affairs, went 1o Moscow
recently. While he was speaking to
the Russians in Moscow at one of those
functions he said:

“ ...1 am not in the habit of
speaking in the language of exag-
geration. But I wish to tell you
that today every corner, every
class of people in India is full of
love and affection and gratitud:
to the Soviet Union which w:s
never seen before.”

The language of hyperbole is all right
at diplomatic functions but we must
not become victims tp that language. .
(interruptions). I will quote what he
said before going to Russia also.
Speaking in Dethi, as reported by the
Indian Express of 19th October, he
said:
“The Soviet Union was hundred
per cent true friend of India.”

Now, let me say clearly, what every
student of international affairs knows
that there are no hundred per
cent true friends for any count-y.
Not ‘even the United States, I
will agree very cheerfully, is a hund-
red per cent true friend of India. Let
me remind the House of what hap-
pened in 1962, Tn 1862 when we were
attacked by Communist China, two
countries came readilv to our assistan-
ce. while Mr. Khruschev was still sit-
ting on the fence, and thev were the
United States and the United Kingdom.
We may be forgiven if in our excite-
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ment ay that time we had descr.bed
them 8 g hundred per cent true
friends. But wiat happened in three
yeuirs? See how the situation  has
changed. Therefore, if there s g hun-
dred per cent friend, it is on v 1.r the
moment, only for the occas on Coun-
tries are not hundred per cent friends.
They fo low ther own national inter-
est and they change their friendships
from time to time.

Now, the USSR is neuiral and it has
been neutral between India and Pak s-
tan in the Kashmi; dispute, There has
been a shift .n its policy, not to  our
advaniage, over Kashmir. W¢ know
the Veto 13 gone, the Veto for which
we paid g heavy price for sever:l
years We have been equated with
Pakitan as “two non-aligned coun-
tries” T can guote from article af er
artic e in Pravda from sti.ement after
statement by Breznev und Kesvgin
equiting us with Pakistan,

Now, on the 6th of September, Mr.
Ha.oid Wison, the Briiisn  Prme
Mini;ter, made a remark disipproving
of our cr.ssing the frontier between
Amritsar and Lahore and we. quite
rigaly, got excited abouy it. and mv
friends there brought even a m.tion to
Jeave the Commonwealth. Pur it is
very interesiing that about the same
time Mr. Kosygin. the Soviet Prime
M'nister, wrote a letter to oir Prime
Minister. I have not seen ei her that
letter or the Prime Minister's reply. Sa
al' " ¢can do is to gquote from the
Hindur'an Time: of 11th S~niomber. a
UNI message from New Delhi, which
was never contradicted. Ty sad:

“Prime Minister Shastri has
replied to  the ‘etter of Soviet
Prime Minister Kosvgin regarding
the conflict with Pakistan,

He ‘s believed to have explained
how the crossng of the inter-
national border by Pakistan in the
Chhamb sector. with heavy artil-
lerv and Patton tanks, had neces-
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s-ﬂ.lt?l counter-measures on the
part of India.

Action had becy taken Lo rolieve

the pressure in that area, he has
added.

In his ‘etter, received some days
age. Mr. Kosyg n had taken excep-
tion to 'ndia's crossing of the
in ernationil  border in West
Pakitin  He hgd requested
New Delhi to immediate y order
cease-firz and withdraw its forces
behind the cease-fire line Jam-
mu ang Kashmir and the inter-
national border elsewhere.”

Mr. Deputy-Speaker: He
con lude soon.

should

Shri M. R. Masanl: [ have 35 minu-
tes and | have taken only 25 minutes

Mr. Deputy Speaker:
30 minutes.

Shri M. R, Masanl: Even then | have
g+ 6 or 7T mnutes. 1 was making the
pe ny toat Mr. Kosygin suid exactly
wnat Mr. Haro'd Wilson had said, but
there was a deafening silen e not only
fr:m the Communist Party but from
all those who ars frothing in their
rig» aginst the British. Tf gne was
tn b'ame bath were to blame; if one
Is not to be blamed. neither ia to he
blamed. Let us not have these Jouble.
standards.

He has taken

The last thing that I would say
about the Soviet attitude on which, I
think, something needs to be 3aid, 18
that yesterday the Pa'riot carried a
ver+ inleresting article from the
Comintern paper, ca'led The Pro.
b'ems of Socialism and Peare, the
afficial o~gan of the International
Communis! movement. I would like
to quote two paragraphs from it

Shri Nath Pal:
solved.

Comintern is dis-

Shrimatli Renu Chakravartty (Bar-
rackpore): He does not know that
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Bhri M. R. Masani: Ostensibly dis-
solved, but still carrying on.

This is what the Problems of Socia-
lism and Peace, the official Interna-
tiona] Communist paper says:—

“Following the conflict, both
India and Pakistap are increasing
tneir military expendituie at the
expense of economi: development.
The Shasiri Government was al-
ready taking steps to lower the
rate of economic development and
increase the tax burdep on the
working messes....War hysteria,”

says the paper,

“has gripped both countries
where there 15 an attempt to draw
away the atlenion of .abouring
masses from the fight for their
vilal interests The new situa-
tion considerably lightens the task
of reaction to take revenge on the
democratic movement."”

Sir, I am not criticizing the USSR.
I am asking for symputhetic under-
standing of its limiiations. I ask for
the same treatment for both the USA
and the USSR. I am only pointing out
thal the capacity of the Soviet Union
to help us is very much more limited,
very much more circumscribed than
that of the United States.

Sir, I have done. 1 have tried to
put before the House and the Prime
Minister a blueprint for an opproach
to our new problems which, I believe,
the world wou!d understand, which
shou d bring for us that understanding
that his been missing, which would
end the isolation from which we are
suffering. 1 would like to tell him
that in my view the great mass of the
people of this country would follow
him if he were to take some such
stand as this and that he would be
well advized not to vie'd ta this nres.
sure group or that out of fear of what
some section of pub ic oninion might
say. I believe that what I have put
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before the House is what India's
tunaamental in.eresis reguire and I
apgpea] lo the Prime Minister to lead
ihe nation in that direction.

shrimati Meau Cnakravarity; Mr.
Deputy-Speaker, Sir, we have just
nuw heard a very interesung speech
by shri Masani, Deputy Leader of the
Swacanira Party, in waich he has tried
a .0t if acrobatics, because he must,
the situation is su h that it is impos~
sib e lor him to realise what the peo-
Ple reaise very simply that it is not
a question of the USA criticising us
or Lthe USSR criticising us. I am sure,
nobody in India would at all object
if the USA or the USSR was o0 criti=
cise us because we, after all, are a
capitalist nation, the USSR is a so ia-
list nation and the USA is an im-
perialist nation. Naturally each will
criticise the other. The crucial ques-
tion is: Who gave the Pation tanks;
who gave the Sabre jets and who, as
yet, has not abrogated the militacy
pact through which, as he rightly
sa~s, the weak Pakistan Government
has been bolstered up? That is the
crux of the guestion. In his undying
faith in the United S'ales giving help
to us at a rrucial moment he has tried
to ack us: Did they not give us help
at the time of the Chinese crisis? Sir,
it is time we evaluated it.

Yes, we got a few tronsport planes,
some mountain divisions' clothes; but
whon we went for the supersonizs,
it was Pakistan that got the super-
sonics, not us: when we went for the
submarines, it was not we who got
them but others got them Therefore,
this is the test on which we sha'l have
to judge everything. We do not want
an alliance either with the USSR or
with the United States of America.
That is exactly the point on which
we differ. We do not want Moscow
god We want tha' our country
shoulq have understanding and friend-
ship. Often that understanding may
not be there but we must trv and see
that that under<t nding romes berause
we have to fight both on the military
fi='4 as well as on the diplnmatic
fleld.
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Sir, we are discussing this at a time
wnen the experieace of the lasi three
mon.ns seems to be receding afier is
firsi, momentous tmpa.t. Al taal tume
tnere weoe Lwo signiticant lacts which
ruse L0 vur munas ang which we felt
very surongy. One was the acuve
resistance and herovism put up by our
a.my and jawans Blung us with a
sense o! confidence that we have the
ability to Jelend our inJependence
and our freedom. The se ond [fact
Wus the humiliation and animus flung
at us by toose who had been parsded
as our friends, the United Stales of
America and the United Kingdom—
we nave got 'o see 1t very ¢ early—
from whom we a&re trying all along
to get more and more ald.

I say this bitterly because I was in
America at that time in those cructal
davs—6th, Tth, 8th Sept right up 10
the 15'h and the 16th. 1 was surpris=-
ed to see that Shri G. D. Birla almost
echoes the entire speech of Shn
Musani in a speech whi'h has appea:-
ed in the Hindustan Times today. 1t
sdys:—

“ was there during our most
difficuit umes and 1 te] you that
the American nation was highly
well informed. [ used to see the
news bul etins, listen to the radio
and wateh the television: and I

discovereq that it was all  very
objective.”
We also wat-hed the te'evision

fhnen Anerg heeauge we warn o= anvinue
sbout the mews about India and 1
remember, onc televiiion main sald—
{t was not outstanding but it stuck
{n mv mind—"You cennot have some-
thing fo- nothing; vou give up your
a'titule in cri‘lcising the United
Gtates of America regarding Viet
M-m: vou g've up your attitude re-
garling Kashmir: vou cannot have
something for no‘hing.” That was the
wen‘le trend. We felt ot that time,
wn those davs, humfi‘iated why we had
gonc as boggars to ask for mid from
such people. At every stage, cven in
the "nter-Parliamentary Conference at
Ottawa we felt the pressures  that
were put upon us
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In recent weeks the American lobby,
which wgs cornered ana suent during
the _pnsl ¢w moatng, has again girded
up its joins. The Prime Mi .ster, whe
has just made ma Jaya yaira rigot
througnout India, told the poople tnat
he would never knuckle under blatk-
mail, that we would starve rather
than take PL 480. Hc, surely, cou d
not have forgotten the Patlon tanks,
the US Sabre jets that killed thou-
sands of our jawans and no amount
of protests by us to get the United
Stales of America Lo make a condem-
nation of the misuse of US military
pact arms was of any avail. All that
is there before us. Why is it that this
consciousness, which has been there
bafore our people, has suddenly beem
forgotten and n new ‘turn iz heing
made with Shri S, K. Patil heralding
the new turn of events?

Here we have been told on  many
occasions, sometimes in 8 hidden form,
never contradi tedq openly that the
Prime Minister ls going to Americe
and that he~ is gning ta arcept ko ine
vitation of President Johnson. I do not
know what tation has ched
him, but we are told that he has re-
ceived an invitation—a fresh invits-
tlon, 1 presume—atter the way he was

treated laet time and e ng
there, 1 think, we need an answer
from him this time. 1 am sure, he

will make the position clear and the
people will judge whether it la in our
interest at this moment to show any
weakness in going there after the way
ththvebehwe&toulmllno-
Prime Minister,

Both Shri Patil and Shri G. D. Birlu
have been making statements whih
are very similar, the one to the other.
Shri Patil savs that he has been as-
sured by the Pentagon that thev are
not going fo Eive any more military
nid to Pakistan, that he has met the
Uniteq Sta‘es Defence Secretary and
has been assured in the same manner
bv him that the US would not ghve
gny more arms to Pokistan. If that
is true. whv cou'd not & statement
have been made to that effect”
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We know that, without arms com-
ing divectly, Lran is giving ol and
that arms and a whoie sguad,on and
a hal! of planes have been given
through Turkey to Pakisian and the
loss has been more than maide up, al-
most. We are not sure but wes know
that they are trying hard and are
getting their friends in SEATO 10
help them a.though we are toid that
pressure has been put upon SEATO
not to give arms ‘o Pakistan We can-
mot accept anything No word will
be accepiable w us unie.s we hear
that there is an abrogation of the
BEATO, CENTO Pact through which
Pakistan has a right to demand arms
from the United S'ales of America.
That is the basic question.

We do not want an~be? - ‘n inter-
fere on the question of Kashmir. We
h leve lhal we w 1 sellie 1t oolween
Pakistan and ourselves. It is these
third parties, arming the Pakistan
Army and giving them these bombs
ang planes, who have been creating
this rift and thev are the people be-
cau-e of whom armed hostiiities have
taken p'ace Thig is what Mr. G. D.
Bir'a hay said in the some manner as
Mr. Masani has said I take the name
of Mr G. D. Birla because he is the
spokesman of the free enterprise and
big en'crorcneurs and  monopolists.
He says:

“America has got better rea-
sons to be friendly with us....”

What is the reasun? Te that the rea-
son why they gave Patton tanks to
Pakistan? Then, he goes on tn say:

“. . .we find that we have got a
greater area of common ground
with the United Sta‘es than we
have with Russia. . "

We too judge Russia and its policies
on the basis of whether they have
helped us or whether thev are our
friends or not. It is on that basis
that we are going to judge. It is not
& question of making the ¢rlire gues-
sion whether the United States is our
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best friend and Russia is our second-
best or tnird-best friend.

14 hrs.

Sir, it is nauseating to be told agan
and again tnat our Prime Minster
snuowd go Lo the United States to meet
Mr. Johison. Why is tnis pressu.e
being pu. on the Piime  Minuster?
It is becauze Mr Patil canno. an-e
policies and it is our Prime Minister
who has to go and make the compro-
Misey O dsasuMur dad 10 dldupe var
eriticism of the United States policy
on Vietnam. Our Prime Minister may
say that tnere is no harm in t.lking,
but when our jawans have laid down
their lives ang suffered so much, does
it behove Inlin to degrade itself by
allowing itz Prime  Minister  ta
go to the United States whose arms
are still being daily wused? This
is the question which I put and
this s a g4 . .0on not ui my uwn bul a
question whirh is in the minds of the
entire people of India. It is surprising
that even Shri Shastri has been be-

side himseif  with joy with Gold-
berr's not taking nn the political issne
of Kashmir for di ion before the

discussion of las coase-lire was  over
All the US. d'd was to say that cease-
fire has to be discussed first. No-
where has Mr. Goldberg said that
they have given up that part of the
resolution which demands a political
se‘tlement. That is the poifit about
which we have to be very clear. Still
the entire question of the politieal
settlement on Kashmir is an ope1
question as far as the United Natinns'
resolution is concerned and for that
matter I mav sayv that our most diffi-
cult period lies ahead.

This is what Mr, Patil has said. T
do not know from where he gets the
idea. He says:

“The fact that both the United
Kingdnm and the United S*ates
did not agree to the telescoping of
the first and fourth clauses of the
Security Council's first resolution
viz. cesse-fire and permanent
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political solution of Xashmir in
the Council’s latest resolution

. clearly showed that no consilera-
tion or concession would be given
to the aggressor.”

If that is so, then all our troubles
will be over. Bua. it 1s far ficm the
truth. This is what is being attempt-
ed 1o soft-pedal the fact that our aid-
giving benefactor, the United States,
has still not changed its position re-
gard v the noi‘ical sot'lemen* on
Kashmir, India is opposed to plebis-
cite. What is the position? Have any-
where the Americans stated that
Kashmir is an integral part of
India? That is the question.
Why are the people of India
fa..biea to he o.58.R.? 1L 1s
because th~y did openly declare,
whatever other criticism they made,
that Kashmir is an integral part of
India. There is a feeling that Shastri-
ji is also succumbing to thesa pres-
surss. Let us t=1l him humblv that the
countrv’s orestize will be laid low if it
is a farct that e iz thinking of #aing to
the TIni'ed S¢a'es  at this moment
when the TUnited States arms are
beineg used hy Pakiztan in attooking
our jawans durine this uneasy lull in
the fichtine at the front. Whatever
mav he said Shastriji is being called
to tha TTnit~d State= for puttinz pres-
sures on him to agree to the condi-
tioms which we have not agreed.
Arnve therae js annther attemnt
which is already afoot angq it will be
stonne? wn in the United States thnt
when  Shactriii js going to meet
Johnson. "nd*a must not criticise the
actinn of the United States over Viet-
nam.

Mo friend Mr. Masani has nlreadv
posed a mingtion. Mav 7 ask him: Is
Kacshmir ard Vietnam the same pro-
hlem? T would like him to realise
that whan he trirgs ta equate the
Umrted States intervention in Vietnam
with the Kachmir issue, he is doing
the greatest disservice to India. We
can never tolerate this simile. 1Is
Washmir an integral part of India?
That is the main ouestion. Mr.
Masani of enurse. was often in favour
of a condominium and various other

anl
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measures to appease Pakistan. He
does not realise that it is g part of
India and because it is a part of india,
our army must protect its ownm

territory. é ¢ 8 :

Is Vietnam a part of the territory
of U.S.? The excuse that the South
Vietnam Government has called U.S.
for help makes us ask: What Govs
ernment is this which has changed
hands eight times and who in the
world does not know it is a pirppet
Government bolstered by the armsd
and monevs of the United States? Do
we not know that 4/5th of the South
Vietnam territory is in thé Hands of
the National Liberation Front?

Shri M. R. Masani: Question.
Shrimati Renu Chakravartiy: The
whole world knows it. Mr. Masani

may not like it. But it is a fact.

Shri M. R. Masani: .utdated.

Shrimati Renu Chakravartty: The
policies of U.S. armed intervention
directly in Vietnam and indirectly
through Pakistan in Kashmir wa~ are
one and the same, India must stand
firmly with the en.are non-aligned
and Afro-Asian world opposing U.S.
intervention in South Vietnam. T
know when the P.L. 480 supply was
stopped, in the first instance, it was
given in the U.N.I. press release that
one of the reasons was about the [
right statements made by the Prime
Minister on the question of Vietnam.
Irrespective of what form of Govern-
ment Vietnam will have—we may not
agree with the form of Government—
it will be the choice of the Viet-
namess people unifyving ther country
and choosing their own form of Gov-
srnment according to the terms of the
Geneva Agreement. What we desire
is the stopping of the US. bombing
and the withdrawal of their troops.

It e

The fear of China must not prevent
us from giving this right to the Viet-
namese people. It is on'y by taking
a forthright stand on principles that
we can once again win the respect of
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the riging peoples of Asia who have
seen what the U.S, has done in Congo
and in Vietnam....

Bhrimati ¥ashoda Reddy (Kurnool):
Even here, we do not have the Indian
point of view. One is siding with the
United States and the other is siding
with the USS.R.

Bhrimati Renn Chakravartty: The
hon. Member nesd not get so excited.
‘We huve o live in a world where we
hav: to be inter-dependent. lLet me
@nish my speech. 1 hope she will get

B Uk, ., LanterTupton).

Now, 1 will say a few words about
the need for unity with Afro-Asian
woild. In spite of the comp.exity ol
the job in the diplomatic fie.d, the im-
porance of the large number of new=-
iy 1ceed countries cannot be ignored
by unybody in the world. Neither
the United States not the U.S.8.R. can
ignore them. The importance of these
newly freed countrie; cannot be
ignored by anybody and least of all
by us At the Algiers Conference, we
felt that in recent years our attiiudes
towards non-alignment has made us
tike a passive stand towards imperia-
li*t intervention. I am happy that we
have mode a forthright declaration
on Rhodesia. Just as we can never
support the attack of China on Indis
and have outright condemned it so
too we must support the Viet
people's right to defend themselves
against U.S. aggression to choose their
own way of life, Thus alone we can
build a bridge of understunding
between the Afro-Asians that we take
our stand on prineip! 3 and not on
mere anti-China stand.

Often 1 wonder whether we are
clear about our policy of non-align-
ment, Even our Ministers do not
speak in the same tone. Recently, we
have been hearing the statements of
Shri Mehr Chand Khanna advocating
the manufacture of an atom homb.
Fven the other day, the Prime Minls-
ter made a forthright declaration that
in spite of having the full ability to
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manufacture it, India will not do so.
‘We have also been shocked by the
statements made by Shri Chagla
which have been supported by our
friend Mr. Masani. Shri Chagla's
own recent statemenis seem to say
that our foreign policy of the past
was wrong. What does it mean?
Dones it mean that our policy of non-
alignment which we have uptil now
foiswwea has been wrong? Even the
delegations which are |being sent
abroad,—| do not know what we are
gmpo:ed ‘o do In those delegations.
Mr. C. D. Pandey is going to lead
a delegation ln which some of us are
- henvited, Pandey
does not support our policy of non-
alignment. He has been one of the
top-most critics of it. What are we
supposed to do in that delegation?
We have been reading various activi-
ties of our delegations abroad. We
must clearly know what we stand for
in our foreign policy.

Often we are talking about SEATO,
CENTO and US. arms. We seem to
argue that we are opposed to it
because those arms were misused
against us in contradiction to Mr.
Fisenhmwer's promise of using them to
fight Communism—almost so to say
that we agree it is all right if it s
used against Communists but not
against us, I8 this the policy of non-
alignment? I would like to say that
we also do not seem to know the
African trend, In recent times. I saw
a four-paged pamphlet which had
been produced by one of our High
Commissions in Africa—by the Infor-
mation Service in Kenya. It was &
round-up of the World press opinion,
quoting comments from three Austra-
lian newspapers and one New Zea-
jand daily. Is there no other Afro-
Asian paper which we could have
contacted nnd which we couli have
We have to understand the
African mind. This is what I want
ta urge on the Prime Minister. We
Communists have talked with them in
our own way; we have propagandussd



%99y Internationsl  KARTIKA 24, 1887 (SAKA)

on behul! of India what we have
thought to be the correct attitude to-
wards .ndo-Pakistan conflict and we
have put forward before Lhem the
‘Teasons why Indla will not accept any
pol.tical decision which will jeopar-
dize our secularism unity and our way
of life. The African has become wary
and let us make no mistake abour it
They are no! taken in by China nor
by the United States because they
thave fought their battl: in the coionis!
war. But it does not mean that Mdia
automatically stops into that position
which is slowly being vacated in their
‘minds by the Chinere propaganda,
In the Algiers meet, the Africans did
not want to openly divide the Afro-
Asian forces because it did not want
to glv~ a handle to imperialism. But
it would be wrong to think that the
policies of China were supporied by
them. The very fact that 45 coun-
trics wanted USSR to have 5 seal was
a clear indication of this. If India
understands this complex hackground
to the African mind—its anti-coloma-
lism and h nee its shying wway from
anti-communism. its onpovition to the
extreme policies of Chinese export-
of-revolution theories and hence its
desire to bui'd g healthy frec enm'ty
of nations to puard their indepen-
dence and help forward the develop-
men' of these countries on the basis
of peaceful en-exvistence and non-
alisnment. Oulv if we understand
this complex make-up and patiently
work to create a preater raponrt with
them ean China  be -ontained  and
Pakistan defeated in the diplomanc
field.

T have said so much, but the main
point 1 would like 1o stress i« the
nerd to build a5 s~lf-reliant economv.
Above all, what has heen taught ‘o vs
in the last conflict is that we have to
bul'd by our own efforts and defence
potential, a self-reliant economv 1
‘hope that will answer the poin' that
was made bv our friend Shrimat
Yachoda Reddy who is not at 'he
momen* lis*enine. Tt will all depend
on our abilitv to bufld the self-relis-t
weonomy. Our ‘awans  have shown
bow bravelv thev can fight. We have
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toggive them also the arms with
which thev can flght. How do we do
‘that? Some say: huve we no friends?
The argument is used only to decry
our poicy of non-alignment. Who
are our friends? Only those who
‘help us with the knowledge, the tech-

nique, to be able to build up our de.

fence industries and our self-reliaat

econnmy are our true friends. There

is no doubt about {t. We do not want

them to make long speeches support-

ing us, but we want them to help us

in this. Here it is the [I3SR which

‘has helped ui. They have supported

us and it is with their aid that we are

today building our oil industry and

the MIG's; it is with that knowledge

and te hnique thi! we wil be able

to make better “Gnats” and better

blue prints fur our defence industriea

Yet, in the bureaucracy and in Gow-

ernment too, there is an astonishing

d.gree of anti-communism, o1 which

Mr. Masani defends. Otherwise, why

do we not recognize the East German

Government. Mr, Misani has raised

the question of recognising Taiwan.

Does Taiwan rocognise the Mae

Mohan Lin:? Does the Chia g Kai-

Shek's Government not fully support

the territoria’ claims on India made

by the Republic of China even to this

day? 1 sav that the question of recog-

nition of Taiwan does not arise.

oft vy Fred : G AT B TF-
e oy fr o

Shrimati Renu Chakravartty: 1
wouid tell my friend, Shri Madhu
Limaye, that ea~h nation has to be
judged from this point of view, name-
ly. whether, it is in our interest, and
in the def of our freed we
thould recognise a country or not. If
that is the wav, then there is no quos-
tion of recognising Taiwan at all, 1
=ay we are afrid of West Germany
because they give us some mo-sels of
aid. That is why we do not recognise
Fa-t Germany. 1 heard fvom 8 very
high authority that, in spit~ of denials
bv the West German Government.
thes were giving arms to Pakistan
right upto the Ist August, 1965. After
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that also, we know that they have
given arms to Pakistan though they
put forward the excuse of being un-
able to check private trade. We fear
the West German Government so
much that we do not recognise Eait
Germany, which was the first com-
munist country to say that Chiza
committed aggression against India.

We do not underestimate the dan-
gers of the pseudo-revolutionary dog-
ma; of China and its dangers which
hive led to armed attacks as we:l as
propaganda offensive against India.
We are clear that, in spite of all it
1ays, these attacks on y strengthen the
rea tionary forces and add grist to
the mill of the U.S. lobby in India
and give credence to US. policies.
We are one in meeting this attack,
but we shall do so by not strengthen-
ing imperialism or its allies for we
b lieve objectively that the poliries
of the extreme right and of the ex-
treme eft meet at a point The most
d:fficult =tage of the conflict has been
reached, To win peace is sometimes
more difff -ult than winning the war.

{ appreciate the difficulties of
Surdar Swaran Singh. 1 would hke
to siv that he has done a good job
in the United Nations, but I say that
muv-h more has vet to be done. |
would sav that what we have won has
been won with our firmness and by
the friendship that we had in the
word. My friend, Mr, Nath Pai,
mentioned about Yugoslavia. They
are our friends. But let us not forget
there will be moments in history when
we chall even be isolated because we
stand for a principle which should be
defended and protected, ie, India
shal] be free; it shall stick to its
policy of non-alignment and peace.
Therefore, we should not lose heart,

As we to'd the Prime Minister, we
would not like him at this juncture—
when still U.S. arms are being used
against our jawans and when there
has been no expression of regret on
the part of the United States for hav-
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ing permitted those arms to be used
against India—to go to America.

We should also r b that
strings are not always atta.hed in the
1 of an Agr 1 raise this

here because there was a debate re-
garding P.L. 480; if it had been saud
that we were going to iaper off the
P.L. 480 or that we we-c nul going
to depend on it, it would have been
something, but the attitude which was
taken by Shri Subramaniam was very
bad. If you want national unity or
a real approach for the defence of
India, then such an attitude should
not be taken. Lastly, these strings
are not always attached in the clauses
of the Agreement. But they are
there. The United Siates was de-
manding so many commitments from
us. What happened? As soon as Mr.
Pati] went there, everything changed.
We would 'ike to find out what were
the unwritten commitments that were
made because I cannot forget the
statement made by the United States

ator: “You t have some-
thing for nothing.” That i» why 1 s%¥
that, in thi= difficult period when we
have to fight on two fronts—on the
diplomatic front as well as on the mili-
tary front, our jawans facing the
snipping, shooting war (hat is taking
place. . . .

An hon. Member: How  apout

China?

Shrimati Renn Chakravartty: _I'[e
may make his spee"h only on China.

That is why 1 say that it is neces-
sury for us to be clear in our Irmnr.ls
that we shall stick to our policy of
non-alignment, which will be able to
win us friends; otherwise, we shall
go the way of all aligned counll.nes,
the greatest exampie being Pakistan.
We do stand by our policy of stand-
ing for disarmament, and our policy
of standing for peaceful -:a.ex!stenco.
But these are the policies wh}ch are
opposed by the two nations, Chma_anrl
the U.S.A. 1 find that my hon, friend
Shri M. R, Masani is laughing, but I
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student of politics and he should re-
~ member that these two extremes have
~ met on this point namely that they
oppose peacefu co-existence and they
oppose also disarmament and world
peace because they believe in the
theory of brinkmanship. We believe
1n a po. y of non-alignment, and let
s mage that non-a’ignment real, vital
_ and standing on principles, and if we
du so, we are sure to win

Sh imati Renuka Ray (Malda):
Since we .ast met in this House to
discuss international affairs, we have
gone through a very great experience,
and naturally there have been many
shifts in things as we see them. But
that does not apply to fundamen.a
objectives. Our fundamental object.
ives a: enshrined in our policies have
remained indact. Though si.ce the
5th August, when Pakistani soldiers
in disguise, following the Chineen
. technique, attacked India, up to this
dav, so many events have happened
in rapid succession and they have
naturally afferted many of our beliefs,
nevertheless, the fundamenta' objec-
tives have remaiined intact. Many of
the pre-conceived notions that we held
and other notions also have been de-
mo ished during this period of twentv-
two day= and the aftermath that fol-
lowed thereafter. The mettle of our
fighting forces has been shown to be
something about whi~h Pakistan and
her Wesiern friends had predicted
very much otherwise. They had
. thought that one Pakistani was equa’
to three Indians. Todav, the saga of
the capture of the Pakistani Patton
. tanks belonging to America and the
Sabre jets that our airmen had
brought down i3 going to be a record
in historv of the gallant deeds of our
jawans and of our airmen. I <shall
not dwe'l on this subject except to
sav that what has been done on the
military front and the strategv that
our countrv has shown on the military
front is something whi~h we have to
copy on our home front so that we
‘rou'd strengthen our economic base
“accordingly.

a
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The most prominent fact that has
come to light, much to the chagrin
of many of the friends of Pakistan, is
the fa t that this deep design in
Kashmir of a rebel.ion, after infiltra-
tion failed, has failed because the
Kashmiris have proved once and for
a] that they are Indians first and
foremost when Pakistan attacks us.
That has proved and justified our be-
lief and our building up of a secular
State. Whatever may be ip store for-
us in the future, this is something that
is on record, and we shall be stand
by that in a determined manner,

In the moment of danger, the unity
of India has been strikingly demon=-
strated. These are the things which
have disproved many of the conten~
tions heid by others, the most import-
ant contention being that plebiscite
can change things; that has been dis-
proved because Kashmir has had
many e'ections alreadv; even if there
were a plebiscite, there is no question
of its going to Pakistan because it
could not go to Pakistan, since the
rebe'lion for that purpose could not
be incited even though so many ar-
rangements had been made for it with
so mu-h of design.

Therefore, the most important les-
son that the world has 'earnt and the
friends of Pakistan have learnt is that
plebiscite on account of Pakistan’s
insistence is not going to lead to any
results. If that be so, whv do they
still talk of a plebiscite? That is be=
cause there are other things and there
are other interests. There is no doubt
that in this chifting world of interna-
tional politis, there are no perma-
nent friends and ac serma-
nent foes. At the same 1ime,
there have been cerlain mnations
which have stood by us. My other
friends have svoken of them before,
Shri M. R. Masani and Shrimati Renu
Chakravartty have drawn attention
to the fart that rartain neople have
helped us. Shri M. R. Masani had
spoken about Malavsia, and Shrimati
Renu Chakravarttv ahout the U.S.SR.
Both are true. There are also other
nationg su-h as Yogos'av:a ete which
have <tood by us. But there is no.
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doubt that se f-interest is guiding the
interests of certain nations, and more
especlally of those who have been
trying to help Pakistan in the Secu-
rity Council.

Lot us look at things openly today.
The vei, has been torn away from our
eyes and we know exactly where we
are. Perhaps, at one time, be-ause of
the suave diplomacy of the erstwhile
oempire builders of Britaln which doalt
with us, we used to be left gucising
but in the light of the Liuwanl alti-
tude of the Wiison Governmuent and
the Labour Party, even the most re-
‘luctant amongst us need have no ex-
cuse to be kept guessing at al now,
because we know exactly where we
are. We know why a political solu-
‘tion of Kashmir is wanted by them;
we know also that a so-called inde-
pendent Kashmir is wanted by them,
ubout which Lord Attlee's etiemeat
ramg out yesterday. Lord Attlee is
a man for whom I had a deep regard
because he was my tcacher when 1
was in collcge. Even Lord Attlee has
come out and said that a political
settlement and an independent Kash-
mir is wanted. Why do they want an
independent Kashmir? Have not their
po'icles of divide.and-rule been suffi-
cient to create two countries which
are al loggerheads with each other
tolay, which are destroying each
other, and where in twenty-two days
not on'y the blood of brother has
been shed by brother but economic
disaster faces both? 1Is that not a
sufficient for them? Do they want an
independent Kashmir under their
thumb so that their influence which
has dwindled in the whole eastern
sphere could come back again? 1Is that
the real reason behind it? I think we
are justified in claiming that that s
%0, Tt that is so, there can be no
question of a compromise, There Is
no question of a compromise with a
nation of shopkeep as we should
have known. It is a very significant
Ming when we sec that the ecream of
the inte'ligentsia in Britain support-
ing China and the Friends of China
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Association that has been formed. So, -
we know what really affects British
Interests in trade governs her objec’
tives,

1 should say that it would be far
more worth-while for us to consider
what we could do about the trade in-
terests of Britain in this country,
which have increased twice or even
three times since Independence, in its
vo.ume. 1f we want to produce any
effect on Britain, thep it is a question
of taking over jute and tea and oil
and nst m-rely one of ‘eaving the
Commonwealth. What is the point in
leaving the Commonwealth when the
Commonweaith consi-ts of so many
Afro-Asian nations also, when the
C ealth consists of so many
nitions which have been under the
heels of British domination in the past
and which perhaps rap see through
Britain better than many others?

Sir, I would personaily think that
the best thing that we can do is to
see that in the Commonwealth Britain
is downgraded. But I certainly would
appeal to the Government to see and
examine what we can nationa ise. We
have seen how some of the Assam tea
planters have been behaving, we have
seen the treacherous behaviour of
some of these peop e. Surely we are
justified in seeing that they do not
continue to handle trade in this coun-

try.

Then, a great has been talked about
both the USA. and the USSR. by
Shrimati Renu Chakravartty and Shri
Minoo Masani. Listening to them I
felt that there is no proper res isa.
tion as yet of a shift in the interna-
tional world, the more so in the
speech of Shri Minoo Masani who
contradicted himself. Because, first
of all he says that we shtould have
some regiona) or zonil alliances to
help us, and then he savs him-=elf at
a later stage that the US.A and the
two rountries to
reckon with as they are sll-powerfu'.
But he seems to forget that the con-
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ception of the world as communist
and non-communist is no longer exis-
tent iy that shape. It is being biurred.
Things have changed so much and are
changing su very rapidly that I think
in our foreign policy the fundamen-
tals like noa-alignment, on waich our
policy, is based, we should retain.
?he emerging trends as we see now
in the whole world is towards, what
our .eiders had brought forward long
8o, peaceful co-existence, with the
exception of China and ner sateliites
‘amongst whom Pakistan is taking her
P ace.

In regard to what I was saying
about Britain and her manocuvres I
wou d Jike to say one thing and re-
corq it, that we have for iheir langu-
-age, in which I am speaking, for their
culture, for th: great men and women
of that country who have been the
torch-bearers of liberty throughout
the wor.d, for the Mother of Parlii-
ments, for the great and prerious gift
parliamentary system of democracy,
for all thes: we have the greatest re-
gard. But this cannot blind us, this
cannot b: a mitigating - ircumstance
today wmgainst the manner in which
they have b-haved with us at a time
of danger and of erisis,

So far as the U.S A is concerned, I
wonder whit the feelings ol the man
in the street in the U.SA. today Is,
when thev find their Patton tanks and
their Sabre jets, meart fo, use agiinst
communism. being used againit India.
Or is it the fact that the free press
of the home of free enterprise has not
put it across to them so plainly and
thev do not even know? That is one
of the things about which we have to
think. Berouse if it is true that there
is <omn shift todav, some shift in
tneir nali=v. then it i3 surprising that
the talk of strings being attached still
continues. Tn that case, whatever
happens. we in this rountry cannot
possibly acceot anv kind of aid, food
aid or anv other aid, we never have
. done 80 and never will dn 8o from anv
nation whatever is in store for us if
the ald is with ctrings sttv-hed. What
1 have heen fee'ing is that if the
_American press would place the true
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hs.: and true perspective before
them, American public opinion which
has already shown a shift wi.l realise
the truth, though, as always happens,
any public opinion finds its way into
the attitude government only a little
later, and therefove it is noi o appa-
rent in the governmental at.tule yet
How long, I would like to know, are
they going to be guided about this
Indo-Pakistan sub-continent by the
British as to what attitude they should
take.

I do not want to take much more
of the time of the House about this
Indo-Pakistan conflict except to s&ay
that we have learn! one ‘esson which
we should have learnt long ago, thit
wc must leirn to be self-re jiaat. We
must be seif.reliant, and that is the
ery throughout the country today.
Being self-reliant does not moan that
any country today can be isnlited
completely, that in thi= one world any
country can be complete!y se'f-r.liant
in that sense or se'f-sufficient unta it-
self. But it docs mean that in certain
essential things If there is any al-
tempt by anvbody to turn us from
the way of life in which we believe,
then we must have that amount of
sclf-sufficiency to resist it effectively.

1 will now turn to Rhodesia and
speak a few words on it

Mr. Deputy-Speaker:
Member's time is up.

Bhrimati Reauka Ray: Sir. T am
the first speaker from the Congress
Party and I hope you will give me a
few minutes.

One word about this shocking rebel-
lion of the whites in Rhodesit. 1 am
30 glad and 1 congratulate our Min-
ister on the stand that he hasy tiken
about this and on comipg out ovenly
on this matter. But in regird tn the
Wilson Government I am -ho-ked, T
do not understand whe they cou'd not
have taken action and turr~ed out this
government in Rhodesia hefare  the
rebe'lion actua'ly took place  And
whv s it that even todav ther are o
erluctant to us= arme against them te
quell such a rebellion?

The hon.
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~ T think thig is a matter of great im-
portance to the world as a whole that
4ocay if one takes the map, one would
find that there is a deliberate attempt,
it would seem, to have a wide area—
‘Angola, Southern Rhodesia, South-
West Africa, South Africa, Mozam-
bique—an arca whi-h is larger than
India itself, as a place where Aflri-
cans wil] be third-class citizens. There
is Bechuana and, Swaziland and
Basutoland; but these are small areas
which can be easily swa'lowed up. As
regards this deliberate atterapt to have
white supremacy in an area which is
larger than India, surely it is up to the
United Nations, all of us, every coun-
try to stand up agains* 3, and uot
merely must we condemn what is
wrong, but we will have to effec-
tively see that what is wrong dons
not continue and that this deliberate
design does not in fact take shape and
dream of white superma.y i* Rhodesia
and South Africa does n¢t came true.

Now. a gn01 deal has been said
about the Algiers Conference, and I
do nnot want to say much about it.
Qur Fxternal Affairs Minister has to'd
us that the ronsensus of opinion has
been for the inclusion of the U.S.S.R.,
which is something that we have gain=-
ed. But there is no doubt that a good
deal nf nn'itical manceuvre tock place
in Algiers and that we did not come
out sp wonderfully all round. And
one of the reasons is—it is surpris-
ing —the attitude that was fcken up
b+ the T AR. renresentative there
who had heen in India. T cannot un-
derstand it. berause we have not such
close contact with all the material.
Bt it does seem in any case that they
have duag the grave of the Afro-Asian
conference in the future at Algiers.

I come now to a point on which I
have sve'en times without number,
Jona bafore this Indo-Pakistan con-
flirt took nplace, on international
affnirs.  And that is the question of
~nmr pubi it media. 1 have said in
the past, and it has come more than
“nat the l1ack of a proper
mehitaites madia in Tndia has been one
of the causes—it would be an over-
simnlification to say that it is the
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major reason—for a misunderstanding
of india. China as weil as her dis-
cip.e Pakistan have publicity machines
which are wohthy of Gozbbels in the
Hilerian regime. Even to project the
correzt picture of India before the
world we have not got a proper or
adequate media sn far. t is true that
there is greater realisation of this in
the aftermath of this aggression, Of
course I would take some future op-
portunity to dwell on this subject, but
1 have one or two points to make be-
fore I conclude. One of this ig that
in the wor'd of today a publicity
media has to have expertise. We do
not think it necessary; we Lhink truth
wil' triumph in any rase; <0 we sit
back and do not do very much about
handling it The whole publicity
work must be done by different min-
istries not in this unesordinated
fashion but by teamwork. T person-
ally think one ministry, whichever it
is, shou'd be-in charge of all publicity,
whether external or internal, because
even this time so many things have
gone wrong.

As regards our representatives ab-
road, I am not one of tho~e who want
to hold that either those who are ser-
vicemen or those who are in politics
arc better people for it to be there os
ambassadors or in other reoresen-
tative capacities, but T do say this that
those who undertake to represent
India in anv capacity abroad must
have an understanding of our cultu-
ral heritage and also of modern world
trends and must be free of iingoistie
and arrogant attitudes, whi'e fully un=-
derstanding the fundamentals of our
objectives. I will ~onclude with these
words, We are not fighting merely for
teritorial integrity, although our ter-
ritoria) integrity is dear to us. We
fight to preserve and defend our way
of life, a way that draws ils strength
from the diverse streams of Indian
culture. with the rational and scientific
anvroach of the modern age. Tt can-
not be compromised, nor allowed for
a medieval theocratic conception to
draw it back to the dark ages. We
have been fighting to exoang the fron-
tiers of democraey in the world. Has

t946‘ g
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- India transgressed into a sphere which

8 reserved for the so-cailed progres-
#ive nations? Is it that an eastern
nation like us is expected to fol ow in
the wake of those who claim to be
the leaders of the world and under
Whose wing we should rather go in for
guided democracy and its like? How
dare we attempt to set up new fron-
tiers to establish demorracy on social-
ist lines, on the lines of a secuar
state, thus showing the way to the
developing nations of the world?

~ With these words, I would like to
say that I support the policies of the
Government fully. I hope that we
as a nation will be able to continue to
show the same courage and determi-
nation on the home front as our armed
forces have a'ready shown on the bat-
flefield.

Shri G. N. Dixit (Etawah): Events
of importance are happening at the
moment in many parts of the world,
but when the very security of the
eountry is in jeopardy and we are fac-
ing great dangers from Pakistan and
China, it is better and wiser to limit
our consideration to the one aspect
which mostly concerns us. It will pe
wiser also for all of ys and for Gov-
ernment to give more consideration
to the realistic and practical prob-
lems fac'ng us rather than handle
affairs which are not of vital concern
40 us.

Now about Pakistan. I will make
imy submissions against Pakistan’s
¢laim to Kashmir. But as regards
Pakistan, I am happv about one thing,
that we are all of one mind. Tt was
a spectable to witness. Whether it
was the Members of Parliament or it
was the peonle of Ind’a or it wes the
Prime Minister or the other Minis-
ters, there was oneness of mind dur-
ing these few weeks. When there
was undeclared war between Paltis~
tan and India, everyone thought alike.
There weare occasions ~when 1 re~
ceived telephone calls from Lucknow
and other placeg and peon'e were
Loncerned about certain events: they
were hapoy hen 1 to'd them ‘Even
the Primo Minister, every member
of Parilament, is thinking just as

F'

KARTIKA 24,

1887 (SAKA)  Situation (M) 1948
you are thinking’. Everybody was
happy. Everyone in this country:
thought a.ike. There were no two
opinions in the country. I wish
things continue in the same way and
whatever the Government does has
the full support of every citizen of
the country.

When we did thig for the first time,
there was a move from the Opposi-
tion that Parliament must sit all
along till the critical period of the
emergency lasted. This was as a re-
sult of the consensus that was form-
ed m the Central Hall where all
Members considered these prob.ems
ang formed a consensus of opinion.
Whether they were the leaders of the
Opposit on or they were members of
the Congress execut've, whoever met
the Mnister was rep-csenting a con=
sensug which went from the Central
Hal. 7 think when these big prob-'
lems are facing the country even in
the diplomatic war, it will be im~
mens ly helpful if Parilament conti-
nues in session all along and this
consensus continueg to help Govern-
ment in formulating their policies,
because really speaking. we are fac-
ing a bigger menace now. When the
danger of war faced us. it was for
the armvy to handle it; now it is only
for the Ministers or a few people to
hand’e the difficulties facing wus.'
Therefore, the entire body of Parlia-
ment must be availabla for assis-
tance to Government to handle this
dip'omatic war.

So far ag Pakistan is concerned,
what ig the problem? It is not that
the problem of Kashmir is a brake
or wall petween India and Pakistan. '
For thesa 35 years, I have been decp
in po'itics. Really speaking, it js a
contest between Quaid-e-Azam
Mohammed Ali Jinnah and Mahatma .
Gandhi. Tt ig because those in autho-
rity in Pakistan think in terms of
Quaid-e-Azam Mochammed Ali Jin-
nah’y theory that this situation con-
tinues. Unless the leadership im ~
Pakistan changes unless the Govern-
ment in Pakistan changes and there
is ‘acceptance of the concept of the
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secular state, there is going to be no
peace between India and Pakistan.
The Government will be in error in
think ng that if the question of
Kashmir will be solved or any other
question between the two countries
will be solved, there would be an
alliance between India and Pakistan.

May I tell you now about Kashmir?
When I heasd some members speak-
ing in this House or ta.king outs'de
about this matter, 1 wag wonder-
struck. So far as Kashmir ig con-
cerncd, the Qquestion was decided
once for all in 1948 when the Instru-
ment o! Accession was accepted and
signed by Lord Mountbaticn and the
then Maharaja, Hari Singh. The re-
sult wag that the entire Staje of
Jammu and Kashmir passeq to India
and b-came an integral part of it
Therefore, to think that the part that
is occupied today by India 1z India's
and the part that is occupied by
Pakistan is Pakistan's is an absolu-
tely wrong proposition. It will be
wea'tening our case vis-a-vig Kash-
mir which is in the de facto posses-
sion of India. 1t there is anvthing
India's, it is the whole Jammu and
Kashmir which once upon a time
the Maharaja owned or Tued
Therefore, India must ¢'earify its posi-
tion, declare its mind gnd make its
strong, righful, legal and con-titutional
claim to that parti of the State which
is Pakistan-occupied, which iz en-
tizely the de jure territory of India
and must be vacated by Pak'stan.

The on'y point was that in those
circumstances, our great leader, Pan-
ditji, expressed a politica] wish and
that political wish wag as regardg a
plebiscite or just assessing the will
of the people. Now that expression
of good intention was utilised by
Pakistan or the Security Council or
those who supported Pakistan, Now
all that has wanished into thip air.
It i3 the time factor which is im-
portant, the convenine of the Cons-
utuent Assembly and the Constitu=
ent Assembly of Kashmir passing the
Constitution therein recording a clause
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indicating that Kashmir is irrevoca-
bly accedes to India, making it alse
clear therein that that c.ause is un-
amendable, There.ore, Kashmir
stands acceded to India even by the
will of the people, the will of the
people expressed in the Conslituent
Assembly o. Kashmir which framed
itg Const.tution just ag the Constitu-
tion of Inda was framed by the
Congtituent  Assemb.y of India
Therefoie, no qucstion arises pow
even of the will of the people br a
plebiscite. Bo, the entire cage was
very well p.aced by our representa-
tives in the Security Counecil, and I
very much relished the thorough
statement made by the Minister
Withoyt Portfo io of Kasimir. All
the historical facty of the Kashmir
case were placed, but, as Shri Chagle
very well said in this House, the
people in the Security Council do not
decide things on account of their
truth or on the principle of Satyam
eva jayate, they decide according to
the exigencies of the situation oy in
the intercsts of their  particular
nations, So, it is for us to assert our
right, ag we asserted during these
two or three months, to the whole of
Kashmir.

So far as Pakitsan is concerned,
unlegs public opinion in Pakistan
changes. unless circumstances in East
Pakistan and Pakhtoon‘stan change,
there ig no possibility of dictatorship
vanishing f-om Pakistan, and unless
dictatorsh'm  vanishes there is no
chance of India and Pakistan getting
friend'v. 8Sn it i3 essential and
necessary that this Government must
sunport in 'l the movement of
Pakhtoonistan, that we shou'd grasp
the hanq of friendship of Khan
Abdul Ghaffar Khan o» whom in
1928 or 1930 Gandhili bestowed the
great designations of Frontier Gandhli
and Bad<hah Khan.  Gandhijj gave
him his word of honour that when
they were in d'flculty Indla would
come to their resrne. pnd so Indla
must stand by Pakhtoonistan.

Simila-lv. the people nf East Ben-
gal do not want to remain in Pakis-
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y that We sav that if some-

West Pakistan, those gictators and
autocrats. As democrals, we must
‘suppbl't those who want democracy
Jn East Bengal. 1 think i1 ix but
proper for us to formulate sucii
policy.

I heard the two great parliamenta-
rians, one represeniing the Swalan-
tra Party and the other representing
the Communist Party. Both of them
had something to say about India, but
I do not agree with my hon, triend
that neither of them said anything
for India. There was some part
truth in both the statements. We all
acknowledge with gratitude the sup-
port that has been given by Soviet
Russia to us, and the Government has
been very right in grasping theis
hand of friendship. A friend in need
is a frineq indecd. 1f Russia is a
friend In times of need, w, must
scknowledge its friendship, and I
think it was not proper on the part
of Shri Masani to have left that point
aside, because it iy not proper or
gond diplomacy not to recognise a
friend who has stood by you. We
must he grateful to Soviet Russia,
because 1 have not heard anybody
here or outside questioning their
friendship I am not a communist, 1
am ag much an anti-commun *t as
Shri Masani is, and I stang by my
leader Mahatma Gandhi. T hetieve in
every word that he said. It was
under his leadersh’'p that » enuried
imorisonment six times in the freedom
movement. So | am not a rommu-
nist, but if a communist country i
good to this countsv, we shoul!' stand
b it Onre a country hes done a
#0od thing bv us. we shou'd h-
friendlv with that country. Let us
have a reputation in te whule world
that we stand bv anv eoun'rv that
stands by us. Malavsia Pae «tnod hv
us. and we stoog by Ma'awvsin This
was 5 good act. Ir we carrv an this
wav stand'ng bv our friends, we will
have s lot of friends.

Ou- policy hag to be practical and
realistic in this crigia ris-a-ris China
and Pakistan. We need not venture
Into  the affairy of other It in not

body hes not been friendly to us, we
are an_enemy of thai country, That
will b® a wrong policy. It wil be a
Re policy to declacy cur friends,
and wrong o declare our enem es
Let us take whatever little we can takg
feo+ those who are not our npno-
nentg in this world, Let ug t-y to con=
vert the will of the whole world im
ou: favour. This will not do that
because one country hrg done us
wrong, we become the enemy of that
country. That will bLe a wrong
policy. The correct policy will be te
win vver the whole world, to be true
fricnds of those who have been gur
friends in nced ang tu try to win
over the rest of the woild.

There is an amendment by the
great D, Aney One part of it struck
me. | have been talking to and
hearinz people, all intcllectuals, whe
say that things are nol as we desire
them to be in the international fleld
We read in the papers and we hear
also stutements from people whe
Come from foreign countries that the
opin on in those countricy which we
assume to be very friendly is noy m
good 8; we desire it 10 be. There-
fore, niuch js needed to be done by
nu Government outside. This s
point which hes to be cons‘dered hy
th m in a practical and realistic man-
ner. 1 might give you pne Instince

Just mow Shrimati Renu Chakra~
vartty said that there was the Ottawa
Con'e-ence and that she went there
There was gnother Member who wens
to that conference. | will not name
the Member nor give the sex of that
M-mher When we &rfe asking that
M mhe- ahout that rconference, the
Member said that every one was talk-
ine ahout g plebiscite there, that the
will of the peop'e in Kashmir mums
he known Then we osked the Mem~
bore “What did you go™", and the
ren'v wag: “What can we sav we do
nok knmow anvthing” | asked: “Did
vou not know all these hapoen‘ngs,
did von not read the speech made by
the Minister withouwt Port®olin of
Kathmir®™, and the rerly was, “T had
asked for the brief, it was not sent,
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what could I do?". Tt this is the
positon, if the Membeis are sent

from here without brieling without
study, it is no pooq sending de'eva-

tions outside. Anyone who goes
from hers oulside must go fully
briefed. When | hearq that Member,

®* was gnt alone, there were about ten
Members sitting in the Committee.
There may be other instances,

"5 7w v suwu (gam)
T AT ATH XA |

Shri G. N. Dixit: I
the same.

will not give

So far ag Kashmur g concerned, 1
was paid gquiie  sufficiently by the
Government of India to act as the
Prosecution Counsel jn  Kashmir
consp racy case, I know sufficiently
we'l about Kashmir, and so the other
Members askrd me: “whv dd wvou
not brief this Member?" 1 said,
“This Member never cam: to me,
otherwise | would have briefeg this
Member fully. 1 am prepared to
work honorary now to krief anvbody
who wants to b~ briefed on the ques-
tion o' Kashmir"” Let that Memher
come to me.

So, my submission about these dele-
gations js ths, You may send any-
body vou want to send, but alter full
education and briefing. 1 am prepar-

ed tn brie! him in the matter of
Kashmir,

An hom. Member: Not the External
Affairs Ministry?

Shrl G. N. Dixit: I am also offer-
ing my services.

An hon, Member: You do not want
to go?

Bhrl G. N. Dixit: There are others
who want to go, [ do nct want to go.

There is a lot of tulent in this
oug: — I am nop taking of the
Opposition, but of the Congress. Let
the Government use those talents and
send only those peoolt who know
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their job well, who can study, who
can speak. Do not seni pcope be-
cause they have been clamouring to
go, becaus they approach you to go.
Dr. Aney has raised this point in h's
amendment, and 1 think the External
Affairs Minister, his Deputies and the
Prime Minister should pive due con=
sideration to that part ol the amend-
ment,

15 hrs.

I wi.l finish by saying a few words
about China. I will take hardly
three or fou: minutes, if you permit
me. So far as the other enemy Ch na
is concerned, conditicrns there aso
have come to subsist. Just as | say
that it is not possible to be friendiy
with Pakistan unless a man like Khan
Abdu, Ghaffar Khan crmes to repre=-
sent Paxistan, some men of his type
must be in position 17 China. Or
else, it iz a question of ideology; we
should become communists which we
are not going to berome because if
we do go our entire heritage of 5000
years wi'l pe lost and we will be un=
true to the father ! the nation,
Gandhiji. That, we cannot go. Or,
we shou d become tuielage to China
That also we cannot A mighty
nation like India cannot do so.
Th-refore. things have come to stay.
I agree with my [riendg who sav that
Pakistan i; not the biz menace; the
b'geer menace is China. For China
we have to prepare the who'e nation.
It is not a queston of some indivi-
dual or a litte army The whole of
Ching will fight sgainst the wholr of
India. Therefore, the prevaration
hag to be on a much mightier scale.

1 think It is not a matter for the
External Affairg Ministry. Th's is a
matter fo- the entire cabinet {g con-
sider Let every Mw~mber of Parlia-
ment h~ utiised for that preparation.
Let evervbody whose eervices are
avai'sb's be utilised for that prepara-
tion and let it be a rcvolutionary
preparation as there was the prepara-
tion for the 1942 movement, Let
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Wbere be non-official lesdership oreat-

&d and let there be mass-scale prepa-

‘ﬂﬁﬂn. That is all I have to submit,
Ir.

Bhrl A. C. Goba (Barasat): Mr.
Deputy-Speaker, after some months
This Parliament has got an oppor-
tunity of discussing the foreign policy
ss such; and during this period there
bave been discussions on specific
dmues in the foreign policy particu-
larly on the two pacts, Kutch agree-
went and the Security Council reso-
fution for a cease-fire. It is realised
by everybody that India is now pas-

sing through a very difficult time,
perthaps  the most dufficult time
since Independence. Internal food
position and other things are wvery

diffirult and our external position is
very difficult. Our territorial Inte-
grity was menaced.

ot wew W wwTa ;. TOITH

g, AmyrqrEr YA Y mEA
% ooty it 3 -
Mr. Denutv-Sneaker: The Rall |y

Being rung—Now there is quorum.

Shrl A. C. Guba; In August last we
were faced with the prublem of de-
fending our integrity and sovercignty.
Pakistan has been repeatedly invad-
ing our territories and last time in
August she sent a number of in.ltra-
tors intg Kashmir on the plea that
there was a rebellion jn Kashmir by
the people of Kashmir and the insur-
gents of o cupied Kashm'r boing hair
fellow brothers went to def nd or n
support of the people of Kashmir, for
their right of s-1f-determination.
everybody knows too well that there
was nothing lik+ 8 rebel'ion gr poli-
tical unrest in Kashmir, We have n t
yet b-en able tg convinc~ the wor'd
ahart the justness ~f our -ause ‘n
Kashmir. I d+ not know how
far our publicity and the Ex-
ternal  Affairs Ministry are r-s-
ponsible for that but the position
i tha we have not bheen able to
eonvince the wor'd oninion on the
rightnese nf anur ~emme.
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Kashmir acceded to India sccord-
ing to an passed by the Parlia-
ment of Great Britgin and it was le-
guily valid. Not only that. The acces-
sion of Kashmir to India was ratified
by a duly elected Constituent Assem-
bly and that is further ratified by two
subsequent general elections bas~d
on adult suffrage. It a very cardinal
factor which we have to tell the peo=
ple repeatedly so that the entire
world should know that Kashmir is
not a colony of India, is not under the
subjugation of Indis, is not undcr mi-
litary occupation of India but it is &
willing partner of the Indian Federa-
tion.

We should realise that India
marted her political carcer with this
great handicap of partition ard its
consequent result, the creation of
Pakistan. Pakistan had th- blessings
of the Anglo-American powers. Some-
how they made a wrong assessment
of world at-at gy and they thought it
fit to create Pakist'n as a sour-e of
permanent irr'tation and prrmanent
friction with India so that Tndis may
nnt dsvelon intc a s‘rone military or
economic power and ~ur  att-ntln
m-¥ h~ divert~d 15 ml'tary a®a'rs T
shou'd say that cur Initial  riat-Yke
wae that wa did not realiss the full
tmnllcation of +tha rcrestion of Pa'riye
tan a~d consevuently we did ~nt take
stetm to coun‘era~t thos. imnli-a‘‘rmms
o- fex'ens

Pakistan faithful to her creators
has been going arcording to thelr
designs and since itg creition has al-
ways b en creating trouble for India
repeatedly. On thres ocracions she
made open aggression on India. Inve-
ded Indian territory but besd's that
thcre have bren frictio-s going on,
and new an{ new territory w s b ing
claimed by Pakistan. On our sid~ we
have always taken only a dof nsive
aititud~, whi~h was not nuit- he'-ful
for us. Just at present nn ‘he enz'ern
bord-rs botwern Fast Pakist~-n ~~d
West Bengal and  Aseam n-ohahbly
fighting Is g-'ng on and we have re-
pret-dly renuls~d those Intruders a~d
inflic'ed som- casniltles on them hat
the fa~t remains th-t A largs number
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of our populauon have suffered in
Propeciy auu s poysically, thew
bouses had been burnt, their pro-

perty had been looted, catile had been
taken away. This sort of things
shuuld nut be to.erated. There was a
qu.stion why this fighung should al-
ways b on our soil, why we should
take only defensive acuon and swop
only at driving out the intruders and
not cariy on the pursuit of the intru-
ders by our army nto their land, The
government and rhe people have an
obligation to those persons living in
the border. 1 appeal to this povern-
ment to look into this. There is fight-
ing going on in twg districts of West
Benga', 24 Parganas and Nadia. The
reports in the newspapers show that
a largz number of people have be-
come hovseless and shelt-rless in
this winter. Their houses had been
burnt and sta~ding crops looted. This
is the time for harvest. We should
have tak-n care of these things.

A.other duticuliyy of India js the
very size and geograpaical position
of india. India 18 swrounded by
some small countrics except China.
Those countries, I think, will surcly
rem. mber the expansion and re-
member the imperialism which was
based in India and which ruled over
them. Pakistan has been continuously
harp.ng on this aspect and warning
our neighbours to b>ware of .ndia.
It was, brcause of the Indian Empire,
that England developed the idea of
an ambitious Empire which extended
up to Singapore in the east, Aden in
the west, Tibet in the north and up
to Ceylon in the south, down to the
Indian ocean. So, those countries, I
think, can rightly be afraid of a
mightly and powerfu] India develop-
ing at present. We shall have to
sounteract the Pakistani propaganda
of evolving Indian imperialism, make
them belleve in the peaceful mission
of India and that India is not an im-
-perialist country, that India does not
like to conquer any country or any
territory. ‘Lhat in the task which our
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Migg.ons in these neighbouring coun-
iries snould r.peatedly carry out and
they shousa tell the other
and p.oject pur real attiiude on their
minds, su Laat they may be .on-
vinced of the peaccful mission of the
Government ot India; if we do s0,
then they need not be afraid ¢t our
becoming a powerful nation in tost
sense.

The third handicap for India »
China. There also I think we commit-
ted a mistake, We took Chinese friend-
ship for granteq and we surrendered
Tibet tg Chinese imperialism. Thal
was the fatal mistake whi h we com-
mitted. We should not have done
that, but now that has been done, it
is very difficult to undo that wrong
which has been done. to the pol'tics
of India. And as long as China conti-
nueg as a powerful nation, she will
always be a gource of threat and
menice to Indian integrity: she ran
hardly be a friendly country. Chinm
must surely remember her past dave
of Chinese imperialism e-t ndng
from the Urals to th~ Pacifi~ and f om
the Arctic down to the Tndian Meean
She is still dreaming of that. We
should remember that a rovntry may
change itz idenlowieg  Francn  wag
once g monarchy and thep it became
a republic. Russ.a was a mona chy
and now it has become g socia.is. re-
public. But the foreign poi.y of
Russia is still as was dictatrd by
Peter the Great. His .dea was to have
an outlet to the North S.a, and to
Vladivostok as an outl:t in the Paci=-
fic Ocean and an outlet in the Black
Sea and that idra is even now a do=
minating factor in Russian foreign
policy. They will not abandon this
national interest because they have
become a soclalist or @ communist
country,

We should realise that there is no
permanent friendship in inter-
national politics. A country mav be
friend'y towards us because of some
consideration which would be benefi-
clal to it, France and Britain were

COUnLr.en .
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encmues for centuries together, but
as soon a8 the German military
mena.e came, the (wo countries be-
came Iriends. And not only that;
they also diew Russia towards which
bi..aul Misv was wvre of 1uSs SUsPl-
Cluus and nosule 4nd what formea the
Wipie alléuce 10 ugut Germany. So,
i 42 AUWAYS un & pragmatic pasis, on
‘A reaustic basis, tnat internauonal
aluaices are made and not on the
basis vl auy idevivgy Or any perma-
neut tnecry. We should have kept
this in mind.

Indon.s.a, if she has to be grateful
to any one or auy country for her in-
dependence, ougnt to be grateiul Lo
Pandii Jawaharial WNehru and to
India. But even in the lifeume of
Jawaharlal Nehru what is the attitude
that Mr, Soekarno showed to India
and to Nehru He was not at all
friendly to us even in the lifetime of
Jawaharlal Nehru, because Indonesia
has doveloped certain other aspira-
tions which are in conflict with her
fri.nship with Inda There also, 1
think, we have committed one mis-
take. We ted the Ind i
claim to West Irian to which Indone-
sia has reilly no claim, either on
ground: of geog aphy or on race or
on languige or on culture. The on'y
factor i3 that at one time both Indo-
n~s'a and West Irian were undcr
Dutch rule. The real position is that
West Irian should have be-n amalga-
mated with the other portion of
Papuan  Island, and put under the
mandate of the UNO to be developed
@s an a'itvnomous countrv. The whaole
ot Papuan “sland should be devrloped
into a nation: it is as big as if Aot hig-
ge- than France

These are the factors which we
should realise in our relationship with
other countries and in condu-ting our
international co-operation and rela-

tionships.

The Indian citizens residing in the
United Kingdom or in the USA or
Germany very often write to us that
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our publicity has been very insipid
and meek and not at all asseruve;
whereas Pakistan's publicity has al-

ways been rtive and conspicuous,
our publicity has not been conspicu-
ous.

Shri Hanumanthalya (Bangalore
City): We ore sending mere officiale.

Shri A. C. Guba: I have written 1o
some of them that Pakistan's publicity
is based on untruth and vicious ideo-
logy so that they can afford to be
conspicuous and aggressive, jusl us
Hitler's publicity was  conspicuous
and agg-essive, and not Lhe publicity
of other countries. But it is not &
question of my replying to fiose few
individuals, I think that in spite of
the fact that our international politics
is based on cerain ideoiogivs and cer-
tain principles, and not on mervenary
consideration we can make our publi-
city more effe tive abroad. We should
r ber that repeated’'y, year after
year, there has been criticlsm about
external publicity of the Government
of India, and there has hardly been
any improvemsnt. I hope under the
pressure of the present rircumsiances,
the present difficult situation, there
wonld be a review of our external
publicity 0 as to sre that our point
of view is being rightly projected to
the foreign countries.

Mr. Deputy-Speaker: The hon.

Member's time is up.

Shri A. C. Guha: 1 will take only
flve minules more, Sir. While China
is becoming & menace to India, ano-
ther new factor is thut China's influ-
ence gbroad has been gong down. The
Algerian Conference is an indicatiom
of that Like &8 moody prevish child
that cannot have its own terma in the
play and then breaking the doll,
China has broken the A'gerian Confe-
rence but the real thing is thot she
has lost her point on the Algerian
Conferen-e which means she is loving
her position in the entire continent of
Africa. In Indonesia also she s los-
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ing her position,  But I do not expect
wur Government can achieve much in
indonesia. It is still too bitter a pill,
and I do not think the Government
of India can do anything. Rather, we
should even now leave Indonesia alone.

-But I think Africa is now an emerg-
g force in the world; and India
should take particular note of that.
One of the points of the Chinese con-
test is that India wanted to take the
Jeadership of the developing countries.
At least China thought like that—that
India would become the leader of
Asia” and Africa; and that was the
reason for her allergy towards India
and for her aggressive attitude to-
wards India, We should also re-
member angd realise the importance of
Africa. Since the last Juarter of
the 1ast century, Africa has been
subject to exploitation of the Euro-
pean nations and I think history will
ane day relate the horrors of that ex-
ploitation. What was known as the
gcramble or rather tha rap: of Africa
atarted nearabout 1870s, or the last
quarter of the last century. Africa
is even now smarting under a sense
of humiliation that was inflicted on
it by the partion of the continent of
Africa according to the choice of
the different nations. The Berlin
Conference in 1884-1885 was conven-
ed to decide the partition of Africa
according to the convenience of the
European nat‘ons, but they paid no
cons'deration to the African people.
¥ondia can now play a big role in the
African continent, and I think Tndia
will direct her attention to this deve-
foping country.

Another country I would like to
wnention is Latin America. That a'so
has been neglected all over the world,
but it has a potentiality, and it is not
oanly sending its members to the UNO
but it possesses big economi~ resour-
wes. She can supply a number of raw
wmaterials to us. We can develop outr
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trade both in Africa and in the Latim
American continent. The Latin Ame-
rican nations belong to that continent
We have not paid due attention te
that aspect of the matter. [ think
people with understanding  shouldl
be sent to Latin America and
Africa, particularly the non-Arab
African countries. The Arab Africam
countries have their own allegiances
and are conscious of their own inte-
rests; and they have not been subject-
ed to so much exploitation and humi-
liation as the non-Arab Africa. Slave
trade and the rape of Africa are a slur
on human history and the whvuic of
Africa is suffering from that humlia=
tion. We should pay our attention te
that.

Shri U. M. Trivedi (Mandsaur):
Sir, for the last so many years, we
have frameq our policy not according
to the nceds of our nation, but ac-
cording to what encomiums can be
showered upon us by the foreigners.
We have always thought, what will
the Arabs or America or Britain ar
the African countries think about us?
These are the considerations whick
have decided our policy. It is high
time we changed this policy.

For once at least we made up our
mind that we must fight Pakistan and
meet the aggression. It was the first
time that we stood firm and spoke
the mind of the nation. And read the
result. The country has showered
encomiums upon you. Let others
talk what they like. The country is
pleased with your action. Why not
similarly follow a policy by whick
your actions ecan be appre-iat-d by
the country itself and not by others?
It is high time that we come down te
this brasstack that you reruire the
country’s patting on your back and
nobody else’s.
iﬁ’

asn

o 77 W Will e Ao,
What is required is what our country
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thinks about us. Once we hake up
our mind on that, our po'icy will be
clear cut. Unfortunately, so far we
‘have not dome it.

What is the analysis of the action
you have taken against  Pakistan?
Everyone praises yow The whole
speech of the Foreign Minister today
is concentrated on the Kashmir issue.
Cast your eyes and lend your ears all
over. Is there a single child on our
goil which says Kashmir is not an
integral part of India? Barring, of
course, soime persons in the Swatan-
tra Party, everybody thinks Kashmir
jg an Integral part of India and it
mus¢ remain so.

Shri J. B. Eripalani: Are you sure?

Shri U. M. Trivedl: Wherever W€
have gone at Haji Pir and Uri, we
are not going to EO back from that
position, because Kashmir is ours and
our land was taken away. We will
remain there and not give it up.
Acharya Kripalani says, are you sure
- about it? Let me say once again that
this nation is determined, that  the
government will have to accept this
dictate from the pation that it has got
to remain firm on this question and
cannot go back.

From whom do we want this certi-
ficate on Kashmir? Do we want it
from those who have their stakes
there or have we decided for aurselvgs
that thig shall be our policy? How 18
it that we are keeping quict wdny
having entered into the match, giving
breathing time to the pailwan, the
wrestler, so that he may be U_mli-
equipped and attack us? How 1% it
that we have alloweq Pakistan to
capture 11 police posts out of 13 in
Jaisa'mer district after 20th Septem-
ber? You have kept gquiet, not dec-
Jaring it to the country at large. I
have recently returned from .Todt?pur
and I wag surprised when every villa-
ger told me that 11 out of 13 of our
police posts aTe still in the hands of
Pakistanis and we have not dislodged
you
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waiting? Are we wall sOmE,
body to tell to capttl‘:l:ﬂ:m 1
posts back? y are you afrald that
the UN will call us an  aggressor?
The UN had not the guts to call Pak-
istan the aggreasor. Aggressor it im.
aggressor it was and the world at
large knows that. Yet, we heve kept
qulet It is most surprising. Why
should we not take advantage of ma-
ture which is helping us? Snowfabs
have started and passes have been
closed No China can come to the res-
cue. No Pakistanl army can march
across Gilgit and Hunza. How is It
we are pot attacking and teaching =
lesson to Pakistan? Are you walting
to get a certificate from the UN? We de
not want any certificate from the UN.
:: this v;nrld. it is fait accompli whish
ys and we must a
fai¢ aecompli, coomplish e

ﬁ:llrl Bade: But there is the cease.

Shri U. M. Trivedi: What is thie
cease-fire? You must Jearn diplo-
macy from the British. The average
anlishmnn is very honest where his
individual interests are concerned
But no nation is so dishonest as 1hr
British where their national interests
are concerned. When our national in-
terests are concerned, we want Ww
}em:h philosophy. It is of no use, It
is the material aspect which we hawe
in view which must determine owr
policy. What has this short war of
20 days taught us?

1527 hrs.

[SrimaATT Reny CHARRAVARTY  in
the Chair )
We have been able to see who ure
our friends and who our enemies. We
have tried our level best to plemse
some people. We have gone out of
our way and degraded oursslves. Jt
is a ghame to our seculariem when we
decide that we will send only peopie
of a particular faith as ambassaders
to particular countries, so that thowe
countrieg may be plossed. What fer”
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[Shri U. M. Trivedi]
Just to placate them? We sent out
Mr, Menon and Dr. Zakir Hussain.
What statement did they make? Des-
truction of Israell Was it our busi-
ness? How could it lie in our mouth
to tak of destruction of a nation?
Last Priday, our Foreign Minister
made a statement about Rhodesia—a
fine and beautiful statement, full of
platitudes. But why did this not
occur to you when you were talking
about Israel, Taiwan or Korea ang it
occurs to you only when the guestion
of Rhodesia ig raised? Are you
suffering from some sort of ‘ism’' which
is dictating to you that you talk in
thia language? There must be an en-
tirely different alignment of our poliry.
which should suit our national in-
terests and nobody else’s. Our coun-
iry first and our country last should
be the motto of the dictates of our
foreign policy. It really sets me
thinking why it is that we are acting
like this.

Shri J. M, Kripalani (Amroha):
Do not think, act.
Shri U. M. Trivedi: That is what

1 want that they should act, but they
do not act and they go on thinking.
In the morning, when the Minister of
External Affairs, Shri Swaran Singh,
was speaking, I thought he was carry-
ing out his thoughts in action. But
he has confined that only to Pakistan.
After carrying on so long, this con-
finement only to Pakistan ig no good.
The question to be determined is this.
1t is pot only Pakistan with which we
are to deal. We have to deal with
the whole world, the big society in
which we are placed. Therefore, we
have to think in those terms.

Who were our friends? Jordan,
that small country with a population
of 20 lakhs had the audacity to tell
us that it will side with Pakistan
{Interruption). And, we supported it
to this extent saylng that if Israel
was going to check the water of Jor-
dan, which they wanted to build up,
we will go to their rescue. What busi-
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ness had we to do that? Did we
want to starve Israel? Who are we to
decide that? Why should we go to
the rescue of Jordan? With what
cheeks did they say that they will side
with Pakistan? Take Turkey., What
kind of a friend is Turkey? Take
Iran. Again, what kind of friend
All the time we go on placating
Turkey and Iran. What did our great
Nasser do, for whom we gent a special
messenger, a special envoy throu<h
our ex defence minister. What did
he bring, laddoos? He got nothing.

Shri Hanumanthalya: He is not s#
bad.

Shri U. M. Trivedi: H: is not so
bad, we are all bad. The whole diffi-
culty is....

Harish Chandra Mather
Trivedis want only laddoos.

Shri
(Jalore):

Shri U. M. Trivedl: Qur diplomacy
has failed in this respect that unfor-

tunately we have not beep able o’

make any mark on any of the nations
with our wants, with what we need

and we go on begging.

In this world, nobody bows to yom
unless you have strength. Fortunate-
ly for us, for the first time in our
history during the last 18 year:. we
were strong and we were able ‘o meed
the menace of Pakistan.

An hon. Member:
10477

Shri U. M. Trivell: We are losing
that opportunity that God has gives
us by our lethargy angd inactivity. We
cannot remain inactive now (Inter-
ruption). It may be, I should say,
perverse inactivity, but inactivity it
is.

What aboul

We are paying a heavy price for
our illogical and blundering attitude
towards Tibet. We are again going
to reap the same thing by our attitude
towards Korea. We want to help
China to come into the United Na-
tions. An out-caste is an out-caste.

¥
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Why are we going to take up cudgels
for the country whose hands are full
of blood of their own men? We have
not done that. We are pot birds of
the same feather. Why zhould we
g0 and take up their cause? ‘lhis
policy of “Hindi Chini bhai bhai” has
ruined us. 1f you want to make
*bhai* with anvone, make that bhai-
ghip, that friendship, that brotherhood

with thuse who think in the same
terms as you think.

Shri Hanumanthalys: Who are
they?

Bhri U, M. Trivedi: Nationalist

China is there. Why don't you s'art
talking with them if you have to talk?
Why do you extend your hand to the
goondas?

Shri J. B. Kripalani: International
goondas, do not say goondas.

Shri U. M. Trivedi: All right, in-
ternational goondas

Again, 1 should say that we have
blundered in our attitude to this so-

:alled United Arab Republic. Where
doeg it exist? I do not know. I
over

looked at the map over and
again. Where does il exist? It exists
only in India, nowhere else this Uni-
ted Arab Republic  exists. In our
mind we have got some sori of men-
tal picture of the UAR A thing
which does not exist we want to
create. How can we create that?

Even Cyprus could talk honestly
sbout us. Malaysia, a very small and
new nation could talk about us with
friendship. We could have had other
nations to talk about us. But we,
the big brother, we who could exer-
cise influence upon the whole world.
we fell foul of the goodwill we had
created in this world by being _afrlid
of small nations. Brave Brave is that
nation of Israel which with only 20
lakhs of peovle could stand against 7
erores of Arabs and we with 45 crore;
1 tand against § crores or
sty . they? Are they

crores. Who are :
really 7 crores? We miscalculated.
We went on 8dding figures without
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knowing the real position. We went
to the rescue of Algiers. We went on
talking of Ta!\‘ers. We thought of
Vietnam We thought of Korea. Bub
we lost sight of Tibe!. We did not
speake of Tibel. We were helpful to
Algeria. What business had we to
talk about Algeria? What kind of a
friend is it? .1 drove you out. It
did not hold the conference fur which
you sent your delegation twice. It
insulted you. Pefore anybody else,
we were the first to go, we were the
first to rush and wait therr. What
for? We suffered the ignominv. With
wire pulling what China coud do
from a distance we could not do even
though we were near and we were
driven out.

What has happened with  France
who lost her hoid in Algeria? France
is the one country which is consis-
tently opposing our country.

An hon. Member: Mrs. Pandit will
change that.

Shri U. M. Trivedi: She has con-
sistently been opposing us and we
have not been bold enough to stand
up to it. How long are we going to
remain blind to our natioal demads?
1 shuld sav, we must opén our eyes.
It is time for us to open our eyes and
to study the situation as it stands im
the world. We cannot keep our eyes
closed. We require certain things.
We cannot get those things. We have
got cerlain problems. You are alking
of PL. 480. You are talking of the
Commonwea'th. These are problems
which in times to come we will study.
But off-hand vou cannot sav get out
of the Commonwealth. What for?
Why should we get out of the Com-
monwealth? What Is the Common-
wealth? How many of us have stu-
died as to what is Commonwealth?
Whv not drive out the British from
the Commonwealth? Have you got
the guts to do that? But we simply
take up the attltude tha if we close
our eves evervthing is all right. We
eannot elose our eves to the facts that
are there.
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Why is it that Pakistani propaganda
succeeds and not ours? Who is res-
ponsib e for 1t? Have you once gone
to your High Commissioner's office
iy UK.? Have you seen the atlituae
of tne High Commissioners? Do you
Ind that your High Commissioners
mix with anybody or they are still
under the impression that they are
the representatives of His Majesty
or Her Majesty? Do they try to
fraternise with everyone? The Depu-
ty High Commissioner's wife, I am
told, behaves in such a manner as if
she is a big snob and she is every-
thing. Have you studied this aspect
of the matter? If not, please see
what is going on in your High Com-
missioner's offices. Elsewhere also it
is the same picture. We have great
regard for Canada. I have personally
seen that Canada has great regard for
us. Australia has similar regard for
us, New Zealang has great regard
for us. But see how your High Com-
missioners, how your ambassadors
behave, 1 have becn telling you over
and over again that some change in
their attitude is necessary. 1  have
heard with my own ears ICS officers
who opted for Foreign servive giving
their reasons for opting to the Foreign
Service. They do not want to bow
down to ha'f-penny two-penny peo-
ple. And who are the half-penny
two-penny fellows? You and I,
the representatives of the people.
These officers have no idea of
the culture of the country, our ancient
heritage, of the development of the
country. One of our officers recently
explained at the French Embassy that
Shri Vatsayana a modern man of lite-
rature was the author of Kama Sutra.

Therefore, it is necessary to change
the whole aspect. The whole inter-

national situation has to be taken
intg consideration,. We know the
international situation at it s

‘We have got difficu’tles. 1 do not say
that we have no difficulties. But you
bhave got to reform your ways and
reach the mass of the people. learn
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cide your policy. The policy must be
framed ac.ording to the needs and
dictates of the nation. We are not
concerned with the policies of USA,
USSR or UAR. We are concerned
with our own try and its peopl
and their welfare. It is this country
which determines what should be the
criterion for deciding our foreign po-
licy. We need not be enamoured of
getting certificates from other coun-
tries. Certificates are not necessary
for us. It is the nation that decides
what policy we should follow.

Why is it that the United States
and the United Kingdom have takem
up attitudes against us? Have we
studied the pros and cons? What are
tne ressong behind them? I wi'l say:
stugy them. Eevry nation reacts ac-
cording to its own national demands.
Naturally, if we interfere with their
national aspirations, they will react
and take the first opportunity to hit
us back., If we have done that, we
must mend our ways before asking
them to mend their ways. Then only
this can be properly implemented

The suggestion that I want to make
is this, It is high time that we made
up our mind to distinguish belween
friends and foes, Let ug take stock
of the whole situatlion, This war has
given us a completely good picture me
to who is our friend and who 15 not.
With this picture before us. we must
determine who are obviously  ouwr
friends. Such p..pl we must call
our friends. To those who are siting
on the fence we must tell our case
Let them study the case themselves.
If they are not biased, they will come
into our fold, Then we can make
them our friend. But do not go to
those who express themselves unequi-
vocally to be against us; do not ask
for their services. Let them go where
they want; we do not care. We will
develop India into a nation into @&
power. Then they will come to we
and kotow to us; we will not got to

the desire of the nation and then de- them.

-a
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That is why I say: have a firm po-
licy of new alignment; not non-align-
\ ment; I am not talking of non-align-
‘ment; I am talking of new ali
We have o change it according tw
eaurcumstan-es which have ansen 1o
this couniry because of our wir with
Pakistan. We should decide once for
all what is our policy. We must de-
termine who is our foe and who Is our
friend and proceed on that line,

Mr, Chalrman: 1 have to make am
announcement. Shri Maurys has
sought special permission to move hir
amendment, that is to say, substituie
motion No. 3, because he was not pre-
sent in the House when the substitute

ti were d. 1am per g
him to move his motion. If any
other hon. Member wanis lo move
his substitute motion, he might do so.

Fhri Maarya (Aligarh): 1 beg to
move:
That for the original motion the

following be substituted, namely:—
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that the Gover must
au;%:. more rational attitude to-
w the friendly nations who
nave expressed their sympathies
towardg us.” (3)

Shrimati Tarekahwarl Simka (Barh):
1 beg to move:—

"That for the original
tne [following
namely:—

meotion,
be subsituted,

“This House, having considered
the present international situation
and the poiicy of the Government
of India w  relaiion thereto, ap-
proves of the policy of the Gov-

fernment of India and feels that the
ex.erna; publicity needs much im-
provement." (19)

Mr. Ohalrman: These gubaitwie
motions ure also before the House.
How much time does Maharsjkumer
Vijuya Ananaa require?

*I'nig House, having ed
.. ‘e present international situa-
tion and the policy of the Gov-

ernment of India in relation
thereto,—
{a) takes serious nole of the

mission of the Securily Coun-
cil to brand Pakistan as an
aggressor in spite of the clear
finding given by Gen, Nimmo;

(b) calls upon the Government of
India to revise the policy of
non-alignment  which  has
made India politically weak;
and

() takes serious note of the fai-
lure of publicity in foreign
countries.” (20)

Shri U. M. Trivedi: 1 beg to move:

That for the original motion, the
following be substituted, namely:—

“This House, having considered
the present international situation
and the policy of the Government
of India in relation thereto, is of

Maharajakomar Vijaya
About ten munutes,

Anands :

Bhri Hanumanthalys: He showld
have & long innings.

Maharajakamar Vijaya Ananda
(Visakhapatnam), May I, at the very
outset, compliment the Foreign Minle-
ter for the hard work he has done?
Along with that I would like 1o men-
tion some facts which I myscll saw ia
London. I left here on the Ist of
September, | was not well and 1
also wanted g see my nephew who
was ailing in a clinc there. Little gid
I know whai was going to happen
when | ieft un  the 1st  Beptember.
When 1 was in London I found that
the hostilitiecs had started 1  alse
noticed that the propaganda dome
against India was of such dimensions
that it baffles description. BBC  and
Reuters were  publlshing things
favour of Pakistan and It certainly did
pain me as an Indian national. While
1 shall not mention names, | may say
that I went to the highest representa-
tive of our country in Englang and
told him to look at the
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that ig being done against India in
papers like  Guardian Manchester
Guardian and the London T.mes. I
was told that right would prevail over
evil. Added to that, I was told that
the Gandhian philosophy wougq be
followed. 1 agree to the view that
right will prevail over bid or evil but
there is some:hing like publicity.
There is a s1ing that it pays to ad-
vertise,  In the selection of peop e
whom we send out we should see that
they are of a dynamic nature who
will able to eapture the imaminat'an
of the people and win over the public,

1 may tel] you that during my first
visit this summer to UK. 1 was pre-
sent when Mr. Harold Wi'.on «vid th
our frontiers are the Himalayas, It
was so touching and so ¢ w  heur
that. But when the hostililics s.ar.ed,
Mr. Harold Wilson was lukewarm ind
did not take any interest in India's
position. I might mention that the
younger generation in England, 1|ke
the student popu'ation and the younger
lot. thev were not ag~in * "ni~ hut #t
is the older lot, the middle-aged and
the old, they always feel that it was
the Hindu in this country that asked
for independence. Since independence
was achieved by Gandhiji and Nehru,
and some Muslim leaders admitted'y,
their bellet and feeling was and is that
India's independence was due entirely
to tie Hindus. That is in their minds
but not that of the yonger generations.
1 want to point out. I met the youngs-

+ ters, the middle-aged oncs and the old
ones. The old ones had this feeling
and natura'ly that feeting is there.
But these hostilities have brought
about a great change. They now rea-
lised that Tndian is not a Hindu
country; It ls a secular coun'ry and a
real democracy, They thought, when
these hostilities broke out, that there
would be riots; Muslim would fight
with the Hindus and Hindug would
fight w'th the Muslims and  there
would be the o'd tamasha. But that
did not happen.  So, it is really gnod in
a wav a5 g god<end.  The world has
cealined now that India is a really se-
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cular country where gll communities
are of one,

Talking about pub'icity, when Shr
Chagla came I wag ill and I was not
able to go about very much. He gave
a TV interview and, believe me, it
went so far that people began asking
each other and saying, “Your Chagla
seem: (o have given us a right picture
of how things stand in Kashmir; we
did not know about it”. That is the
tvpe of impression he created for
which Inda snould be very grateful
He arrived from the United WNations
fresh and gave the picture of K-shmir
in such 7 maner that pedp'e began
thinking twlce, scratching their heads
and they a'l thought whether what the
TV and the papers said agiinst us was
correct.

In connection with that T will tell
you that we must at all cvents im-
prove cur relations with othe- cnun-
tries bv having o .onle wno can -enlly
w'n the love of nthers. China ag I
see, is getting verv f-ienAl- with all
the African countrice Tt g likely
that we will lose their sympathv. It
ig likelv, I said: 1 am nnt sure Tha

way China ‘s #ning about mnay pged
their friendship, as 1 lco% nt it
Panlit Nehru created Nasser,

brought him to the forefront and he
became a world firure alon~ with
Nehru, He just tvm A4 hig b an
us; he did no'hing for us Not a
word of sympathy we have got from
him.

Az we are placed, we are in the
miidle of three countries—Burma rn
the one side: Pakistan on the nother;
Nepal, 1 wouli sav nct unfriendlv
but T cannot gav that it is ertiral" gy
friendly as IV Is to China and below
India we find Ceylon but T am not
very sure whither thev are with us
or with China. I was elad to see the
other day that Government have
allocated a loan of something like
Rs. 20 million to helo them That
is one wav of winnint over #-jend-
ship and showing our oodwill We
are very awkwardly placei in a p-sl-
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that is being done against India in
papers like Guardian  Manchester
Guardian and the Londen T.mes. I
was told that right would prevail over
avil. Added to ihat, I was told that
the Gandhian philosophy wou 4 be
followed. I agree to the view that
right will prevail over bad or evil but
there is some.hing like publicity.
There is a zaving that it pays to ad-
vertise. In the selection of peop'e
whom we send out we should see that
they are of a dynamic nature who
will able {o capture the imagination
of the people and win over the public.

I may tell you that duiing my first
visit this summer to UK. I was pre-
gsent when Mr. Harold Wilson said th2:
our frontiers are the Himalayas. It
was so touching and so nc2 10 hear
that. But when the hostilities started,
Mr. Harold Wilson was lukewarm and
did not take any interest in  India’s
position. I might mention that the
younger generation in Engiand, 1ke
the student population and the younger
lot, they were not against Tnd'» but 3t
i the older lot, the middle-aged and
the old, they always feel that it was
the Hindu in this country that asked
for independence. Since independence
was achieved by Gandhiji and Nehru,
and some Muslim leaders admitted'y,
their belief and feeling was and is that
India’s independence was due entirely
to tac Hindus. That is in their minds
but not that of the yenger generations.
I want to point out. T met the youngs-
ters, the middle-aged ones and the old
had this feeling

ones. The old ones

ang naturally that feeting is there.
But these hostilities have brought
about a great change. They now rea-
lised that India is not a Hindu

country; it is a secular country and a
real democracy. They thought, when
these hostilities broke out. that there
would be riots; Mus'im would fight
with the Hindus and Hindus would
fight with the Mwnuslims and there
would be the old tamasha. But that
dig not happen So, it is really gnod in
a way as g fodzend. The wor'd has
realised now that India is a really se-
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cular country where all communities
are of one.

Talking about pub’icity, when Shrf
Chagla came 1 was ill and I was not
able to go about very much. He gave
a TV interv.ew and, believe me,” it
went so far that people began asking
each other and saying, “Your Chagla
seems to have given us a right picture
of how things stand in Kashmir; we
did not know about it”. That is the
type of impression he created for
which Ind'a snould be very grateful.
He arriveq from the United Nations
fresh and give the picture of Xashmir
in such 3 maner that peop'e began
thinking twice, scratching their heads
and thev a’l thought whether what the
TV and the papers said against us was
correct.

In connection with that I will tell
you that we must at all events im-
prove cur relations with other coun-
tries by having p_ople wno can really
win the love of others. China, as I
see, is getting very friendlv with all
the African countries. ft is likely
that we will lose their sympathy. 1%
is likely. I said; T am not sure. Tha
way China is ¢oing about may get
their friendship, as I look at it.
Panlit Nehru created Nasser,
brought him to the forefront and he
became a worid figure along with
Nehru. He just turnzd his ba~* on
us; he did nothing for us Not &
word of sympathy we have got from
him. 4

As we are placed, we are in the
mi-ddle of three countries—Burma on
the one side; Pakistan on the other;
Nepal, I would sav, not unfriendly
but T cannot say that it is entirelv as
friendly as it is to China and below
India we find Ceylon but I am not|
very sure whother thev are with us
or with China. I was glad to see the
other day that Government have
allocated a loan of something like
Rs. 20 million to help them. That
is one way of winning over friend-
ship and showing our goodwill. We
are very awkwardly placei in a posi-
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with Pakistan.

tion where we have no friends at the
moment excepting the good old Tunku
from Malays.a wno gol jnlo hot waters
He is persona non
grata now, That is the only support
:{:& had during these terrible hostili-

Coming to the others facts of the
case. peonle sav that all India Radio
did not do a good job during these
hostilities, I say, we did a very good
job. Although I was in London at
that time, I heard very good reports
about the communique sent by the
Ministry and I must congratulate
Shrimati Indira Gandhi and her able
Secretary, A. N. Jha, and Melville
DeMello particularly for his news
reels which gave a wonderful picture
of how things were progressing in this
country and what the mood was.

1 will giv: you another instance
which w.ll surprise the House. Dur-
inz my first visit to the UK this sum-
mer our Prime Minister was arriving
fr.m Canada and 1 made a request
that 1 be permilted to go to the air-
port, as a Member of Parliament, to
be present there, not even to receive
him but to be present therc. I was
told that only twelve people would
be allowed to go to the London Air-
port, 1 sail, “In that case 1 would
not ge; 1 shall remain at Claridges
Hotel and pay my respects to my own
Prime Minister”. Immediately after
that President Ayub arrived and there
was a tremendous reception. All the
Pakistanis living there turned up and
gave him a tremendous hurray. That
was televised ani broadcast every-
wher:. Every day there were pic-
tures of that; whereas, here, 8 Mem-
ber of Parli t was not all d to
go to the airport because only twelve
people were allowed! This is an illus-
tration. If our foreign policy is this,
how can you expect world sympathy?
1t pays to advertise and herc we are
not even permitied to go to the air-
port!

There are one or two {?thcr points
that 1 would like to mention, When I
was in London this time. T suggeste!
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a press conference with entertain-
ment, this that and the other . 1 was
told thit there is a weekly paper and
I ' could read that; Indian friends
could read it. 1 said, “What s tne
point in reading a weekly paper when
Pakistan's propaganda in London was
of a type that baffles description?"
Even that was turned down, Then,
I said, “All is fair in love and war;
we ghould do just what propaganda
Pakistai. is doing.” They will not
accepl it.

Churchil] once said that truth iz the
first casuality in war. After all, these
are the words of a very big man. We
must, of course, stand on our legs
since we have very few friends left—
probably, the Tunku and, maybe, the
Yugoslav President are our friends.
1 dare say now, after the
affairs, what it will ultimately be—I
cannot say—but it may lead to the
break up of the Commonwealth. Whe
can say? But we will wait and see
what happens with Rodesia nnd thes
we will know whether we should
continue our good relations with
Britain. I personally think. we should
because as I said. the younger lot are
with us; they are very fair, very just
and they have no prejudice as compar-
ed to the older lot who think that the
Hindus are responsible for having
achieved independence, That fesl-
ing is there.

What I wanted t{o say was that we
should stand on our own lega. Thets
brings me an apt saying of Emer-
m;—

“When you have resolved to
be great, abide by your self and
do not weakly try to reconcile
with the world. The herole can-
not be common nor the commom
be herolc, Our valours are our
best gods™.

That means that by our own efforts
can we redeem ourselves This v
Emerson's quotation,
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I would like to pay a tribute to
Shastriji whose name will go down in
letters of gold in history. May 1 be
permitted to use just what people
talk in the street. The American
said, “He is a hard guy, the tough
guy, your Prime Minister”. The
Englishman said, “He is a hard nut
to crack; we thought, he was not so
hard in the beginning” He has
earned 8 world name, & great repu-
tmtion and, as I =aid, he will go down
in history as one of the greatest
Prime Ministers we have had in this
country, the way he handled the
situation, which was a most difficult
ane and very difficult decisions to
take, and here we are—] am not
talking of being victorious or other-
wise—we have had the better of it;
there is no doubt about it.

16:00 hrs.

I am just going to conclude by making
one more point.

Mr. Chairman: The hon. Member
should conclude now. He has already
taken 15 minutes.

Maharajkumar Vijaya Ananda; 1
am concluding in a minutes or so. 1
want to make n suggestion to this
House and to the External Affairs
Ministry. Gen. Choudhary, after the
Hyderabad Police action and the great
job he did in this Indo-Pakistan con-
flict, has been awared the Padma
Vibhusan. Is the Bharat Raina meant
for only politicians? I ask: Are the
politicinng only the people to receive
the Bharat Ratna? Surely, the man
of Choudhary's calibre who led this
country to victory should have been
given the higest awared. Why should
he be given only the Padma Vibhusan,
After all, it is not only meant for poli-
ticians, scientists and educatiomists.
Gen. Choudhary is the man who has
brought us credit and probably today
he is one of the grestest General in the
world.

1 conclude by seyin gty sya) o :
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Bhri Surendranath Dwivedy: Madamy
Chairman, we have perhaps the tallest
Foreign Minister in the world. But !
think it will be a tall and wide claine
to suggest that the policies that he i
pursuing or the office that he is holding
as a Foreign Minister gre quite a sue-
ceas. The real test of a foreign policy
is made when we are confronted with
problems which directly affect one's
own country and alss which become
a threat to the whole world.

To evaluate the success of the
foreign policy, whatever it may be,
there are only two measurements,
that is, firstly how far this policy has
prevented a threat to our security and
intigrity and secondly, how far we
have been able to carry the messagé
of our policy to the whole world
which has understood and appreciated
it.

Coming to the second aspect of the
question as to how the whole warld
has understood our policy—one Mem-
ber referred to the question of exter-
nal publicity—I think, even in this
emergency, no attempt has been made
to improve the external publicity.
Mrs. Roosovelt mentioned it in the
course of her gpeech—we read it in
papers—that the entire world had
not understood our just case because
we had failed in our publicity. I de
not think the External Affairs Minis-
try has ever applied its mind to this
very important point. This is a very
useful media which should carry the
true image of our country to the
world outside. We should not func-
tion in a mechanieal manner. This
question has been dealt with in great
detail in the other House. I do not
want to say much about it.

The other channel which can pro-
ject the policy and the image of this
country toward outside is the diplo-
matic personnel and the services. If
any country wants to have a succese-
ful policy, not only to carry or influ-
ence the entire world with its views
but in order to get the correct infor-
mation of what is happening in other
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¢ountiries of the world, it must have
‘an efficlent service.

‘M85 hrs

{Mn, Sreaxen in the Chair]

Many times the question has been
ruised in this House. About these
dinl tic per 1 and the missi
and we have pointed out the defects
and the deficiencies. OTten, even the
‘Jate Prime Minister used to say that
e would not tolerate mny criticism of
the diplomatic personnel and the ser-
wices and he used to say that as com-
pared with other countries, they were
emuch better. We have been demand-

that there should be a re-orrani-
setion of the entire diplomatic per-
sonnel and the foreign service. 1 am
glad, though belated it is. that they
aave now appointed a Committee
mnder the chairmanship of Mr. N. R.
®fliai to go into the entire question.
When 1 say, we have failed in this
#eld, 1 do not paint all the missions
and the diplomats who are in differ-
aot-eountries with the same brush.
There are shining examples here und
vhere. But it has to be admitted that
at this time of emergency we have
suffered because a' imporiant places
wre have persons who have neither the
eapacity nor the mind to work and to
project the image of our country pro-
perly, We have been suffering very
enuch on this account and the Govern-
ment is T ible for c ing a
feeling as if the diplomatic jobs are
gobs for ease and comfor: and hence
they select super-annuated persons to
b our pl ts in foreign

countries.

Sir, vou have visited many coun-
sries. Can anyone say in 'his House
that whenever he has wvisit~d our Fm-
wassy in any foreign countrv, he gets a
teeling that here is the mission which
# reallr putting forward the real
smage of our country before the coun-
try.:\ which it is located 111&1 is
not so. The feeling is otherwise The
job of B diplomat is not only to
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a high and mighty attitude as gene-
rally the bureaucrats do. But the
success in tackling not only the
friendly Ycountries but also tackling
the countries which are hostile to us.
The success lies in the manner in
which they put forward our policy to
other countries, If we cannot convert
them, at least we sghould be able to
carry forward our own policy and
persuade them to understand it. From
this point of view, this has been &
dismal failure.

Now, there has been a move fo
send MPs delegations to different
countries. | do not think these dele-
gations would be a gremt success. By
visiting countries for a day or two, I
do not think they will be able to do
much and change the image of our
couniry in those countries. Personal
envoys are being sent to some coun-
tries. We know for a fact tha! one of
the personal envoys who went to
France came back snd made a state-
ment that her visit had been a success.
What has been the success? Mr.
Swaran Singh has experienced the
success al the Security Council. Evea
a point of order raised by him was

d by that country. That has
been the success of the personal
envoys who are being gent to differeat
countries. They are making contra-
dictory s'atements. They go to coun-
tries and make statements which suit
the particular climate of the country.
They do not put forward our own
case. This is not to be called diplo-
macv. You can never win over the
people in this manner. The nnly way
is to present to each and every
country what we think right and
proper and to make them appreciate
our point of view.

1 Ao not say that all that has hap-
pened In on account of the defects in
the publicity or on account of the
deficiency in the diplomatic person-
nel. Ths happens bocause we have no
forcign poliey, That s lack of a puliey.
Truly speaking. this country has never
formulated its po’iey in g posi‘ive and
concrete manner. We sprak of nom-
slinment and in this country you
have ull support for that poticy of
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mon-alignment and  peaceful co-
exislence; there can be no dispute
over it, but mere platitudes or princi-
ples do not make a policy. If that
were 50, it would not be difficult for
our diplomatic missions to say that on
all occasions and to interpret the
cases on the basis of that poiicy. Let
us not quarrel on that. The Foreign
Minister, while speaking this morning,
said that we were adhering to it
Nobody says that we should give up
those policies or principles, but while
pursuing these policies, what have we
done and where have we failed? We
have failed in the wmctual exccution
and implementation of the policy.
‘We have been lost in the mirage of a
World Government and world peace.
We heave ignored our own self inter-
est, the primary requirements of a
mnation. The policy of non-alignment
and disengagement has been convert-
ed into a  policy of appeasement;
otherwise, there is no explanation why
we acquiesced in the cold blooded con-
quest of Tibet by China. T hope that,
when we realise the mistake, it will
be for the Government of Mr. Shastri
to come forward and say that we will
sponsor the cause of independent
Tibet and will also give all the facili-
ties to the Dalai Lama to establish an
emigre government. Why  should
there be any quarrel over non-align-
ment? Did not Mr. Nehri: himself say
in this House after the invasion of
China that he was living in a world of
illusion and that the policy of non-
alignment was dead and gone sp far
as China was concerned?

1f not-alignment is not good, 1
would also say that military alliances
and other alliances are equally bad
for the country and wre danperous.
We have never tried to put forward
our case in the right way. So long
as Mr. Nehru was alive, he was speak-
ing about world peace and for some
months our present Prime Minister
also started in the same way He
would speak about everything in the
world. but did not anywhere trv to
put forward our case on Kashmir or
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Goa whereas Pakistan got the advan-
tage by insisting constantly on the
question of self-determination for
Kashmir. Therefore, ° must be very’
clearly understood that we have fail-
ed to put forward, to pin-point what
is our national interest. I, therefore,
urge that when we gre discussing
after the war—after gaining all the
experience—we should have a rea-
listic reassessment of the foreign
policy—how we should execute it and
in what manner. Strategically we are
placed in Asia In such a situation—
pitted as we are, a great democracy,
against m Communist country and a
dictatorship in Pakistan—that we will
always have this trouble and the hos-
tilities will go on. Even the Western
powers, as we have observed in the
course of this war, did not want us
to develop as a major power. There-
fore, we must once and for all, after
the experience that we have gained
by the war, try to find out who are
our friends. I hope the foreign Minis-
try has made an assessment of this
aspect. I want the Minister for Ex-
ternal Affairs to tell us in this House
who are friends without saying collec-
tively as East or West, I want him to
clearly point out as 1, 2, 3 and 4
who are our friends who want to
support us. Excepting perhaps four
countries in this vast world, namely,
Laos, Malaysia, Singanore and Yugo-
slavia, we have probably no frienda
We must therefore support Malaysia
in its confrontation against Indonesia.
We must express our gratitude to all
these countries. We must also give
our unstinted support to that little
country, Singapore, which is fighting
for demncracv. national independ-
ence and secularism.

16.14 hrs,
[Mr. DEruTY-SPEAKER in the Chair]

It is significant that none of the
Arab countries has come forward
openlv to support us. Even the Afri-
cans have maintained an attitude of
neutarality. It is time we examined
these developments very seriouslv. I
think the Arab countries should be
told plainly that their attitude is nod
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very friendly so far as we are con-
eerned. 1 think the time has come
when we have to rationalise and nor-
malise our relations with West Asian
} eountries and extend the diplomatic
relationship to Israel. If the Arab
countries, which have close and inti-
mate relationship with Pakistan and
China do not lose our friendship, why
should we think that, by having such
diplomatic relations, we would lose
Arab fri This friendshi
must be based on certain criteria.
Let us not go on unilaterally extend-
ing this timid friendship to all coun-
tries of the world; let us put it on a
reciprocal basis. A fricnd is he who
%elps in times of need. Therefore, we
should always be with those who have
stood with wus in the period of
hostilities,

Another failure which is very seri-
eus is that we have completely failed
#0 get the support of the neighbouring
countries. Why should they maintain
this attitude of benevolent neutrality
when we are confronted with Pakistan,
when they supported us during the
Chinese .invasion. It is b we
Bava-hever tried to befriend them; it
is because we have never tried to
awaken them to the dangers
ahead of them. We cunnot depend
on big countries. We have to carry
these neighbouring countries also
with us, if we have to play a role in
worlg politics. Therefore, I would
suggest that we have to deve'op not
only political relationship but close
sconomic ties with our neighbours like
Afghanistan, Burma, Ceylon, Nepal,
Malaysia, Singapore and Japan on a
pasis of mutual co-operation and
friendship.

My Party would suggest Treassess-
ment of the policies on these lines and
I hope that, if the Government is geri-
sus in carrying out the policy of non-
alignment, they would modify it in this
manner. All this depends on whether
India will occupy & righ!ful place in
e comity of nations and maintain its
gelf-respect. If India develops ita own
strength, considering its size and
population in Asia, it must become a
mwwgrothm. we shrink to the

g
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size corresponding to our present
status. Therefore, we must assert vigo-
rously oug policies and in this connec-
tion, I wiRild urge on the Prime Minis-
ter to leave those hesilations and in-
hibitions. We must become mu strong
nucicar power. We have the know-
how and we have the base for it. In
fact, we should have been the first
country in Asia to do it. We could
have done it even before China could
do it. Let us not say that we cannod
do it because we have accepted the
Test Ban Treaty. That ig only a par-
tial treaty. Test explos.ons are going
on. So, it iz necessary for our owm
security, for our own safety, for psy-
chological reasons and for giving the
people of this coun.ry the fee'ing that
they huve the power to defend, “hat
we should manufacture atomic bombe.
This choice is ours, While the national
mood would show that a choice has
been made, the policies of the Gov-
ernment give no evidence of the natio-
nal mood; they are still in status qQue
they are vacillating. Shri Lal Bahadur
Shastri is showing a tendency of
returning to the old illusions. We
must refuse to be Inhibl ed either m
making the atomic bomb or any other
thing that is necessary for the purpose
of our defence we must not be gulded
by what others will say about us bat
by what we consider to be right and
correct; we must pursue only what we
consider to be right and correct. Ne
country helps us unlesg her own inte-
rests are involved. We cannotl think
of nuclear shields or any help and
assistance from any country merely
because we speak against another
counly ; other countries will not come
forward and help us merely because of
that. That kind of illusion should ne
longer be there.

Having suggested these modificai-
ions, I would now come to the presemt
situation. There is no doubt that this
Parliament haa offered its felicitations
and tributes to our jawans several
times for the new outlook that they
have brought and the new spirit that
they have created in this country.
All credit to them for what they have
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done! A new nation has emerged, a
mation which believes in self-reliance
and defence. This gpirit has to be
maintaned. This spirit has to be
reflected in our home and foreign
policies. We must give up the po icy
of appeasement and prepare to go
alone H necessary. The credit for this
wpirit not only goes to the Congress
Party but also to the people of this
sountry, to all the Opposition Parties
in this coun ry who stood like one man
and thus created the feeling of unity.
1 want that this unity must be main-
tained. But my apprehension and my
fear ig that .he earlier determination
has given place to dr'ft. I am afraid
that this new opportunity is being
icat. This uneasy cease-fire has agan
led the Government to think i1n old
wxe, and there are gigns of a weak-
mess and a weakening of our previous
stand

1 do not want to discuss much about
ether countries, but I would only reter
to Britain. Can we ever believe a
British Government in these matters,
whether i. be a Conservative or a
Labour Government? That is why we
oannot depend on these countries. We
have been advocating that we sghould
leave the C ith the C
wea th should go because jt serves no
purpose except he purpose of the
Britishers; it is no good remainig in
the Commonwealth. We must reorient
our policy to one of closer co-opzra-
flon with African and Asian countr.es
and extend our trade and other rela-
tlons wi h other Eu-ovean countres.
Even Mr. Attlee who was responsible
for giving freedom to India and Pak-
istan. fwho is now Lord Att'er), hus
come forward and advocated an inde-
pendent Kashmir. The British (Gov-
ernment js playing double standards.
Hon. Members have alr adv reforred lo
South Rhod -sia and Aden T™n the case
of a White nation and a Whi‘e mino-
rity, they do not want to us~ foree,
Whereas, as the Foreign Minister has
rightly poin‘ed out even on “h- basis
of g resolution of the Seenrity Council
they do not want to use for-e in the
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case of South Rhodesia, they are
taking repressive measures in Aden i’
order to suppress it. That is the
nature of the British Government and
their policy at the present moment.
Therefore, this develupment im
Southern Rhodesia is a threat to the
freedom and development of neigh-
bouring  countries like Malawl,
Tanganyika and Congo. The Big
Powers must guarantee that the ex-
ports of copper and electric supply
wires to Zambia would not be tam-
pered with by Mr. lan Smith,

As for the Americans, I would not
say much, because it is evident now
that their professions that they
always act for the sake of democracy
have proved false. Actually, we are
not confronted with Pakistan but we
are confronted with the Americam
Patton tanks and the Sabre jets. I
think, therefore, that it was not pro-
per, and it was against our self-res-
p-ct. that we should have sent omr
special envoy to America not for any-
thing else but to arrange & meeting
between our Prime Minister and
President Johnson.

Shri Harish Chandra Mathur: No,
that is wrong.
Shri Swrendranath Dwivedy: That

is what has been done. There was neo
other purpose for which he visited e
USA.,

Shri K. N.
Question.

Tiwary  (Bagaha):

Shri Surendranath Dwivedy: There
was no other purpose.

Sn let us not vacillate. As T gaid,
we are going to lhe other extreme,
and wn ar: returnine to the old illu-
sions Therefore, 1 would submit that
we should not vacillate.

Now, take the case of Russia. We
are all grateful to Soviet Russia for
the t{melv assistance and heln that
they have given ue at the most cruciad
stage. Thev have helped us on the
question of Kashmir in the Sccurity
Counci] all through this period. We
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want to maintain and develop that
friendship, and we have to maintain
this valued friendship with them,

' But let us not forget that there is a
#hift in the Russian position too, Let
us not forget that this time Russia
is not going to use the veto in the
Security Council as they were doing
before, because there is a thaw in
their own relationships with Pakist
now. Russia also wants to placate
Pakistan in order to wean it away
from Chima. In this connection, I may
read out to the House a comment by
Mr. Kenni Zilliacus, British M.P, a
friend of Russia who was in Russia in
September. This is what he has
written;

“The prevailing feeling was one
of exasperation at both India snd
Pakistan for letting the quarrel
between them to degenerate into
an armed conflict, coupled with
anxiety as to its possible repercus-
sions on the already dangerous
Far Eastern situation. The
opinion I heard in private, as
well as in public, did not hold
either side more responsible than
the other for the resort to marms
and made it clear that the one
desire of the Soviet Government
was to bring the fighting to an
end, and then to work for a final
settl t of the Kashmir ques-
tion, whether through partition or
a plebiscite, or more remotely, a
loose confederation of Pakistan,
Kashmir and India.",

Therefore, it is evident that whether
it as Russia or America or Britain,
they do not stop at merely ending
the conflict by a mere cease-fire, but
they want a political solution of this
question. There lies the trick. All
sorts of pressure are being puton this
country and upon the Prime MinisteIr
to agree to & political solution of t.!:u_n
matter. Here, 1 want to warn this
Government. Let us not fall into the
trap of a make-believe peace or a
solution of the Kashmir question.
There is no question, and there can be
no mnegotiation on the question of
Kashmir with anybody. What we do
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in Kash is an int 1 tter. My
hon. friend Shri M. R. Masani has said
that our public relations had failed,
and go, we must have a responsibili-
ty to the ple of Kashmir. [ would
submit that whatever responsibility
may be there will be discharged by
us. No outsider has anything to do
with us in that regard. Kashmir is
entirely our own concern. Therefore,
we must resolutely guard against
these subtle moves. 1 want to remind
the Prime Minigter of the pledge that
he has given to the Parliament and
to the country outside, Thousands of
our jawans have laid down their lives
on this question. Let us nct again be
enquivocal on these vital matters.
Whatever may be the resolution of the
Security Council, we have never ac-
cepted the September 20. Resolution
in toto. Our commitment is only to
the simple cease-fire, Ewven about the
withdrawal, we have not said that
after cease-fire we would be prepai-
ed to go back to the August 5 line,
There is no question of the August 5
line, as the previous cease-fire line
does not exist. This must be made
clear. 1 want g forthright declaration
in this House, and it should be un-
equivocally said here that the cease-
fire line does not exist and there ecan
be no return to that line, and that
in no case and under no circumstances
shall we withdraw from Kargil or
Haji Pir pass.

I would also like to submit one
other thing. It appears from the
statement of the Foreign Minister that
we are prepared to negotiate and talk
about the illegally occupled Kashmir
area.

What does it mean? What are its im-
plications? Doeg it mean that the entire
political question of Kashmir would be
discussed again? I think such a sug-
gestion is fraught with great danger—
which means we want to reopen the
entire political question. Pakistan
must accept India's sovereignty over
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Kashmir. Pakistan must vacate the ag-
gression in occupied Kashmir. That
must be achieved first before we think
of talking, discussing or necgotiating.
If any negotiation or discussion is to
take place, it must take place in the
larger interest of peace, it must take
place for finalising an  international
line, the boundary beiween the two
countries. There can be no negotiation,
no talk so long as Pakistan continues
to occupy a portion of our own terri-
tory. This ig the pledge to the country
The ambiguity must go now, This
Government will face strong resistance,
people will not hesitate to throw it
out, if it goes beyond this pledge. This
pledge must be redeemed.

This nation has come of its own. Let
us maintain and preserve this unity
and build up a strong India, This
country had never thought of ever
building up a strong and united India.
Ome right step has brought the entire
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ernment and the Prime Minister were
returning to any other policy, I do
not think he would have made that
statement,

Shri Surendranath Dwivedy: This is
with reference to later developments.

Shri Harish Chandra Mathur: Shri
Dwivedy paid a glowing tribute to the
Prime Minister just a few days back.

He also talked about our foreign
publicity. Not that I am any ad-
mirer of the way in which our foreign
publicity has been conducted. But 1
think he was contradicting himself
again when he talked about our
foreign publicity and asked us to go
and explain our case. When this case
was explained by special envoys fully
enough and yet they could not carry
conviction, it means that it is not the
explanation of the case but the policies
of those particular governments which
infl all actiong of those particular

people together to face a on
enemy. Therefore, I want that this
fereign  policy should be moulded
taking into consideration the present
situation and present mood of the
people.

S0 far as our party is concerned,
whatever the Government may do or
not, it would continue to work to build
up a strong India.

Shri Harish Chandra Mathur: Mr.
Deputy-Speaker, the leader of the
Praja Socialist Party spoke with elo-
quence, but he simply forgot what
he was talking, Hig main point was
that after the cease-fire, this Govern-
ment was returning to a poliey of
weakness, vacillation and all that. But
my hon. friend forgets that at the

pening of this i the Prime
Minister made a policy statement on
international gffairs and on this cease-
fire, a policy statement which was
endorsed by each and every Member
of this House, including Shri
Dwivedy. ...

Some hon. Members: No, no.

Shri Harish Chandra Mathur:......
who paid eloquent tribute to the con-
tentg of that statement. If the Gov-

governments. On the one hand, he
wants us to go and explain our case;
on the other, he turns round and says,
‘Why do you go and explain? '

Shri Surendranath Dwivedy: He has
forgotten what I said. I said that
there is nothing achieved by sending
these delegations.

Shri Harish Chandra Mathur:
Where was the propaganda against us
the strongest deepest and most vicious?
It was UK, Everybody knows, Is it
contended that the UK does not under-
stand what the Kashmir case is?

Shri Surendranath Dwivedy: No.
special envoy has been sent to UK.

Shri Harish Chandra Mathur; It is
not & question of sending an envoy.
They know what the Kashmir case is.
That is what I am saying. It is not
the fault of publicity at @ particular
level which has been responsible for
this attitude in the Security Couneil
or elsewhere.

I will hesitate to say that the entire
credit for what hay happened goes to
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any particular party or any particular
A government; I would necver like to
yitiate the great atmosphere which has
been createg in this country with the
fullest support of every Member of the
Opposition and the civilian population
of the country. That phere s
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arming itself entered into a  real
master plan, which was supported by
certain mifjor powers—there is  the
least doubt about it, that it was done
in ecertain collusion with these major
powers—and in furtherance of that

there and we can give due credit to
each and every Member in this House,
to the Leaders of the Opposition and to
everyone. But let us pot forget that
we are in still far greater trouble then
we faced when the fighting was going
on, Let us, gs a matter of fact, have
a calm gnd calculsted appraisal of the
whole situation. We will, of course,
take cognisance of the events which
have a deep impact on and deep sig-
nificance for our own country; s"me-
thing which is happening near about
and also what is happening all over
the world will directly or indirectly
affect us.

What was this war between India
and Pakistan? Let us first analyse it.
Let us annalyse what each country had
to do and say why? Pakistan was

- prepdHing—it should be obvious to

everyone—for this war for the last
ten years.
Shri J. B. Kripalanl: It was not

obvious to the Government.

Shri Harish Chandra Mathar: It en-
tered into a most politically fradu-
tent deed with USA to get all sophis-
ticated weaponry, not to flght com-
munism or anybody but eventually
to use it against this country. We were
not oblivious of it. The Prime Minister
and ourselves always made a strong
point of it and pointed it out to the
USA that “You are arming Pakistan
which will eventually misuse jt' In
1954 in the Rajya Sabha I moved a
motion—a no-day-yet named motion—
on this very subject.  So it was not
that we were oblivious of it. But the
USA had her own interests.

Now Pakistan had armed  {tsell.
When the USA and UK could not get
Pakistan what it wanted, first, Kash-
mir and then big-power status  and
parity with India, Pakistan after fully

ter plan President Ayub raised
the slogan of Muslim brotherhood.
That slogan was raised so as to neu-
tralise at least those countries which
hai a major Muslim population, so
that it may be difficult for the heads
of those states to come forward and
support the right cause of India
because of certain internal pressures.
Paki=tan which had all the weaponry
which it wanted and all the strategic
advice which It wanted from her
friends, then started sending inflltra-
tors. They thought that the inflitra-
tors would do the work, there would
be disconten!. They ralsed this myth
sbout discontent in Kashmir, When
it failed, they thought that there was
nothing standing between their sabre
jets and Patton tanks and their march
to Srinagar and Jammu on the one
gide and Delhi on the other. That
was Pakistan's firm conviction, and
this was what was said by President
Ayub too. The whole aim was to
present the world and the Security
Council with a feit cccompli, that
‘Kashmir has been taken, a Govern-
ment has been set up, and you go om
wangling in the Becurity Council,
here or there! That was the masier
strategy, the master plan of Pakistan.
UK. gave the fullest support to
Pakistan, let us make no mistake
sbout it. T can never accept that the
Prime Minister of UK was not
mformed till #6th September that
Pakistan had crossed the international
boundary on the Ist. He came out
with a statement on the 8th Seplem-
ber. That statement was very preg-
nant and important. That was to
demoralise this country and to create
a climate all over the world that
India was the aggressor. That was
the only help which Britaln could
have given to Pakistan at that time.
Why are we angry with Britain about
#1? 1 never had any {llusions sbout
it
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What is Pakistan? Pakistan is, as

a matter of fact, a projection, a child
of the British diplomacy of divide
and rule, to weaken India and to
have an area of influence. (Inter-
ruption). My leader knows it very
well.

Shri J. B. Kripalani:
Kutch?

What about

Shri Harish Chandra Mathur: Kutch
was a perfect strategy and an abso-
lutely correct thing which was done.
I have spoken about it earlier, and I
shall not waste my time over it

This is the strategy, quite obvious,
quite clear, UK, I thought, was a
very mature nation, I thought it
would have a better assessment of
things, that it would not make mis-
calculation after miscalculation. They
made the first miscaleculation when
they left this country. They thought
India would be a divided country, a
weak country. They had left for us
Hyderabad, Kashmir and other pro-
blems; Hindu-Muslim and all sorts of
passions had been roused. So, they
thought India would be a divided
and weak country. That was their
first miscalculation.

When they attacked Suez in ecol-
lusion with France, they made their
second miscalculation. Then, they
made this third catastrophic miscalcu-
lation when they thought that Pakis-
tan would present the world with a
fait nccompli by taking over Kashmir.

How far was the USA in it? 1
think USA is not interested in Kash-
mir. Whether Kashmir remains in
India or with Pakistan, they are
entirely indifferent to it

Some hon. Members: No.

Shri  Vawmdevan Nair
puzhe): Again, an illusion.

(Ambala-

8hrl Harish Chandra Mathur; May-
e, ' do not vouchsafe for it. Maybe
you are garrect, but one thing is
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absolutely certain. They want Pakis-
tan to stay, because it is an area of
their influence. They are interested
in Pakistan because they have their
bases there, and that is why they
tolerated all this playing about of
Pakistan with China. Otherwise, USA
could have brought big pressure upon
Pakistan, would not have permitted
it, but they were not interested. If
Kashmir, which could not be got
diplomatically, could be got by Pakis-
tan in collusion with China, well and
good; does not matter if Pakistan
uses their Patton tanks or do what-
ever it likes, That is, unfortunately,
the state of affairs, so that whatever
publicity you might have in USA, so
far as the Government was concerned,
it was of no avail,

UK. is the country which is best
informed about the affairs of India,
about the real and actual position in
India, and yet, even a person like
Shri G. D. Birla, who has through
and through been the best friend of
UK, said that he felt suffocated about
what had happened in UK. at that
time in the press and by way of publi-
city. We have received from the
British Information Services certain
facts and figures, how Pritain was
objective, that so meny papers said
this, so many papers said that etc,
but T think we know what the assess-
ment is. My hon. friend, the Maha-
rajkumar of Vijayanagaram, who is
a very modest man, has told us how
he felt about it. And as I told you,
Shri G. D. Birla said what he felt
about it. These are the things but
the main thing for us to know now
is, fortunately the country rose like
one man. The unity of the country
was there. Our jawans gave an
exceedingly and most commendable
account of themselves on the front.
Our government had clarity of thought
and took the correct decision at the
proper time which was the starting
point for all good actions. Otherwise
nothing would have happened. If the
government had not taken the crucla)
decision with that clarity of thought
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and firm determination, then in spite
of the best spirits of the jawans
nothing could have happened. But I
am glad that the government took
that firm and correct decision with
clarity of thought. I am glad that
every Member of the Opposition gave
the fullest support to the government
and I am happy and proud that the
whole country rose like one man
behind the government. These are
the things which have given new
prestige to this country which all your
propaganda would not have given. It
is your own acts and actions which
have given this strength.

Now, 1 have something to submit
to the government and I do wisu that
the Prime Minister or the Foreign
Minister explains. 1 think they had
all this understanding of the entire
situation. Why did the¥ not take this
forced war upon us to a logical con-
clusion? What iz the logical conclu-
sion of this? 1 have explained what
the e»ii designs of Pakistan were.

» When we knew them, they should
have been shattered for all times to
come. You had agreed about a cease-
fire and it is understandable on cer-
tain grounds. My next question to
the Prime Minister would be this.
After the cease-fire the first question
which they should address themselves
to is not the withdrawal of the forces
but ask who is the aggressor. It must
be decided 2s to who the aggressor
{s. Pakistan must be condemned as
an aggressor. I say this because cer-
tain consequences follow from that.
If nobody listens to you, you need
not listen to anybody either. If you
cannot elinch the issues you cannot
come to a proper and correct declsion.
Once you come to the conclusion that
Pakistan is the aggressor—it is, un-
doubtedly; nobody can challenge that
fact—certain consequences flow and
Pakistan must take them for bringing
about this war, misery, bloodshed and
destruction over this country.

Shri Surendranath Dwivedy: This
means that after the cease-fire we
haye weakened,
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Shri Harish Chandra Mathar: That
iz not sg. Another thing which I
would sMigest and which my hon.
friend Shri Dwivedy has not suggest-
ed is this. We had accepted the cease-
fire. What was the position on 22nd
September? We know it and we must
give clear-cut notice to Pakistan and
to the Security Couneil that until and
unless Pakistan goes back to those
positions which were there on 22nd,
as they still claim somewhere iIn
Rajasthan. ... (Interruptions). It s
not 16,00 square miles as some of my
friends understand. T have been there
with the Defence Minister and have
seen everything that has happened
there. It is not 13 posts or anything
of that type.

Shri Maurya (Aligarh): So many
Members had been to the border.

o v} . duwit & fierey yT
r?

oft gfewer wie : dewie & age
‘TQI W“‘Iﬁ'ﬂ{ml

I am talking of a principle. You have
accepted the cease-fire position as it
was on the 22nd. If Pakistan does
not, within a reasonable time, indi-
cate its intention to go back to those
positions, then there is no reason why
we should not take active steps to
throw it out from Its positions. That
must be the action which must be
taken. We must throw out Pakistan
beyond the cease-fire line. And what
is the type of the case-fire that we
are having? Everyday, we are having
all sorts of things right from the
Rajasthan border to Kargil. There
is a violation of the cease-fire every-
day. If Pakistan is not accepting the
cease-fire, it should take the conse-
quences. Why is it that we do not
take up this question: that either
Pakistan accepts the cease-fire in its
true and literal sense or it does not;
if it does not accept it, you must give
them notice that within a apecified
time we will have to take steps. and
it would not be considered an aggres-
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sion. You must stop all this sort of
bunkum which is going on from that
end to this end, and Pakistan is mer-
rily going on to do this; there is
absolutely no justification for us to
see it done.

I would further request one thing.
I make this suggestion that we must
have our defences re-criented in
certain sectbrs; particularly In the
Rajasthan area, I would wish that the
defences are reorganised, In this
connection, it would be very neces-
sary for us to have a rallway line
from Pokaran to Jaisalmer. This is
very important. This must be done
on a war footing. If you want to give
a really good account of yourself in
any future trouble with Pakistan, I
hope that serious note will be taken
of this matter.

Now, on our basic policies, I do
not think it was very fair to say who
are our friends and who are not our
friends, The friends are according to
the situation. But it would be un-
realistic to underestimate the massive
support which we have received from
the USSR. USSR has really stood by
us firmly and fairly not only in this
particular matter but i economic
affairs also, and when we were in
trouble about our oil and petroleum
and in many other matters. Let us
not be ungrafeful to that country, and
all the socialistic countries which
have stood by us. T have not the
least doubt that, with a good account
which we have givem of ourselves,
and if we give a good account of our
firmness and unflinching character,
the USA will be compelled to have a
second look at its own policy. Their
own interest will compel them to have
a second look at their policy,

Mr. Deputy-Speaker: The hon.
Member's time is up.

Shri Harish Chandra Mathaur: Sir,
I will take five more minutes. What
has happened to our policies? The
real trouble in this sphere of the
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world is about the areas of influence
in Asia. China is the real cause of
the trouble, and what is that trouble?
The trouble is that it is the only coun-
try which does not believe in the
basic policy of co-existence. All the
trouble arises from this very factor,
And unfortunately, the US policy In
this area has also come to a collapse.
I do not think it can shoot down
communiem from Viet Nam. 1 can
understand their anxiety. As far as
the dignity of the human being is
concerned, I can understand their
anxiety. If there is any country to
save d acy and d atic insti-
tutions in this part of the world, if
any country can at all deliver the
goods, then it is India and India alone
which can deliver the goods in this
respect, and I think the sooner the
USA is disillusioned and re-oriented
its policy, the better for the USA and
for this region. Otherwise, they can-
not have any place here.

My hon. friend Shri Surendramaih
Dwivedy talked about the atom bomb.
It is a very fascinating subject I
think I have asked a number of ques-
tions on this subject on the floor of
this House. I will not hustle the Gov-
ernment into any policy to manufac-
ture the atom bomb. But I cannot,
at the same time, accept the hon,
Prime Minister's advice that we should
forget the atom bomb. We cannot
forget the atom bomb if we cannot
forget China, t China
China and the atem bomb. Tt is
developing the atom bomb, and if the
Prime Minister wants us to forget It,
we will have to find an answer to
China with the atom bomb. That is a
matter which may be given a deep
consideration. Our foreign policy was
that of co-existence and non-align-
ment. We have found all this trouble
has arisen, because the policy of co-
existence is not accepted, because
there has been an alignment between
Pakistan and USA. Otherwise, Pakis-
tan would never have attacked us.
Our domestic policies of secularism
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and socialistic democracy are pro-
jected fully in our foreign policies
also. I might say with a little sense
of pride that events have only sup-
ported that our basic tenets of foreign
policy were sound to the core.

1999 KARTIKA 24,

Shri Ranga (Chittoor): Question.

Shri Harish Chandra Mathor: It is
the distortion of the foreign policy
which could be questioned, not be
basic tenets. Our foreign policy can
never be made in isolation of our
domestic policles,

The dignified and magnificent
account given by the secularism of
India in the front by our armed forces
and in the rearguard by our civil
population is the real triumph of this
war, which shattered the evil designs
and pernicious propaganda of Pakis-
tan and whioh gave new prestige to
the people of thiz country abroad. This
+has disillusioned the UK. and has
forced the USA and others to have
second thoughts. This has brought us
closed to the USSR and the socialist
count.1es, Above all, it has under-
lined new tasks and progammes for
us, to go the hard way in developing
our defence and economy. This is a
great lesson for us that there is no
substitute for self-help and internal
strength and that we should be firm
and unflinching in this regard.

Shri Bakar Ali Mirza (Warangal):
Sir, I rise to support the foreign policy
of the Government of India in its
entirety. 1 say in its entirety because
there has been talk about rethinking,
ronssessment, ete. In the conflict with
Pakistan, it is not only the armed
forces that have gone through fire,
but also our domestic and foreign
policies have gone through this ordeal
of fire and come out as sound as gold.

The invasion by Pakistan was no
ordinary thing, because there was
preparation for months and even
years. Pakistan expedted that their
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infiltrators in Srinagar will create
havoe, there will be a revolution in
Kashmir and enr.munal riots !n India,

With all that, they expected that
their frieds jn the West will pour
arms for their help and that the

friend from the Bast will open &
second front. In the face of all this,
we had no Sabre jets or Patton tanks,
no pillboxes of solid concrete on our
frontiers. Comparatively, we were
ill.prepared, and yef we succeeded.
What jg the secret of this success?
I maintain, Sir, it is the domestic and
foreign policy of this Government
that created in ug that confidence in
ourselves, that unity, that we faced
for toe first time a foe as a united
people and as & united country,

17 hra.

An hon. Member: It was in spite of
that.

Bhri Bakar All Mirzsa: My hon.
friend may not accept, but facts are
facts. After all, when you fight with
u guperior armour, there is something
which you must Hive to go, fight and
conquer, and that was the will of the
country, the faith of our country in the
policies that we have been pursulng.
That is one reason why we have guc-
ceeded,

Mr. Deputy-Speaker: The hon.
Member may continue tomorrow, We
shal] now take up the other item,

17.01 hrs,
PEACE TALKS WITH NAGA
REBELS*

Bhri Hem Barua (Gauhatl): Bir, ell
attempts at political gettlement of the
Naga problem by the Government
with Mr. Phizo's men have proved
futile, and if I may indulge in & pro-
phecy, 1 would say that these talks
sre destined not to succeed because
of the intransigence of the Nugs

‘Hau-AnIour Discussion.
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rebels. Let us not forget that it was
in 1953 that the Naga rebels rose in
armed revolt against the Government
and since then vyiolent activities, in-
stead of being eased, are being inten-
sifled and now with arms from Pakis-
tan,

In 1965, the Federal Government of
Naga rebels with a separate flag and
a separate constitution was establish-
ed and, unfortunately, it is with this
Federal Government that the Peace
Mission are at present negofiating for
peace in Nagaland, I do not want to
dilate upon this story because the
time at my disposal is very short and,
therefore, let me come to the actual or
the present Naga situation wvis-a-vis
the Peace Mission and their efforts at
bringing about a peaceful golution ol
the Naga problem,

Sir, this so-called cease-fire or sus-
pension of operations between the
Government wand the rebel Nagas
came into force on the mid-night of
5th-6th September 1964. During these
12 months and more, the peace talks
are either postponedq or if they are
held, nothing materialises. Our own
experience is thig that during this
time of 12 months and more we have
not advanced even wp inch towards
peace,

Why is it so? It is because of the
fact that peace talkg are converted into
little UNO’s by the representatives of
the Naga Federal Government who
raise objectiong after objections and
then nothing materialises.

Now there is another proposal. The
proposal is to raise the peace talks
to a ministerial level on the side of
the Government of India. Rev.
Michael Scott, who is 8 member of
this Peace Mission, has held out a
threat onm behalf of the Naga rebels.
According to him, the peace talks
might flounder, with grave conse-
quences, if they are not lifted to a
higher level. Why? I do not know.
I would have understood him, this
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proposal or this demand, if the Naga
rebels after announcing their intention
to work and function within the
framework of the Indian Constitu-
tion would have wusked the Indian
Government to be represented by a
Minister so as to discuss the details
of a gpecial political status to be given
to Nagaland. In that case I would
have understood it. True it is that
the present Chief Minister of Naga-
land, Shri Shilu Ao is a member of
the Indian Delegation, but according
to the Naga rebels he does not have
any locus standi. The Naga rebels
have made jt absolutely clear.

Now, what happens My problem
ig this, Are the Naga hostiles really
serious about political settlement of
the Naga problem except on their
own terms? They are not. They are
not serious about jt. If they were
serious about a political settlement in
Nagaland, they would have responded
to the latest proposals of the DPeace
Mission as early as January last, ins-
tead of postponing decisions indefl-
nitely on this plea or that plea. “Let
there be no illusion on this point;
they are not at all serious about it. On
the other hand, the Naga hostiles are
utilising the period of the so-called
cease-fire for the fulfllment of their
own designs. They are as follows:
(1) the increase of the Naga forces
from 2,000 to 10,000 as at present; (2)
import of large quantities of arms
and ammunitions from Pakistan; (3)
training of Nagas in guerilla warfare
in Pakistan, now in collusion with
China; and (4) the extension of the
area of hostile activities to places
like Manipur and Tuensang that were
comparatively calm and unaffected
before the so-called cease-fire took
place, These are ample evidences of
the fact that the Naga hostiles have
fruitfully utilized the period of ceate-
fire for their own revolutionary ends.

Besides, to be very frank, I do pot
understand the psychology of the three
Samaritans of the so-called Peace
Migsion. They have propounded an



Talks with

2003

exhilarating idea,—that {f we extend
the period of cease-fire indefinitely,
the Nagas would be so much addicted
to peace that ultimatey they would
be averse to the doctrine of arms.
Subsequently events have belled this
idea. What has happened subsequen-
tly? The Naga hostiles had to be
persuaded at great pains to agree to
the extension of the cease-fire even
by a month or two.

May I tell you one thing? The Naga
rebels celebrated the Naga Indepen-
dence Day on 14th August, 1984 In
Mao Sub-division of Manipur where
the Nagn flag was unfurled by the
President of the Naga Federal Gov-
ernment and the Naga natiuml
anthem was also sung? That shows
how they are working all through.
And if we are blind to such develop-
ments, I would say tha* our natlon
would be at peril

Now, what about the Peace Mission
itself? According to the latest pro-
- posale’ of the Peace Mission—I have
told Shri Jayeprakash Narayan when
I met him in KEohima—they have
given open recognition to the Naga
Federal Government. May I read out
paragraph 13 of the latest Peace Mis-
sion proposals? It reads.

“The Naga Federal Government
could of their own volition declde
to be a participant in the Union
of Indla and mutually settle the
terms and conditions for that pur-
pose.”

Now, the Naga Federal Government
have interpreted this particular clause
like this Thev sav: “Tf we have
the right to decide particlpation In
the Indian Union, we have the right
to arrive at a contrary decision also™
1 think, they are right in thelr Inter-
pretation.

Where Is the rommon cround for
negotiation? T do not undersisnd that.
According to the suggestion of the
Peace Mistion, Mr. Phizo’'s brother,
Mr. Kevi Yallay, was sent to London
for consultation with Mr. Phizo. Hla
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visit ta London was jointly sponsored
hyv the Peace Mission and the Govern-
ment of Iflin. Mr. Kevi Yallay has
come back {o Tndin. May T know what
Mr. Phizn hne ronveyed through his
brother, Mr. Kevi Yallay, to the
underground Naga leaders? T do not
think. our Government knows—even
an iola of it. although our Govern-
ment sponenred the visit of Mr. Kevl
Yallay to Tondon,

The Intest proposal—very funny—
iz that the three members of the
Peace Missinn ghould meet Mr. Phire,
for conaultatinna nossibly. 1 do  not
understand the pavchology or the
logic behind this proposal. Mr. Phizo
is mow cooling his heels In London.
Let him rool his heels there as much
as he ran. But when you make the
proposal of meeting him, why do
vou forpet the fact that Mr. Phizo
has hecome n forelgn national by
virtue of his having acrepted British
citizenship in 10817 It was on 6th
November, 1081 that he did that. If
it iz so. it ie marallv and lemallvy cor-
rect to nerotiate with a forelgner,
which Mr Thizo is, for an srea that
is indisputably 5 part of India?

Shri Basumatar! (Goalpara):
sbout Michael Bcott?

Shri Hem Rarna: T will come to that,
You dn not fallow,

8hri Rasumatarl: T have followed,

8hrl Hem Rarua: You do not follow
anvthing. Michrel Seott does not come
fo here

Negotiations and that too with a
man—Mr. Phira is a man—who has
never for onece expressed his willing-
ness to function within the framework
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of the Tndinn Constitution! Do you
remember what his  brother Kevl
Yallav, nfter he came back from

London, =ald nn the 2nd Beptember,
1865, at the Dum Dum Alrport? He
aald: —
“Mr Phizn's views on Nagaland
hecoming s Soverelgn State re-
mained unchanged”.

That is what he has sald,
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As late as Tth November, 1965, Mr.
Phizo has himself said that he is
prepared to come, to “his" counlry
provided *his" people want him to
come and this too in reply to the tele-
gram that Shri Chaliha, a member
of the Peace Mission, sent to Mr.
Phizo asking him or inviting him to
come!

Talks with

What is the response of the Naga
Federa! Government to the Peace
Mission's proposals? May I tell you
that? They have only offcred “frien-
dly relations with India in the spirit
of Bandung for setiling any political
dispute between the two peoples”.
That is what they have offered you.

Originally, the Peace Mission—I
come Lo the Peace DMissvion now—
wag visunlised as 5 linison  body
between the Naga rebels aond the
Government of India, but by now the
three peace missionaries have ex-
ceeded thejr limits and have started
functioning like public relations offi-
cers on behalf of the Naga rebels. 1
can understand the psychology of the
Reverend Michael Scott who coes
pot owe any allegiance either to the
indian Flag or to the Indian Con-
stitution; but I fail to understand the
psychology of the two Indians in the
team., What can be the cxplanation
of their behaviour? Possibly, it
might be this—I have thought it out,
—Gandhism seems to have seftled too
heavily on them. In itsel!, Gandhism
is not a bad thing but when it be-
comes an occupational disease, the
rub sets in there. It has become an
occupational disease with lhem.

Another thing I wall say. While
addressing the Naga Federal Parlia-
ment, Shri Chaliha, a member of the
Peace Mission, spoke »houtl solf-deter-
minatign for Nagaland. If you can
concede self-determination for Naga-
land, how can you withhold it from
Kashmir? 1 do not understand that.

About the Reverend Michacl Scott,
*he less said the better. His parlisan
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attitude has become all too evident.
He has produced a voluminoug report

on the so-called atrocilies committed
by the Indian security forces on the
Naga hostiles. He has produced this.
This is supposed to be a confidentis
document. This was presented to me
by Mr. Michael Scott on 20th Decem-
ber, 1964 and a copy of it was present-
ed to the Prime Minister also.

Shri S. M. Banerjee (Kanpur): This
should be laid on the Table.

Shri Ranga (Chittoor): Why do
you want il? (Interruption).

Shri Hem Barua: I would have ap-
preciated if the Rev. Micnael Scoit
had produced another document,
another report, on the atrocities com=
mitted by the Naga rebels on the in-
nocent Nagas. That he has not done,
Pressurising innocent villagers to sub-
mit to the authority of the Naga Fede-
ral Government at gun points still
continues. In fact, I wouid say, at
present there are two paralicl Gov-
ernments in  Nagaland, one of Dr.
Shilu Ao owning allegiance to the
Indian Constitution and the other, the
Naga Federal Government challenging
it. I want to make it absolutely clear
that everyhody desires peace in Naga-
land. But the way it has been pursu.
ed by the Peace Mission and the Naga

Federal Government limits it to a
single dimension, mis-called  self-
determination.

I would say that in the interest of
defence and sccurity it is high time
for our Government to ery halt to all
these useless parleys with the hostile
Nagas and to deal with them as all
Governments deal with their intran-
sigent citizens,

I would say another thing also.
There is a proposal that a Naga dele-
gation is going to meet our Prime
Minister.  Unfortunately, the Prime
Minister is not present here I would
request the Prime Minister to tell
Naga hostiles before they meet him
that they should give an assurance .
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that they are ready to function within

, the framework of the Indian Consti-
tution angd that it is then and then

* alone he can meet them and aot other-
wise,

At the same time, I would say that
it is high time for the Government to
issue an ultimatum on the Naga Fe-
deral Government that they should
disband the Government as soon as
possible. There can be no two
parallel Governments in any part of
India. \

'L

Then, the Peace Mission ought to
be also told point blank that their
proposal to meet Phizo in Colombo or
in Burma is nct going to materiulise
and that the Government is not going
to allow them to meet a foreign na-
tional in @ foreign country., If ne-
cessary, the Governmeny should ask
the Peace Mission to withdraw f{rom
Nagaland if they do not behave,

Shri P, R. Chakravertl (Dhanbad):
In view of the fact that Phizo has not
deemed it cxpedient to acc:pt lfm‘.l.ilu
his land and that he thinks of some
other place as his country, why shoula
the Government not practically leave
him out of the picture and settle the
dispute with the Naga hostiles direct?
Why should the Government . have

aything to do with thiy gentleman?

<t fm qEATEE (FOEETT) W
mmq‘gﬂ!ﬂﬁifﬁm
fuare & fufw e 1 o w9
v g §, o ug fafow gl &
¥ HTHTTT fifx £ W "E
el 1 AT & FT FOATC F
fawa & oYr AmTRE A WA €Y
arsftfy o Frrr T

Shrj Rasumatarl: It is reported that
+here ate two groups of N_un hostiles.
May 1 know whether Phizo’s coming
over to India is acceptable to both the
troups?

KARTIKA 24, 1887 (SAKA)

Naga Hostiles 2008

(H.AH. Dis.)

Shri 5. M. Banerjee: 1 would like
to know whether our Govarnment is
aware that Phizo's ideo’logy about
Nagaland aRd its achicvement is being
translated inlo uction by the Rev.
Michanl Scott who has no loyalty to
thig country and, if so, whether the
Government of India is going to ex-
clude the Rev. Michael Scott from the
Peace Misslon so that peace may
really be established in Nagaland.
Otherwise, 1 know, he is going to
create trouble for everyone and the
Neuga hostileg are gaining ground,

Shri Bade rose.
Mr. Deputy-Speaker: [ am sorry

the notice must have been given be-
{fore.

Shri Bade (Khargone): It
given before the discussion.

wans

Shri P, C. Borooah (Sibsagar): Yes,
we have given notice.

Mr. Deputy-Speaker: No,
ruptions).

Order, order.

{Inter.

The Minister of State in the Minis-
try of External Affalrs (Shrimatl
Lakshmi Menon): The hon Mem-
ber, who made the initial speech,
gave a very dclailed account of the
Peace Mussion and the asituation in
Nagaland. He has really made my
task very easy, However, I would
proceed on the busis of the questions
that he has asked. 1 agree with him
that the peace talks have not made
any progress due to the Nagas' hostile
attitude. It must be agreed because
for over @ year we have the extension
of the truce but it bas not produced
any results,

But I will not accept his second
point, namely, thet the Peace Mission
has failed )lo adopt a definlte line
of action. From the very beginning
the hostiles have been told that any
kind of settlement will be within the
framework of the Indian Constitution
and whether they meet the Prime
Minister or anybody clse, the issue is
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very clear as far as Government of
India is concerned. We are not going
to accept any kind of settlement or
negotiation which will mean a settle-
ment outside the framework of the
Constitution. I think there is a good
deal of misunderstanding b the
Peace Mission's proposal of December
20, 1084, rather stated the position of
the Government of India perhaps in
not so positive a term as the hon.
membier would wish. He said that
the underground.

Shrl Hem Barua: This is a federal
government and not undergrounds. ..

Shrimatl Lakshmi Menon: “could
on their own volition decide to be a
participant in the Union of India and
to mutually settle the terms and con-
ditions for that purpose. On the
other hand, the Government of India
ocould consider to what extent the
pattern angd structure of the relation-
ship beween Nagaland and the Gov-
ernment of India should be adapted
angd recast so as to satisfy the political
aspirations of all sections of Naga
opinion.”

This is a very clear statement of
the view of the Government of India
with regard to settlement. The Naga
Federal Government might have their
own views, but it is not binding on
the Government of India to accept
anything which is not in conformity
with the views expressed by the Gov-
ernment delegation on behalf of the
Government of India. It is true that
not all the truce terms are abided by
the hostiles. For instance, as the hon.
member pointed out, they have been
sending people in the eastern area
through Burma to Pakistan and get-
ting them trained. But now of course,
this has been made difficult by the
fact that we have declared the three
miles on th,: border as a disturbed
area. Therefore, our people can ap-
prehend them when they come across
them.

Regarding the internal difficulties,
it is not true tp say that there are
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two gover ts in Nagaland, name-

ly, Shilu Ao’s Government and the
Federal Government. It is true that
they are trying to set up a parallel
government. ...

Shri Hem Barua: They have al-
ready established it. (Interruptions)

Mr. Deputy-Speaker: Order, order.

Shrimat! Lakshml Menon: 1 was
telling the House that there have
been violations of the truce agree-
ment. These are violations of the
truce ag t. Gover t know
it and we are taking measures to see
that these do not spread. For ins-
tance, in certain areas, they Thave
been collecting taxes. And we have
taken steps; our officers have gone
there; and people have been told not
to give taxes to the Federal Govern-
ment; in fact, in the case of a section
where there are B0 houses, 65 house-
holds have already given taxes to
Government. So, we have been
watching very carefully the activities
of the Federal Government of the
Naga hostiles, and we arc doing every-
thing possible to see that the truce
agreement is not violated. It is true
that they are attempting at all times
to violate the truce agreement....

Shri Yudhvir Singh (Mahendra-
garh): So-called Federal Government.
There is no Federa] Government
there, but only a so-called Federal
Government,

Shrimat! Lakshml Menon: Yes, it
is the so-called Federal Government

As for the Peace Mission, the Peace
Mission is not the creation of the
Government of India at all. Let it
be very clearly understood. The
Peace Mission has nothing to do with
the Government of India.

Shri Ram Sewak Yadav (Bara
Banki): Who Is paying the cost of
it
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Shrimati Lakshmj Menon: [ dou
not know who pays the cost; they may
be paying it themselves or the local
Government or the so-called Federal
Government may be paying it....

8hri Ranga: What is this? The
hon. Minister should be knowing this.

Shrimati Laksheni Menon: We arc

not paying anything; I know  thal
much.

Shri Bam Sewak Yadav: Who is
going to pay the cost? Is it the local
Government or some foreign Govern-
ment which is paying it?

Shrimat] Lakshmi Menon: As |
have said, the Government of India is
not paying for the Peace Mission. The
Peace Mission is & boay created by
the Baptist Mission Council whi-h met
at Wokhe and they are responsible
for that. In fact, it is not we who
have invited Rev. Michae] Scott to
come to India. The only concern that
the Government of Inida oave is to
restore peace in our border State of
Nagaland. As the Prime Minist

1887 (SAKA) Neaga Hostiles 3012
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hostile tion. One section consists of

people who have come to understand
the value of peace and who find that it
is necessary to come to an under-
standing with the Government. They
are not at all very keen to continue
the policies of the extreme section of
people who want to arm themselves
and continue to fight.

shri Ranga: What are we duing to
age that ative group?

Shrimatj Lakshmi Menon: We are
doing everything to encourage that
co-operative group, and probably it
was due to the pressure of the other
group that the mission of Kevi Yalley
wag not a success. In fact, the reason
why Kevi Yalley went to London was
this; when the Naga hostiles had met
in their TATAR HO HO, they had
said that they could not take a deci-
sion unless they consulted Phizo.
They have forgotten and at least most
of them have failed to reallse that
Phizo is no more an Indian citizen or
::ea a Naga, and that he has accept-

said the other day, it is not because
we are pleased with the way that
things are proceeding. but there is no
other alternative but to give every
opportunity to find out ways and
means by which pesce can be restor-
ed. 1 am sure Members of Parlia-
ment who visited Nagaland are of the
same opinion; they went there and
saw them and they saw how earnes!
the Nags people were to have pesrs
and how for the first time after ten
years people were able to go about
treely, and smile and go to their
work and go to school etc; they
thought that it was better to extend
the truce period. ...

(Rai-

Shri C. K. Bhatiacharyya
danced

genj): Shri Hem Barua
with them also.

Shrimatli Lakshmi  Menon: =0
that more and more people minht
come to know the advantages [ peact
What Shri Basumatari has said is true
that there are two groups in the

tionality; the people way
out in the woods in Nagaland perhaps
are not so discriminating or wunder-
standing as Members of Parliament.
The result is that when Kevi Yalley
came beck he said that the only thing
would be for the Peace Mimsion to
meet Phizo. Of course, the hon. Mem-
ber need not have any anxiety sbout
the Peace Mission going to London
and cooling their heels. They are not
going. Nobody is going to London.
Phizo, if he wanils to negotiate, will
come to India. All that the Govern-
ment of Indis have promised In this
part of the negotiations iz 1o give
him a safe conduct if he comes to
India for negotiations with the Peace
Mission It is true as the hon. Mem-
bers have sald that there iz & pro-
posal for the hontile leaders to me~t
the Prime Minister, but the time is
nnt fixed Certainly. the Prime Minin-
ter who wants peace, like all of us in
this area. wi'l mest them .

An hon Member: Peace al
cost?

amy



2013 Talks with

Shrimati Lakshmi Menon:..and |
do not think that he is going to ac-
cept the extreme measure suggested
by the hon. Member, because the
Prime Minister’s ways are different
from the methods pursued by the hon.
Members opposite. ...

Shri 8. M. Banerjee: We must ask
Rev. Michae]l Scott to go away.

Shrimati Lakshmi Menon: [f the
Peace Mission wants Rev. Michae!
Scott to go away, he will go away.
He is p British citizen, and he can
come to India whenever he wants and
20 out when he wants,

NOVEMBER 15, 1965

Nagg Hostiles
(HAH. Dis)'’
Shri Hem Barua; What I am afraid
of is thig that if these peace talks
fail, as they are going to fail, Fev.
Michael Scott will publish this report

in London, and we shall be calumnis-
ed.

. 2014

Shrimati Lakshmi Menon: There
are already so many published reports,
36 that ig not going to affect us.

Mr. Deputy-Speaker: The "
an-hour discussion is now over.

17.30 hrs.

The Lok Sabha then adjourned ti'",
Eleven of the Clock on Tuesd:
November 18, 1985/Kartika ?5.

(Saka).
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